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GUIDELINES FOR THE USE OF WASTE PLASTIC IN HOT BITUMINOUS
MIXES (DRY PROCESS) IN WEARING COURSES

1 INTRODUCTION

1.1 The H-2 Committee in its meeting held on 15*^ June, 2012 decided to formulate

guidelines for waste plastic Bitumen and entrusted this task to Dr. Sunil Bose. Accordingly,

Dr. Sunil Bose prepared the initial draft and submitted to H-2 Committee in March, 2013.

Thereafter, H-2 Committee deliberated on this draft in a series of meetings. The H-2

Committee finally, approved the draft document in its meeting held on 17**" June 2013.

The Highways Specifications & Standards Committee (HSS) approved the draft document

in its meeting held on ^9^^ July, 2013. The Council in its 200*'' meeting held at New Delhi on

11*^ and 12'^ August, 2013 approved the draft "Guidelines for the Use of Waste Plastic in Hot

Bituminous Mixes (Dry Process) in Wearing Courses" after taking on board the comments

offered by the members.

The Composition of H-2 Committee is as given below:

A.V. Sinha Convenor

Dr. Sunil Bose Co-convenor

S.K. Nirmal Member Secretary

Members

Arun Kumar Sharma K. Sitaramanjaneyulu

B. R. Tyagi N.S. Jain

B. S. Singia PL. Bongirwar

Chaman Lai Prabhat Krishna

Chandan Basu R.K. Jain

Col. R.S. Bhanwala R.K. Pandey

D.K. Pachauri Rajesh Kumar Jain

Dr. Animesh Das Rep. of DG(BR) (Brig. R.S. Sharma)

Dr. B.B. Pandey Rep. of IOC Ltd (Dr. A.A. Gupta)

Dr. K. Sudhakar Reddy Rep. of NRRDA (Dr. I.K. Pateriya)

Dr. PK. Jain S.B. Basu

Dr. Rajeev Mullick S.C. Sharma

Dr. S.S. Jain Vanlal Duhsaka

Corresponding Members

C.C. Bhattacharya Prof. A. Veeraragavan

Dr. C.E.G Justo Prof. Prithvi Singh Kandhal

Dr. S.S. Seehra Shri Bidur Kant Jha

Shri Satander Kumar
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Ex-Officio Members
Shri C. Kandasamy Director General (Road Development)

& Special Secretary, MORTH and

President, IRC

Shri Vishnu Shankar Prasad Secretary General, IRC

1.2 Safe disposal of waste plastic is a serious environmental problem. Being a non-

biodegradable material it does not decay over time and even if dumped in landfills, finds

its way back in the environment through air and water erosion, can choke the drains and

drainage channels, can be eaten by unsuspecting grazing animals causing them illness and

death, can contaminate the construction fill, etc. The best way of disposal of waste plastic

is its recycling to the maximum extent and many developed countries have recycled waste

plastics to manufacture various products, including some used in heavy construction, e.g.

railway sleepers.

1.3 Studies have revealed that waste plastics have great potential for use in

bituminous construction as its addition in small doses, about 5-10%, by weight of bitumen

helps in substantially improving the Marshall stability, strength, fatigue life and other desirable

properties of bituminous mix, leading to improved longevity and pavement performance. The

use of waste plastic thus contributes to construction of green roads.

1 .4 Depending on their physical properties, they may be classified as thermoplastic and

thermosetting materials. Thermoplastic materials can be formed into desired shapes under

heat and pressure and become solids on cooling. On subjected to the same conditions of heat

and pressure, they can be remolded. Thermosetting materials which once shaped cannot be

softened/remolded by the application of heat. The examples of some typical Thermoplastic

and Thermosetting materials are tabulated in Table 1. Thermosetting materials are not used

in pavement construction.

Table 1 Typical Thermoplastic and Thermosetting Resins

Thermoplastic Thermosetting

Polyethylene Teryphthalate (PET) Bakelite

Polypropylene (PP) Epoxy

Poly Vinyl Acetate (PVA) Melamine

Poly Vinyl Chloride (PVC) Polyester

Polystyrene (PS) Urea - Formaldehyde

Low Density Polyethylene (LDPE) Alkyd

High Density Polyethylene (HDPE)

1.5 Plastics can also be classified according to their chemical sources. According to

sources of plastic, there are six general groups: Cellulose Plastics, Synthetic Resin Plastics,

Protein Plastics, Natural Resins, Elastomers and Fibers. Table 2 gives the source of waste

2
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plastic generation. Only plastic conforming to Low Density Polyethylene (LDPE), High Density

Polyethylene (HDPE), PET and Polyurethane shall only be used in pavement construction.

Table 2 Waste Plastic & its Source

Waste Plastic Origin
]

Low Density Polyethylene (LDPE) Carry bags, sacks, milk pouches, bin lining, cosmetic

and detergent bottles.

nign uensiiy roiyeinyiene \r\urc.) oarry oags, Doiiie caps, nouse noiu anicies eic.

Polyethylene Teryphthalate (PET) Drinking water bottles etc.

Polypropylene (PP) Bottle caps and closures, wrappers of detergent,

biscuit, wafer packets, microwave trays for readymade
meal etc.,

Polystyrene (PS) Yoghurt pots, clear egg packs, bottle caps. Foamed
Polystyrene: food trays, egg boxes, disposable cups,

protective packagine etc.

Polyvinyl Chloride (PVC) Mineral water bottles, credit cards, toys, pipes and

gutters; electrical fittings, fumiture, folders and pens,

medical disposables; etc.

1.6 There are two processes namely dry process and wet process for manufacturing

bituminous mixes using waste plastic. In the dry process, processed waste plastic is added

after shredding in hot aggregates where as in the wet process, processed waste plastic in the

form of powder is added in the hot bitumen.

2 SCOPE

These guidelines deal with the specifications and use of waste plastic in wearing course

using dry process, their advantages, application, manufacturing, transportation, storages,

and quality testing requirements.

3 ADVANTAGES AND LIMITATION OF USING WASTE PLASTIC
AS MODIFIER AND BINDER

Laboratory as well as field performance studies/investigations carried out in India

(Appendix-1) identifies following advantages in using waste plastic in bituminous mixes.

• Higher resistance to deformation.

• Higher resistance to water induced damages.

• Increased durability and improved fatigue life.

• Improved stability and strength.

• Disposal of waste plastic and thereby environment friendly.

3
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However following need to be ensured in order to achieve the advantages of these

specifications;

• The material shall consist of only low density polyethylene (LDPE) or high

density polyethylene (HOPE), PU (available in limited quantity as waste) and

PET.

• Black coloured plastic waste is a result of repeated recycling and should not

be used.

V • PVC shall not be used since they release lethal levels of dioxines.

• The Thermo Gravimetric Analysis (TGA) of thermoplastics has revealed gas

evolution and thermal degradation may occur beyond 180°C. Thus misuse

or wrong implementation of this technology may result in release of harmful

gases, premature degradation, if the temperatures are not maintained during

construction.

4 MATERIALS

4.1 Bitumen

The bitumen for bituminous mixes for wearing course with waste plastic shall comply with

the Indian Standard Specifications for viscosity graded paving bitumen IS 73. Guidelines

for selection for grade of viscosity graded paving bitumen shall be in accordance with the

IRC:111-2009. .

4.2 Aggregates

The aggregates shall comply to IRC:111-2009, for dense graded mixes and IRC:14-2004,

IRC:SP:78-2008 and IRC:11 0-2005 for open graded mixes respectively.

4.3 Filler

The filler for dense graded mixes shall comply with IRC:111-2009.

4.4 Waste Plastic

• The waste plastic shall conform to the size passing 2.36 mm sieve and

retained on 600 micron sieve.

• Dust and other impurities shall not be more than 1 percent. The process

is indicated in Appendix-2. An easy method to determine the quantity of

impurity is to determine the ash content at 600°C.

• To ascertain the ability of plastic to mix with the binder, the melt-flow value

shall be tested as per ASTM D 1238-2010, for which the range shall be as

follows:
.

,.,

For LDPE: 0.14-58 gm/10 min

For HDPE: 0.02-9.0 gm/10 min

4
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The

5.1

The

5 DESIGN OF MIX

requirements for waste plastic modified design and open graded mixes are as

Dense Graded Mixes

properties for dense graded mixes are indicated in Table 3.

Table 3 Requirements for Waste Plastic Modified Dense Graded
Bituminous Pavement Layers

IVIinimum stability (kN at 60°C)

Minimum flow (mm)

Maximum flow (mm)

Marshall Quotient (kN/mm)

Compaction level (Number of

blows)

Per cent air voids

12.0

2

4

2.5-5

75 blows on each of the two faces of

the specimen

3-5
Retained Stability (%) 98

ITS (min) MPa 0.9

VMA 16

VFB 65-75

Quantity of Waste Plastic % by

weight of bitumen

6 to 8 depending on low rainfall or high

rainfall areas

Open Graded Mixes5.2

Waste Plastic@ 6 to 8 percent of the weight of the bitumen can be used for Open-Grade Premix

Surfacing and Mix Seal surfacing mix. Quantity of bitumen can be reduced correspondingly.

6 MANUFACTURING OF BITUMINOUS MIX USING WASTE PLASTIC

The scope of the present guidelines is restricted to dry process only for the following

reasons;

Plastic is coated over stones - improving surface property of aggregates.

Coating is easy & temperature required is same as road laying temp.

Use waste should be 6-8 percent by weight of bitumen depending on the

climatic conditions of high and low rainfall areas.

Flexible films of all types of plastics can be used.

Doubles the binding property of aggregates.

No new equipment is required.

5
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• Bitumen bonding is stronger than normal.

• The coated aggregates show increased Stability of the mixes.

• Better performance after construction based on the experience gained for

medium level city traffic.
'

• No evolution of any toxic gases as maximum temperature is 180°C.

6.1 Dry Process

In order to ensure that the quality of the finished waste plastic product is consistent the

following process (Appendix-1) must be adhered to before considering its use in bituminous

construction:

a) Collection of waste plastic

b) Cleaning and shredding of waste plastic

c) Shredding Machine

d) Mixing of shredded waste plastic, aggregate and bitumen in central mixing

plant

7 CONSTRUCTION

Construction operation shall be in accordance with the IRC:111-2009, IRC:14-2004,

IRC: 11 0-2005 and IRC:SP:78-2008 for dense graded and open graded mixes respectively.

8 CONTROLS

Controls shall be in accordance with the IRC:111-2009, IRC:14-2004 and IRC:110-2005 and

IRC:SP:78-2008 for dense graded and open graded mixes respectively. Besides, plastic

shall be tested for impurity and melt flow value. Three sample be tested for each day work or

when there is change in the source of plastic.

6
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Appendix-1

(Refer Clause 3)

Case studies in India

• In Tamil Nadu, length of roads around 1000 m in various stretches were

constructed using waste plastic as an additive in bituminous mix under the

scheme "1000 km Plastic Road", and found that, the performance of all the

road stretches are satisfactory.
^

• The performance of the road stretches constructed using waste plastic in

Bangalore (Karnataka) are also found to be satisfactory. More than 2000 km
have been laid so far.

• In Delhi a number of test sections about 50 km were laid and most of them

are performing well.

10
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Appendix-2

(Refer Clause 4.4)

Processing details:-

i) collection of waste plastic

II) cleaning and shredding of waste plastic

III) mixing of shredded waste plastic, aggregate and bitumen in central mixing plant

iv) laying of bituminous mix

a) Collection of waste plastic:

Waste plastic is collected from roads, garbage trucks, dumpsites or compost

plants, or from school collection programmes, or by purchase from rag-

pickers or waste-buyers

Fig. 1 Collection of Waste Plastic

b) Cleaning and shredding of waste plastic:

Waste plastic litter in the form of thin-film carry-bags, use-and-throw cups,

PET bottles, etc. these are sorted, de-dusted, washed if necessary.

Fig. 2 Cleaning Process

11
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c) Shredding machine

Plastic waste which is cleaned is cut into a size between 2.36 mm and

600 microns and of maximum size 2.36 mm length and 2.00 mm width using

a shredding machine.

Fig. 3 Shredding Machine

d) IVIixing of shredded waste plastic, aggregate and Bitumen in Central

mixing Plant:

The aggregate mix is heated to 140-175°C in Central mixing plant. The

requisite percentage of waste plastic to the weight of bitumen is injected with

a pipe under compressed air in the drum of a drum mix plant through a pipe

at 2/3 length of the drum or through an opening over the pugmill in the case

of a batch mix plant. The waste plastic initially coats the heated aggregates.

In the next stage bitumen is added to the aggregates, the temperature of the

binder shall conform to the temperature depending on the grade of binder

and the type of mix. The plastics waste coated aggregate is mixed with hot

bitumen for 15 sees and the resulting mix transported for road construction.

Central mixing plant helps to have better control of temperature and better

mixing of this material thus helping to have a uniform coating and heated

bitumen is also sprayed.

12
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Fig. 4 Central Mixing Plant

Laying of bituminous mix:

The road laying temperature is between 110°C to 120°C for waste plastic

bitunninous nnix . The roller used can be of any specified capacity.

13
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1 rktxat tksu d{k la[;k&70 
rky fQjkst fLFkr ujksRre 
dqat esa ikdZ dk lkSUn;hZdj.k 
dk dk;ZA 

1256964.00 125697.00 60 1000.00+ 

180.00 

A, B, C, 

D 

2 rktxat tksu d{k la[;k&23 
NB iwtk ds miy{; esa 
ek:fr flVh Vh&iksbaV ls 
vk;q"kh fogkj xsV ua0 1 rd 
lhesaV daØhV }kjk iSp 
ejEer dk dk;ZA 

837320.00 83732.00 30 500.00+ 

90.00 

A, B, C, 

D 

3 tksu&3 d{k la[;k&49 
ujhiqjk ds oQZ fogkj ds 
nsosUnz yokfu;k ds edku 
okyh xyh o egsUnz ds edku 
okyh xyh esa lh0lh0 Q'kZ 
ddk fuekZ.k dk;ZA 

786365.00 78637.00 30 500.00+ 

90.00 

A, B, C, 

D 

4 rktxat tksu d{k la[;k&19 
fcUnqdVjk fLFkr 'kEHkw iSysl 
esa lUrks"k dqekjh ls oh0ds0 
'kekZ ds vkokl rd lh0lh0 
lM+d fuekZ.k dk;ZA 

371621.00 37163.00 30 300.00+ 

54.00 

 

A, B, C, 

D, E 

5 rktxat tksu d{k la[;k&64 
pkoyh fLFkr }kfjdk dqat 
dkWyksuh esa eghiky ,oa 
/keZohj okyh xyh esa lh-lh- 
}kjk Q'kZ fuekZ.k dk;ZA 

637462.00 63746.00 30 500.00+ 

90.00 

A, B, C, 

D 

6 rktxat tksu d{k la[;k&59 
dSIVu 'kqHke xqIrk Le`fr 
miHkou QkmUVsu yxkus dk 
dk;ZA 

780147.00 78015.00 30 500.00+ 

90.00 

A, B, C, 

D 

7 rktxat tksu d{k la[;k&36 
eqLrQk DokVZj fLFkr xqykc 
flag ds edku ls lyhe dh 
nqdku rd lh0lh0 }kjk 
lM+d fuekZ.k dk;ZA 

834484.00 83449.00 30 500.00+ 

90.00 

A, B, C, 

D 

8 tksu&3 rktxat okMZ 
la[;k&57 m[kjkZ laxhrkiqje 
esaa lqjsUnz c?ksy ds edku ls 
HkkxhjFk c?ksy ds edku rd 
baVjy‚fdax dk dk;ZA  

836940.00 83694.00 30 500.00+ 

90.00 

A, B, C, 

D 

9 rktxat tksu d{k la[;k&14 
lsoyk tkV fLFkr ljou 
uxj fLFkr eafnj okyh xyh 
esa ukyh o lh0lh0 }kjk 
lM+d fuekZ.k dk;ZA 

815727.00 81573.00 30 500.00+ 

90.00 

A, B, C, 

D 
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Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

10 rktxat tksu d{k la[;k&04 
lsoyk tkV fLFkr uxyk 
tLlk esa cYyksa ds edku ls 
eqds'k ds edku rd lh-lh- 
}kjk lM+d fuekZ.k dk;ZA 

843037.00 84304.00 30 500.00+ 

90.00 

A, B, C, 

D 

11 tksu&3 rktxat d{k 
la[;k&14 ljk; eywd pUn 
ds uxyk HkrhZ esa 'kelku ?kkV 
ds lkSUn;hZdj.k dk dk;ZA 

721632.00 72163.00 30 500.00+ 

90.00 

A, B, C, 

D 

12 tksu&3 rktxat d{k 
la[;k&70 rky fQjkst [kk¡ ds 
edcjs [kk¡ ds edcjs ds ikl 
lh0lh0 Q'kZ fuekZ.k dk;ZA 

843282.00 84329.00 30 500.00+ 

90.00 

A, B, C, 

D 

13 rktxat tksu d{k la[;k&70 
rky fQjkst [kk¡ Lekjd 
vkj0,l0 HknkSfj;k ls iIiw 
,oa /keZorh ds edku rd 
lh0lh0 }kjk lM+d fuekZ.k 
dk;ZA 

778734.00 77874.00 30 500.00+ 

90.00 

A, B, C, 

D 

14 tksu&3 rktxat d{k 
la[;k&59 ds rktuxjh 
Qsl&2 lsDVj , esa IykaV 
ua0&75 ls 83 rd gkWVfeDl 
}kjk lM+d lq/kkj dk;ZA 

823789.00 82379.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

15 tksu&3 rktxat d{k 
la[;k&45 vln xyh 
ckYehfd cLrh esa lkeqnkf;d 
Hkou dk fuekZ.k dk;ZA 

847373.00 84737.00 30 500.00+ 

90.00 

A, B, C, 

D 

16 tksu&3 rktxat okMZ 
la[;k&59 dyky [ksfj;k esa 
lkeqnkf;d Hkou fuekZ.k dk 
dk;ZA 

847373.00 84738.00 30 500.00+ 

90.00 

A, B, C, 

D 

17 rktxat tksu d{k la[;k&14 
uxyk ijlksrh iks[kj ds ikl 
,oa vEcsMdj ikdZ ds ikl 
ukyh fuekZ.k dk;ZA 

125659.00 12566.00 15 150.00+ 

27.00 

A, B, C, 

D, E 

18 tksu&3 rktxat d{k 
la[;k&02 pUnk nsoh ls gksdj 
Hkwjk ,oa Hkxoku nkl ds 
edku rd lh0lh0 Q'kZ 
fuekZ.k dk;ZA 

565532.00 56553.00 30 500.00+ 

90.00 

A, B, C, 

D 

19 tksu&3 rktxat d{k 
la[;k&24 eksguiqjk X;kjk 
cLrh esa lkjukFk ds edku ls 
QStw ds edku rd] luh ds 
edku ls vkseh ds edku rd] 
vkjrh ds edku ls ehuk ds 
edku rd ,oa ccyw ds 
edku gjhfd'ku ds edku 
rd lh0lh0 }kjk fuekZ.k 
dk;ZA 

619123.00 61913.00 30 500.00+ 

90.00 

A, B, C, 

D 

20 rktxat tksu d{k la[;k&04 
lsoyk tkV fLFkr uxyk 
tLlk esa iou okyh xyh] 
cYyksa okyh xyh fyad xfy;ksa 
esa lh-lh- Q'kZ fuekZ.k dk;ZA 

841828.00 84183.00 30 500.00+ 

90.00 

A, B, C, 

D 

21 tksu&3 rktxat d{k 
la[;k&02 Vq.Miqjk ubZ 
vkcknh esa bUnzthr ls cnu 

1134687.00 113469.00 30 1000.00+ 

180.00 

A, B, C, 

D 
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Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

ds edku rd lh-lh- Q'kZ 
fuekZ.k dk;ZA 

22 tksu&3 rktxat okMZ 
la[;k&98 ds vxzlSu pkSd ls 
ckcM+h ekSgYys rd 
vkj0lh0lh0 ukyk fuekZ.k 
dk;ZA ikVZ&2 

700408.00 70041.00 30 500.00+ 

90.00 

A, B, C, 

D 

23 tksu&3 rktxat ds vUrxZr 
ihrkEcjk ekrk eafnj ifjlj 
esa Vhu 'ksM yxkus dk dk;ZA 

846772.00 84678.00 30 500.00+ 

90.00 

A, B, C, 

D 

24 tksu&3 rktxat d{k 
la[;k&23 ds pk:y badyso 
esa Hkokuh 'kadj ls ds0ih0 
flag ds edku gksrs gq, dey 
dq'kokg ds edku rd ukyh 
o lh0lh0 dk;ZA 

838999.00 83900.00 30 500.00+ 

90.00 

A, B, C, 

D 

26 yksgke.Mh tksu d{k 
la[;k&73 vo/kiqjh dkyksuh 
esa e0ua0 233 ls e0ua0 241 
rd lh0lh0 }kjk lM+d 
fuekZ.k dk;ZA 

846141.00 84615.00 30 500.00+ 

90.0 

A, B, C, 

D 

27 yksgke.Mh tksu d{k 
la[;k&73 vo/kiqjh dkyksuh 
esa e0ua0 241 ls eq[; ekxZ 
rd lh0lh0 }kjk lM+d 
fuekZ.k dk;ZA 

846141.00 84615.00 30 500.00+ 

90.0 

A, B, C, 

D 

28 yksgke.Mh tksu d{k 
la[;k&73 vo/kiqjh dkyksuh 
esa e0ua0 246 ls eq[; ekxZ 
rd lh0lh0 }kjk lM+d 
fuekZ.k dk;ZA 

846141.00 84615.00 30 500.00+ 

90.0 

A, B, C, 

D 

29 yksgke.Mh tksu d{k 
la[;k&73 vo/kiqjh vUrxZr 
jk/kkiqje esa jkgqy pkgj ds 
edku ls jktw ds edku rd 
lh0lh0 }kjk lM+d fuekZ.k 
dk;ZA 

844756.00 84476.00 30 500.00+ 

90.0 

A, B, C, 

D 

30 yksgke.Mh tksu d{k 
la[;k&73 vo/kiqjh ds 
vUrxZr jk/kkiqje esa ch0ih0 
'kkDy ls jktiky ds ?kj rd 
lh0lh0 }kjk lM+d fuekZ.k 
dk;ZA 

843100.00 84310.00 30 500.00+ 

90.0 

A, B, C, 

D 

31 tksu&3 rktxat d{k 
la[;k&29 ds uxyk Vhu 
eqUuk yky ds edku ls 
ujir] Nsfnyky ls xhrk] 
foDdh okyh xyh esa ukyh o 
b.VjykWfdax dk;ZA 

842607.00 84261.00 30 500.00+ 

90.00 

A, B, C, 

D, 

32 rktxat tksu d{k la[;k&04 
lsoyk tkV fLFkr uxyk 
tLlk esa iIiw ls jktdqekj 
eqa'khyky ls jkds'k gksrs gq, 
'ks[kj ,oa vkse izdk'k ls 
fd'ku ds edku rd ukyh o 
lh0lh0 Q'kZ dk fuekZ.k 
dk;ZA 

829848.00 82985.00 30 500.00+ 

90.00 

A, B, C, 

D 

33 rktxat tksu d{k la[;k&22 
lkSgYyk fLFkr d<+S: dk 

686579.00 68658.00 30 500.00+ 

90.00 

A, B, C, 

D 
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Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

uxyk esa eku flag ds edku 
ls 'ks: ds edku rd ,oa 
NksVw ds edku ls dkS'ky ds 
edku rd ukyh o lh0lh0 
}kjk lM+d fuekZ.k dk;ZA 

34 rktxat d{k la[;k&70 rky 
fQjkst [kkW fLFkr ckck lkgc 
ikdZ dk lkSUn;hZdj.k dk 
dk;ZA 

1259814.00 125981.00 30 1000.00+ 

180.00 

A, B, C, 

D, 

35 tksu&3 rktxat d{k 
la[;k&70 rky fQjkst [kk¡ 
ikuh dh Vadh e/kq uxj pkSjkg 
ls lSfud fogkj dh vksj ukys 
ds {kfrxzLr izhdkLV 
vkj0lh0lh0 LySc dk fuekZ.k 
dk;ZA 

387325.00 38733.00 30 300.00+ 

54.00 

A, B, C, 

D, E 

36 gjhioZr tksu d{k la[;k&91 
cYds'oj esa CykWd ua0 27] 28] 
29 esa fu'kkUr 'kekZ ds edku 
ls jfo ds edku gksrs gq, 
foey ds edku rd ukyh 
ejEer ,oa lh0lh0 lM+d 
lq/kkj dk;ZA 

615753.00 61576.00 30 500.00+ 

90.00 

A, B, C, 

D 

37 gjhioZr tksu d{k la[;k&91 
CykWd ua0 44 o 46 esa papy 
ds edku ds lkeus ikdZ 
ckm.Mªhoky ,oa fxzy dk 
dk;ZA 

635354.00 63536.00 30 500.00+ 

90.00 

A, B, C, 

D 

38 gjhioZr tksu d{k la[;k&33 
[kankjh ckiw uxj esa cq/k fogkj 
esa fLFkr lkeqnkf;d Hkou 
fuekZ.k dk;ZA 

817376.00 81738.00 30 500.00 A. B, C, 

D 

39 gjhioZr tksu d{k la[;k&33 
x`g foKku laLFkk ds lkeus 
fLFkr lokZsn; Hkou esa dejk 
fuekZ.k ,oa ejEer dk dk;ZA 

819508.00 81951.00 30 500.00 A. B, C, 

D 

40 tksu&1 NRrk d{k la[;k&67 
dVjk cthj [kkW ekS{k /kke esa 
cjkenk o Nr fuekZ.k dk;ZA 

824829.00 82483.00 30 500.00+ 

90.00 

A, B, C, 

D 

41 tksu&1 NRrk d{k la[;k&67 
dVjk cthj [kkW ekS{k /kke esa 
dejks dk fuekZ.k dk;ZA 

837213.00 83722.00 30 500.00+ 

90.00 

A, B, C, 

D 

42 tksu&1 NRrk d{k la[;k&67 
dVjk cthj [kkW ekS{k /kke esa 
Vbyhdj.k ,oa jaxkbZ iqrkbZ 
dk dk;ZA 

844782.00 84479.00 30 500.00+ 

90.00 

A, B, C, 

D 

43 gjhioZr tksu d{k la[;k&34 
U;w ykW;lZ dkWyksuh esa iIiw 
if.Mr th ds edku ls vkse 
izdk'k oekZ ds edku gksrs gq, 
lhek nsoh ds edku rd 
gkWVfeDl }kjk lM+d lq/kkj 
dk;ZA 

526021.00 52602.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

44 gjhioZr tksu d{k la[;k&07 
txnh'kiqjk iwohZ esa ghjkyky 
O;kl ds edku ls jksfgr ds 
edku rd] lquhy ds edku 
ls pUnz pkS/kjh ds edku rd 
,oa ukgj flag ds edku ls 

606192.00 60619.00 30 500.00+ 

90.00 

A, B, C, 

D 
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Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

pUnz izdk'k ds edku rd ,oa 
fyad xfy;ksa esa ukyh ejEer 
,oa lh-lh- }kjk lM+d lq/kkj 
dk;ZA 

45 gjhioZr tksu d{k la[;k&07 
txnh'kiqjk iwohZ esa jktw ds 
edku ls jk/ks';ke cSad okys 
ds edku rd ,oa lR; izdk'k 
okyh xyh o v'kksd dqekj 
th okyh xyh o ohjsanz th 
okyh xyh esa lh0lh0 }kjk 
lM+d fuekZ.k dk;ZA 

585168.00 58517.00 30 500.00+ 

90.00 

A, B, C, 

D 

46 gjhioZr tksu ds vUrxZr d{k 
la[;k&74 lsDVj&16, Hkou 
la[;k 235 ls d`".kk ToSylZ 
rd ,oa Hkou la[;k 232 ls 
vej flag th ds edku rd 
gkWVfeDl }kjk lM+d lq/kkj 
dk;ZA 

770172.00 77018.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

47 gjhioZr tksu d{k la[;k&88 
es?kdaqt dkyksuh esa vfouk'k 
pkSgku ds edku ls jke xqIrk 
ds edku rd ,oa fyad jksM 
ij gkWVfeDl }kjk lM+d 
fuekZ.k dk;ZA 

842465.00 84247.00 30 500.00+ 

90.00 

A, B, C, 

D 

48 gjhioZr tksu d{k la[;k&44 
ds U;w y'djiqj esa iz'kkUr 
xkSre ds edku ls jktsUnz 
flag ds edku rd ,oa 
usdjke ds edku ls 
vEcsMdj okfVdk iqfy;k rd 
ukyh ejEr o b.VjykWfdax 
VkbZYl }kjk lM+d lq/kkj 
dk;ZA 

837104.00 83710.00 30 500.00+ 

90.00 

A, B, C, 

D 

49 gjhioZr tksu d{k la[;k&93 
othjiqjk esa e0ua0  
la[;k&23@120 ls e0ua0 
23@173 rd ukyh ejEer 
,oa lh0lh0 }kjk lM+d lq/kkj 
dk;ZA 

633772.00 63378.00 30 500.00+ 

90.00 

A, B, C, 

D 

50 gjhioZr tksu d{k la[;k&91 
cYds'oj esa lkabZckck eafnj ls 
'kfu nso eafnj ls vkxs eksM+ 
rd gkWVfeDl }kjk lM+d 
lq/kkj dk;ZA 

631681.00 63169.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

51 gjhioZr tksu d{k la[;k&87 
ds vferk fogkj dkWyksuh esa 
xsV uEcj&02 ls lsUV ,UMªwt 
Ldwy rd gkWVfeDl }kjk 
lM+d lq/kkj dk;ZA 

766594.00 76659.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

52 gjhioZr tksu d{k la[;k&51 
jktho uxj esa jktho ds 
edku ls xq: d`ik QSDVªh 
gksrs gq, tSu lkgc ds edku 
rd gkWVfeDl }kjk lM+d 
lq/kkj dk;ZA 

843909.00 84391.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

53 gjhioZr tksu d{k la[;k&44 
U;w vkxjk esa iwue Iyktk ds 

614135.00 61414.00 30 500.00+ 

90.00 

A, B, C, 

D 
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Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

ikl vkj0lh0lh0 g~;we ikbi 
Mkyus dk dk;ZA 

54 gjhioZr tksu d{k la[;k&91 
cYds'oj esa jkts'k feRry ds 
edku ls >wysyky eafnj rd 
gkWVfeDl }kjk lM+d lq/kkj 
dk;ZA 

717034.00 71704.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

55 gjhioZr tksu d{k la[;k&88 
mek dqat dkyksuh esa eukst 
ckYehfd ds edku ls euh"k 
jkBkSj o uhye ;kno ds 
edku ls 'osrk jkBkSj ds 
edku rd ukyk o 
b.VjykWfdax VkbZYl fuekZ.k 
dk;ZA 

1175618.00 117567.00 30 1000.00+ 

180.00 

A, B, C, 

D 

56 gjhioZr tksu d{k la[;k&95 
lhrkdaqt dkWyksuh esa ckykth 
nqdku ds lkeus  xkSjh lnu 
rd lh-lh- }kjk lM+d 
fuekZ.k dk;ZA 

828255.00 82826.00 30 500.00+ 

90.00 

A, B, C, 

D 

57 gjhioZr tksu d{k la[;k&38 
ddjSBk ds vUrxZr pju flag 
ds edku ls Hkxorh ds edku 
rd ,oa deys'k okyh xyh esa 
ukyh o lh-lh- Q'kZ fuekZ.k 
dk;ZA 

810955.00 81096.00 30 500.00+ 

90.00 

A, B, C, 

D 

58 gjhioZr tksu d{k la[;k&74 
ctjax uxj esa us'kuy gkbZos 
ls latho dqekj rd 
gkWVfeDl }kjk lM+d lq/kkj 
dk;ZA 

768315.00 76832.00 30 500.00+ 

90.00 

A. B, C, 

D 

59 gjhioZr tksu d{k la[;k&44 
U;w vkxjk , CykWd edku 
la[;k&,&29 ls J}k 
Mk;ksuksfLVd lsUVj rd 
gkWVfeDl }kjk lM+d fuekZ.k 
dk;ZA 

733170.00 73317.00 30 500.00+ 

90.00 

A, B, C, 

D, 

60 gjhioZr tksu d{k la[;k&62 
ljyk ckx ds lqUnj vkJe 
dkWyksuh esa viuk LVksj ls 
fouksn fla?ky ds edku rd 
ukyh ejEer o lh0lh0 }kjk 
lM+d fuekZ.k dk;ZA 

288628.00 28863.00 30 200.00+ 

36.00 

A, B, C, 

D. E 

61 NRrk tksu d{k la[;k&66 
'kkUrh uxj izkFkfed fo|ky; 
esa Vkbyhdj.k ,oa 2Mh isafVax 
dk dk;ZA 

830185.00 83019.00 30 500.00+ 

90.00 

A, B, C, 

D 

62 yksgke.Mh tksu ds vUrxZr 
gjhnkl dh cxhph esa Nr 
ejEer dk dk;ZA 

831605.00 83161.00 30 500.00+ 

90.00 

A, B, C, 

D 

63 yksgke.Mh tksu d{k 
la[;k&06 bfUnjk dkWyksuh esa 
x.ks'k ds edku ls KkusUnz ds 
edku gksrs gq, vk;Z lekt 
efUnj rd ukyh o lh-lh- 
Q'kZ dk;ZA 

829164.00 82916.00 30 500.00+ 

90.00 

A, B, C, 

D 

64 yksgke.Mh tksu d{k 
la[;k&90 'kkL=hiqje ds 
vUrxZr ,e0ds0 iqje esa 

844707.00 84471.00 30 500.00+ 

90.00 

A, B, C, 

D 
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Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

edku ua0 31 ls e0ua0 44 
rd ukyh o b.VjykWfdax 
VkbZYl }kjk Q'kZ dk fuekZ.k 
dk;ZA 

65 yksgke.Mh tksu d{k 
la[;k&83 dalxsV fLFkr ukys 
esa txg&txg {kfrxzLr ukys 
dh nhokj dh ejEer dk;ZA 

838366.00 83837.00 30 500.00+ 

90.00 

A, B, C, 

D, 

66 yksgke.Mh tksu vUrxZr 
iztkifr efUnj ds ihNs fLFkr 
cM+s ukys esa lQkbZ gsrq e'khu 
mrkjs tksu ds fy, jSEi cukus 
dk dk;ZA 

318315.00 31832.00 30 300.00+ 

54.00 

A, B, C, 

D, E 

67 yksgke.Mh tksu vUrxZr 
Hkksxhiqjk 'kkgxat esa d`".kk 
uedhu ls pk;uk VsylZ rd 
ukyk doMZ djus dk dk;ZA 

846161.00 84616.00 30 500.00+ 

90.00 

A, B, C, 

D, 

68 yksgke.Mh tksu d{k 
la[;k&76 ds vUrxZr 
th0vkj0ih0 ,l0ih0 
dk;kZy; ls iqfyl DokVZj 
rd gkWVfeDl }kjk lM+d 
fuekZ.k dk;ZA 

847274.00 84728.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

69 yksgke.Mh tksu d{k 
la[;k&76 ds vUrxZr iqfyl 
vLirky ls Qsfeyh DokVZj 
ua0 1 rd gkWVfedl }kjk 
lM+d fuekZ.k dk;ZA 

846321.00 84633.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

70 yksgke.Mh tksu d{k 
la[;k&54 jkeosn 'kekZ ls 
lS;n rd ukyk ejEer ,oa 
yksgs dk tky yxkdj doj 
djus dk dk;ZA 

847173.00 84717.00 30 500.00+ 

90.00 

A, B, C, 

D 

71 yksgke.Mh tksu d{k 
la[;k&54 lS;n ls xtkuu 
uxj rd ukyk ejEer ,oa 
yksgs dk tky yxkdj doj 
djus dk dk;ZA 

846547.00 84655.00 30 500.00+ 

90.00 

A, B, C, 

D 

72 yksgke.Mh tksu d{k 
la[;k&26 Ýs.M~l dkyksuh esa 
lh0vks0Mh0 dkyksuh izse 
eafnj ls ysdj nqxkZ eafnj rd 
gkWVfeDl }kjk lM+d lq/kkj 
dk dk;ZA 

846523.00 84652.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

73 yksgke.Mh tksu d{k 
la[;k&26 ey dk pcwrjk 
v[kkM+s ls eks{k }kj dh rjQ 
tkus okyk {kfrxzLr ukyk dk 
vkj-lh-lh- }kjk nhokj dk 
vo'ks"k dk;ZA 

846505.00 84651.00 30 500.00+ 

90.00 

A, B, C, 

D 

74 yksgke.Mh tksu d{k 
la[;k&31 vtqZu uxj esa 
iznhi ds edku ls cxhph rd 
gkWVfeDl }kjk lM+d lq/kkj 
dk;ZA 

841791.00 84179.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

75 yksgke.Mh tksu d{k 
la[;k&31 y{e.k uxj esa 
'kadj Mk;XuksfLvd ls ppZ 
gksrs gq, MkW0 dksgyh ds 

846424.00 84642.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

82



Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

vkokl rd gkWVfeDl }kjk 
lM+d lq/kkj dk;ZA 

76 yksgke.Mh tksu d{k 
la[;k&42 iq"inhi ,Udyso esa 
edku ua0&19 ls 21 rd ,oa 
edku ua0&16 ls edku ls 
ua0&12 rd gkWVfeDl }kjk 
lM+d lq/kkj dk;ZA 

843654.00 84365.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

77 yksgke.Mh tksu d{k 
la[;k&46 tkVo cLrh 
vkacsMdj cxhph esa gkWy dk 
fuekZ.k dk;ZA 

840204.00 84021.00 30 500.00+ 

90.00 

A, B, C, 

D 

78 yksgke.Mh tksu d{k 
la[;k&47 vkokl fodkl 
dkyksuh lSDV&6ch esa edku 
ua0 185 ds lkeus ikdZ ds 
rhuksa vksj gkWVfeDl }kjk 
lM+d lq/kkj dk dk;ZA 

843304.00 84331.00 30 500.00+ 

90.00 

A, B, C, 

D 

79 yksgke.Mh tksu uxj fuxe 
lhek vUrxZr ukycan& 
iapdqbZ;k jksM ij egkjktk 
n{k iztkifr izos'k }kj dk 
fuekZ.k dk;ZA 

806369.00 80637.00 30 500.00+ 

90.00 

A, B, C, 

D 

80 yksgke.Mh tksu uxj fuxe 
lhek vUrxZr ukycan& 
iapdqbZ;k jksM ij egkjktk 
n{k iztkifr izos'k }kj ij 
yky iRFkj yxkus dk dk;ZA 

845782.00 84579.00 30 500.00+ 

90.00 

A, B, C, 

D 

81 yksgke.Mh tksu d{k 
la[;k&54 ds'ko dqat 
CykWd&, edku ua0 80, ls 
xkSjo 'kekZ ik"kZn ds ?kj ls 
gksrs gq, e0ua0 49@3 rd 
gkWVfeDl }kjk lM+d lq/kkj 
dk;ZA 

768315.00 76832.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

82 yksgke.Mh tksu d{k 
la[;k&83 xqIrs'oj ukFk 
egknso eafnj izkax.k esa 
lkeqnkf;d Hkou dk fuekZ.k 
dk;ZA 

845943.00 84595.00 30 500.00+ 

90.00 

A, B, C, 

D 

83 yksgke.Mh tksu d{k 
la[;k&54 t;iqj gkml 
izrki uxj Mh&CykWd edku 
la[;k&51 ds lkeus okys 
ikdZ ds ckm.MªhokWy ij yky 
iRFkj yxkus dk dk;ZA 

843950.00 84395.00 30 500.00+ 

90.00 

A, B, C, 

D 

84 yksgke.Mh tksu d{k 
la[;k&83 jktke.Mh ds 
vUrxZr ukycUn pkSjkgk 
fLFkr HkSjoukFk eafnj esa Q'kZ 
ejEer ,oa lkSUn;hZdj.k dk 
dk;ZA 

802762.00 80277.00 30 500.00+ 

90.00 

A, B, C, 

D 

85 yksgke.Mh tksu d{k 
la[;k&83 jktke.Mh esa vrqy 
xkSre ds edku ls iwoZ ik"kZn 
Jherh izsek oekZ ds edku 
rd lh0lh0 }kjk lM+d 
lq/kkj dk;ZA 

845382.00 84539.00 30 500.00+ 

90.00 

A, B, C, 

D 

83



Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

86 tksu&1 NRrk tksu dksrokyh 
ds vUrxZr thouhe.Mh] 
Ýhxat] jRuiqjk jksM] 
csyuxat] /kqfy;kxat ij 
txg&txg iSp ejEer dk 
dk;ZA 

742946.00 74295.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

87 tksu&1 okMZ la[;k&35 Msjk 
ljl eksrh dVjk ,l0,u0 
esMhdy] bejtsalh frjkgk] 
okMZ la[;k&68 uwjh njoktk 
Vh0oh0 gkLihVy] okMZ 
la[;k&27 ckx eqt¶Qj [kk¡ 
lsaV tksal pkSjkgk] jktJh 
flusek bR;kfn txgksa ij 
jaxkbZ&iqrkbZ lfgr LoPNrk 
Lyksxu fy[kus dk dk;ZA 

684443.00 68445.00 30 500.00+ 

90.00 

A, B, C, 

D 

88 tksu&1 NRrk okMZ la[;k&52 
e.Vksyk ,0ds0 VsªMlZ ls 
jkWDlh flusek rd gkWVfeDl 
}kjk iSp ejEer dk dk;ZA 

840430.00 84043.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

89 tksu&1 NRrk okMZ la[;k&52 
eaVksyk iqfyl pkSdh ls ehjk 
gqlSuh rd gkWVfeDl iSap 
ejEer dk dk;ZA 

808808.00 80881.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

90 tksu&1 d{k la[;k&96 
/kudksV dqps'oj egknso 
efUnj ds ikl ukys ds VwVs 
gq, Hkkx dk lh0lh0 }kjk 
fuekZ.k dk dk;ZA 

844901.00 84490.00 30 500.00+ 

90.00 

A, B, C, 

D 

91 tksu&1 NRrk okMZ la[;k&68 
uwjh njoktk ,y0vkbZ0lh0 
fcfYMax ls Vh0ch0 gkWLihVy 
rd gkWVfeDl iSp ejEer dk 
dk;ZA 

839960.00 

 

83996.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

92 tksu&1 okMZ la[;k&100 ukbZ 
dh e.Mh gosyh dchj [kk 
cM+h efLtn ls Hkou 
la[;k&5@140 gksrs gq, 
gosyh dchj [kk ds QkVd 
rd] 'kCchj izksohtu LVksj ls 
lyhe lSywu rd ,oa fyad 
xfy;ksa es lh0lh0 Q'kZ o 
ukyh fuekZ.k lfgr ejEer 
dk;ZA 

823182.00 82319.00 30 500.00+ 

90.00 

A, B, C, 

D 

93 tksu&1 okMZ la[;k&65 
csyuxat gkFkh ?kkV fLFkr 
lkeqnkf;d Hkou dk fuekZ.k 
dk;ZA Hkkx&2 

426125.00 82613.00 30 400.00+ 

72.00 

A, B, C, 

D, E 

94 tksu&1 NRrk okMZ la[;k&01 
dkthikM+k fctyh ?kj ls 
vkSfy;k jksM frjkgs rd 
gkWVfeDl }kjk iSp ejEer 
dk dk;ZA 

830420.00 83042.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

95 tksu&1 NRrk okMZ la[;k&96 
/kudksV ?kfV;k pkSjkgk ls 
QqYyVh pkSdh rd gkWVfeDl 
iSap ejEer dk dk;ZA 

837922.00 83792.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

84



Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

96 tksu&1 NRrk d{k la[;k&43 
Hkxorh ckx esa jks'ku yky 
ccyw ds edku rd gkWVfeDl 
}kjk lM+d lq/kkj dk dk;ZA 

843237.00 84324.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

97 rktxat tksu&3 d{k 
la[;k&98 foHko uxj 
lsDVj&03 esa eq[; ekxZ ls 
'kCchj vCckl lh0lh0 }kjk 
lM+d fuekZ.k dk;ZA 

834256.00 83426.00 30 500.00+ 

90.00 

A, B, C, 

D 

98 yksgke.Mh tksu d{k 
la[;k&46 lkses'oj ukFk 
egknso efUnj izkax.k esa 
lkeqnkf;d Hkou dk fuekZ.k 
dk;ZA 

845943.00 84595.00 30 500.00+ 

90.00 

A, B, C, 

D 

99 gjhioZr tksu d{k la[;k&74 
fldUnjk ds vUrxZr Hkqtiky 
dqat esa MkW0 eukst ds edku 
ls bZ'ojh izlkn ds edku rd 
b.VjykWfdax VkbZYl }kjk 
lM+d fuekZ.k dk;ZA 

834421.00 83443.00 30 500.00+ 

90.00 

A. B, C, 

D 

100 gjhioZr tksu d{k la[;k&87 
xksfoUniqjh frdksfu;k ikdZ esa 
vksiu fte vkfn dk dk;ZA 

493025.00 49303.00 30 400.00+ 

72.00 

A, B, C, 

D, E 

101 rktxat tksu d{k la[;k&70 
'kfDr uxj esa cqf) jktk ds 
edku ls lEir ds edku 
rd gkWVfeDl }kjk iSp 
ejEer dk dk;ZA 

831442.00 83145.00 30 500.00+ 

90.00 

A, B, C, 

D 

102 gjhioZr tksu d{k la[;k&87 
f=os.kh uxj esa lquhy 'kekZ ds 
edku ls jkds'k ds dqekj ds 
edku gksrs gq, xkSre th ds 
edku rd lh0lh0 }kjk 
lM+d fuekZ.k dk;ZA 

1267247.00 126725.00 60 1000.00+ 

180.00 

A, B, C, 

D 

103 gjhioZr tksu d{k la[;k&34 
x.ks'k uxj nqxkZ izlkn c?ksy 
ds edku ls ;ksxs'k c?ksy ds 
edku rd ukyh ejEer ,oa 
b.VjykWfdax VkbZYl }kjk 
lM+d lq/kkj dk;ZA 

166532.00 16654.00 30 200.00+ 

36.00 

A, B, C, 

D, E 

104 gjhioZr tksu d{k la[;k&88 
dSyk'k eksM ds ikl fxjkZt 
QuhZpj ds nqdku ls MkW0 
uSehukFk gkLihVy gksrs gq, 
euh"k  ds edku rd] lksuw 
;kno okyh xyh ukyh 
ejEer o lh0lh0 }kjk lM+d 
fuekZ.k dk;ZA 

773482.00 77349.00 30 500.00+ 

90.00 

A, B, C, 

D 

105 gjhioZr tksu d{k la[;k&91 
f'ko izrki jktkor okyh xyh 
esa jktw ds edku ls lquhy 
vxzoky ds edku rd ukyh 
ejEer ,oa lh0lh0 }kjk 
lM+d lq/kkj dk;ZA  

676829.00 67683.00 30 500.00+ 

90.00 

A, B, C, 

D 

106 gjhioZr tksu d{k la[;k&44 
lqjs'k uxj esa jkeizdk'k xqIrk 
ds edku ls oh: ds edku 
gksrs gq, ekS0 tkosn ds edku 
rd ,oa fyad xyh esa 

847058.00 84706.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

85



Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

gkWVfeDl }kjk lM+d fuekZ.k 
dk;ZA 

107 tksu&3 rktxat d{k 
la[;k&23 ds pk:y badyso 
esa Hkokuh 'kadj ls ds0ih0 
flag ds edku gksrs gq, dey 
dq'kokg ds edku rd ukyh 
o lh0lh0 dk;ZA 

838999.00 83900.00 30 500.00+ 

90.00 

A, B, C, 

D 

108 tksu&3 rktxat ds vUrxZr 
ihrkEcjk ekrk eafnj ifjlj 
esa Vhu 'ksM yxkus dk dk;ZA 

846772.00 84678.00 30 500.00+ 

90.00 

A, B, C, 

D 

109 yksgke.Mh tksu d{k 
la[;k&31 lksuk uxj eq[; 
ekxZ dh iqfy;k ejEer dk 
dk;ZA 

3858956.00 385896.00 120 3000.00+ 

540.00 

A, B, C, 

D 

110 gjhioZr tksu ds vUrxZr d{k 
la[;k&81 fueZy gkbV~l 
fcfYMax ls vt; dqekj xqIrk 
th ds edku gksrs gq, Hkou 
la[;k 12,@125 rd 
gkWVfeDl }kjk lM+d lq/kkj 
dk;ZA 

832814.00 83282.00 30 500.00+ 

90.00 

IykaV 
/kkjdkssa 
gsrqA 

111 Yksgke.Mh tksu okMZ 
la[;k&47 vkokl fodkl 
dkyksuh lSDV&9 e0ua0 350 
vuhrk nqcs ds lkeus ikdZ esa 
vksfiu fte dk dk;ZA 

841081.00 841089.00 30 500.00+ 

90 

A, B, C, 

D 

112 tksu&3 rktxat d{k 
la[;k&98 foHko uxj 
lSDV&1 iqfyl pkSdh ls 
izrhd caly ds edku rd 
lh0lh0 }kjk lM+d fuekZ.k 
dk;ZA 

845200.00 84520.00 30 500.00+ 

90.00 

A, B, C, 

D 

113 tksu&3 rktxat d{k 
la[;k&97 ds xkscj pkSdh 
djhe uxj esa usehpUn ds 
edku ls dSyk'kh jkBkSj ds 
edku rd lh0lh0 }kjk 
lM+d fuekZ.k dk;ZA 

834550.00 83455.00 30 500.00+ 

90.00 

A, B, C, 

D 

114 rktxat tksu ds vUrxZr 
mijk"Vªifr ,oa 20 ns'kksa ds 
lsukifr ds vkxeu ij 
Qrsgkcn jksM ij] bZnxkg 
pkSjkgk] vcUrh ckbZ pkSjkgk] 
bUnzk xka/kh pkSjkgk ,oa 
vxtx&txg lh0lh0] 
fMokbMj dh ejEer o gjk 
diM+k yxkus dk dk;ZA 

709148.00 70915.00 30 500.00+ 

90.00 

 

A, B, C, 

D 

115 tksu&3 rktxat d{k 
la[;k&97 ds vkuUn uxj esa 
xyh ua0 5 esa lanhi ikBd ls 
lquhy dqekj rd lh0lh0 
}kjk lM+d fuekZ.k dk;ZA 

781980.00 78198.00 30 500.00+ 

90.00 

A, B, C, 

D 

116 rktxat tksu&3 d{k 
la[;k&59 ds Hkxr fogkj esa 
;kno th ds edku ls MkW0 
gjs'k dq'kokg ds edku gksrs 
gq, jktohj ds edku rd 

845312.00 84532.00 30 500.00+ 

90.00 

A, B, C, 

D 

86



Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

lh0lh0 }kjk lM+d fuekZ.k 
dk;ZA 

117 rktxat tksu d{k la[;k&39 
ukeusj fLFkr vk;Z lekt ds 
eafnj ds lehi uxj fuxe 
ikdZ dk lkSUn;hZdj.k dk 
dk;ZA 

843032.00 84304.00 30 500.00+ 

90.00 

A, B, C, 

D 

118 gjhioZr tksu d{k la[;k&38 
xSykuk esa lquhy ds edku ls 
jathr ds edku rd ukyh 
ejEer ,oa lh0lh0 }kjk 
lM+d lq/kkj dk;ZA 

835464.00 83547.00 30 500.00+ 

90.00 

A, B, C, 

D 

119 gjhioZr tksu d{k la[;k&38 
xSykuk esa jes'k ds edku ls 
nsoh flag ds edku rd ukyh 
ejEer ,oa lh0lh0 }kjk 
lM+d lq/kkj dk;ZA 

836903.00 83691.00 30 500.00+ 

90.00 

A, B, C, 

D 

120 yksgke.Mh tksu d{k 
la[;k&11 rglhy jksM ij 
cq) fogkj esa MkW0 vEcsMdj 
lkeqnkf;d Hkou ewfrZ ds 
Qkm.Ms'ku dk lkSUn;hZdj.k 
dk dk;ZA 

422630.00 42263.00 30 400.00+ 

72.00 

A, B, C, 

D, E 

121 tksu&3 rktxat d{k 
la[;k&49 ujhiqjk esa jktsUnz 
flag] jkeiky] txohj] 
eksguflag okyh xyh esa 
lh0lh0 }kjk Q'kZ dk fuekZ.k 
dk;ZA 

845291.00 84530.00 30 500.00+ 

90.00 

A, B, C, 

D 

122 rktxat tksu d{k la[;k&61 
[okliqjk fLFkr cSfjax okyh 
xyh ,oa fyad xfy;ksa esa ukyh 
,oa lh0lh0 }kjk lM+d 
fuekZ.k dk;ZA 

844087.00 84409.00 30 500.00+ 

90.00 

A, B, C, 

D 

123 fuekZ.k dk;Z djk;s tkus gsrq 
vkbZVe okbt njsa izkIr fd;k 
tkukA 

-- 100000.00 -- 500.00+ 

90.00 

A, B, C, 

D, E 

124 tksu&1 okMZ la[;k&27 ckx 
eqt¶Qj [kk¡ cYehfd cLrh 
'kkSpky; LoPNrk loZs{k.k] 
2024 ds vUrxZr ejEer dk 
dk;ZA 

626592.00 62660.00 30 500.00+ 

90.00 

A, B, C, 

D 

125 tksu&1 NRrk okMZ la[;k&27 
ckx eqt¶Qj [kk¡ jktJh 
VkWdht ds lkeus lsYQh ikWbaV 
cukus dk dk;ZA 

815419.00 81542.00 30 500.00+ 

90.00 

A, B, C, 

D 

126 tksu&1 okMZ la[;;k&01 
dkthikM+k fctyh?kj jsyos 
iqy ds ikl ukys tky yxkus 
dk dk;Z o okmZ la[;k&65 
csyuxat dkyh ekrk eafnj ds 
lkeus tky dh ejEer dk 
dk;Z o uks d nhokj o iqfy;k 
okMZ la[;k&35 Msjk ljl 
tRrh dVjk esa x.kxkSj  esys 
dh 'kksHkk;k=k ekxZ ij o okMZ 
la[;k&78 eksrhxat iatk 
enjlk efLtn ds ikl 

404859.00 40486.00 30 400.00+ 

72.00 

A, B, C, 

D, E 
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Ø-la- dk;Z dk uke vkx.ku /kujkf'k 
¼/kujkf'k #- esa½ 

vuZsLVeuh  
¼#- /kujkf’k esa½ 

dk;Z 
fnol 

Vs.Mj ewY; 
¼/kujkf'k #- esa½ 

Js.kh 

lh0lh0 iSp ejEer dk 
dk;ZA 

127 tksu&1 NRrk d{k la[;k&58 
fot; dqat esa f'koe ds ds 
edku ls iou ds edku rd 
ukyh o b.VjykWfdax VkbZYl 
}kjk lM+d fuekZ.k dk;ZA 

846204.00 84621.00 30 500.00+ 

90.00 

A, B, C, 

D 

128 tksu&1 NRrk tksu d{k 
la[;k&55 Nyslj esa 'kaHkwyky 
ls dsnkj flag rd ukyh o 
b.VjykWfdax lM+d dk 
fuekZ.k dk;ZA 

845244.00 84525.00 30 500.00+ 

90.00 

A, B, C, 

D 

129 tksu&1 NRrk d{k la[;k&55 
Nyslj eas 'kEHkwyky ds edku 
ls iIiw ds edku rd ukyh 
vkSj b.VjykWfdax dk dk;ZA 

845910.00 84591.000 30 500.00+ 

90.00 

A, B, C, 

D 

130 NRrk tksu d{k la[;k&58 
pUnz uxj xqykc uxj esa 
ohjsUnz ijekj ds edku ds 
lkeus ikdZ esa QqVikFk ,oa 
lkSUn;hZdj.k dk dk;ZA 

846519.00 84642.00 30 500.00+ 

90.00 

A, B, C, 

D 

131 NRrk tksu d{k la[;k&58 
pUnz uxj xqykc uxj esa 
ohjsUnz ijekj ds edku ds 
lkeus ikdZ dk ckm.Mªhoky o 
fxzy yxkus dk dk;ZA 

845974.00 84598.00 30 500.00+ 

90.00 

A, B, C, 

D 

132 gjhioZr tksu ds vUrxZr 
LihM dyj ySc ds lkeus 
egkjk.kk laxzke flag ¼jk.kk 
lkaxk½ th dh izfrek LFkkfir 
fd;s tkus gsrq Qkm.Ms'ku dk 
fuekZ.k dk;ZA 

845240.00 84524.00 30 500.00+ 

90.00 

A, B, C, 

D 

133 gjhioZr tksu ds vUrxZr 
LihM dyj ySc ds lkeus 
egkjk.kk laxzke flag ¼jk.kk 
lkaxk½ th dh izfrek ij 
xzsukbV iRFkj ,oa LVhy fxzy 
yxkus dk dk;ZA 

733117.00 73312.00 30 500.00+ 

90.00 

A, B, C, 

D 

134 rktxat tksu&3 d{k 
la[;k&64 pkoyh fLFkr 
pkoyh esa eatw dq'kokg dh 
nqdku ls jke eafnj rd 
lh0lh0 lM+d fuekZ.k dk;ZA 

554166.00 55417.00 30 500.00+ 

90.00 

A, B, C, 

D 

'krZas %&   
1- fufonknkrk dks osclkbV http://etender.up.nic.in ij iathdr̀ gksuk vfuok;Z gSA iathdj.k u 

gksus ij fufonk Mkyuk lEHko ugha gksxkA 
2- uxj fuxe esa iathdr̀ fufonknkrk dks fufonk ds lkFk foRrh; o"kZ 2026&27 esa uxj fuxe esa 

uohuhdj.k@iathdj.k dk izek.k&i= layXu djuk vfuok;Z gksxkA ;fn iathdr̀ Bsdsnkj ds }kjk 
uohuhdj.k ugha djk;k x;k gS] rks uohu pfj= izek.k&i= (PWT-4) rFkk gSfl;r izek.k&i= 
¼PWD-T5½] Je foHkkx esa iathdj.k dh Nk;kizfr] iSu@th0,l0Vh0 jftLVªs'ku dh Nk;kizfr ,oa 
Je foHkkx esa iathdj.k dk izek.k&i= layXu djuk vfuok;Z gksxkA 

3- ;fn fufonknkrk uxj fuxe esa iathdr̀ ugha gS] rks ftykf/kdkjh }kjk tkjh uohu pfj= izek.k&i= 
(PWT-4) rFkk gSfl;r izek.k&i= ¼PWD-T5½] Je foHkkx esa iathdj.k dh Nk;kizfr] 
iSu@th0,l0Vh0 jftLVªs'ku dh Nk;kizfr ,oa vuqHko izek.k&i= vkfn layXu djuk vfuok;Z 
gksxkA  

4- Øekad&123 ij vafdr dk;Z esa dh njsa foRrh; o"kZ 2026&27 gsrq izHkkoh gksaxsA  
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5- fcM ds lkFk uxj fuxe ds fdlh Hkh vf/kdkjh@deZpkjh ds fudV jDr lEcU/kh ds QeZ esa dk;Zjr 
u gksus lEcU/kh 'kiFk&i= layXu djuk gksxkA 

6- ;fn fufonknkrk uxj fuxe esa iathdr̀ ugha gS] rks mls viuh fufonk ds lkFk vf/kd̀r irk] 
bZesy&vkbZ0Mh0] eksckby uEcj] QSDl uEcj ,oa lEidZ irk vius ysVj iSM ij fy[k dj layXu 
djuk vfuok;Z gksxkA  

7- fcM ds lkFk Bsdsnkj ¼tks uxj fuxe] vkxjk esa iathd`r ugha gS½ dks #- 100@& ds LVkEi isij 
ij 'kiFk&i= nsuk vfuok;Z gksxk fd og fdlh foHkkx esa dkyh lwph esa ntZ ugha gS vkSj uxj 
fuxe esa iathdr̀ vU; fdlh QeZ esa ikVZuj@izksijkbVj ugha gSA  

8- IykaV /kkjdksa gsrq vkjf{kr dk;kZsa gsrq fufonknkrk dks iznw"k.k fu;a=.k cksMZ dh ,u0vks0lh0 layXu 
djuk vfuok;Z gksxkA  

9- fufonknkrk dks fufonk Mcy fcM flLVe ds vk/kkj ij ¼rduhdh ,oa foRrh;½ i`Fkd&i`Fkd nsuk 
vfuok;Z gksxkA  

10- fcM ds lkFk leLr lwpuk lgh gksus lEcU/kh 'kiFk&i= layXu djuk gksxkA 
11- dk;ZLFky dh vko';drkuqlkj ek=kvksa esa fopyu gks ldrk gS] ftlds fy, Bsdsnkj ck/; gksxkA 

fopyu gsrq l{ke Lrj ls iwokZuqefr vfuok;Z gksxkA  
12- ek0 ,u0th0Vh0 ds }kjk fn;s x;s funZs'kksa ds vuqikyu esa fuekZ.k dk;Z LFky ij fuekZ.k dk;Z 

lkexzh dks xzhu doj ls <Ddj ,oa ikuh dk fNM+dko djrs gq, dk;Z djuk vfuok;Z gksxk] ftlls 
ok;w iznw"k.k mRiUu u gksA vU;Fkk dh fLFkfr esa i;kZoj.kh; {kfriwfrZ olwyus dh dk;Zokgh dh 
tk;sxhA dk;Z ds nkSjku LFky ij lkexzh j[ks tkus ds QksVksxzkQ Hkh i=koyh esa layXu djus gksaxsA  

13- th0,l0Vh0 ds fu;eksa@'kklukns'k ds vuqlkj ns; gksxhA  
14- fufonk izi= ewY; dh /kujkf'k dk Hkqxrku RTGS/NEFT/IMPS ds ek/;e ls HDFC BANK, 

Sanjay Place, Agra A/C Name NAGAR NIGAM AGRA EMD ACCOUNT A/c No. 

50200085411520 IFSC Code HDFC0000121 ds uke esa djrs gq,] ;w0Vh0vkj0 ua0@VªkatsD'ku 
ua0 dk fooj.k osclkbV ij viyksM+ fd;k tkuk vfuok;Z gksxkA  

15- dk;Z dh le;&le; ij tkap izfrf"Br iz;ksx'kkyk ls djk;k tkuk vfuok;Z gksxkA tkap fjiksVZ 
esa ;fn dksbZ ekud ds foijhr ik;h tkrh gS] rks lEcfU/kr dk;Z dks rksM+dj iqu% Bsdsnkj vius 
gtZs&[kpZs ij Bhd fd;k tkuk vfuok;Z gksxk rFkk bl dk;Z esa dksbZ vfrfjDr Hkqxrku uxj fuxe 
}kjk ugha fd;k tk;sxkA  

16- Bsdsnkj@QeZ dk fdlh dk;Z gsrq dksbZ vkjchVªs'ku vFkok vU; fookn py jgk gS] rks lwpuk layXu 
djuh gksxhA 

17- 'kklukns'k ds vuqlkj flD;ksfjVh@ijQksjesal xkj.Vh ns; gksxhA  
18- 'kklukns'k la[;k 3890@ukS&5&19&149lk@2019] fnukad 20-09-2019 ds vuqlkj U;wure 

fufonknkrk dk ;fn iwoZ ls uxj fuxe] vkxjk esa iathdj.k ugha gS] rks mUgsa iathdj.k 
fu;ekoyh@'krkZsa ds vuqlkj uxj fuxe] vkxjk esa iathdj.k djkuk vfuok;Z gksxkA 

19- 'kklukns'k la[;k1@2018@3070@78&2&2018@42vkbZ0Vh0@2017¼22½] fnukad 03 tuojh] 2018 
ds vuqikyu fufonknkrkvksa dks vuZsLVeuh ds :i esa vkWuykbZu vafdr dh x;h ,Q-Mh-vkj-@,u-
,l-lh- ¼vf/k'kklh vfHk;Urk ds uke esa cU/kd gksuk vfuok;Z gS½ dks LdSu dj viyksM+ fd;k tkuk 
vfuok;Z gksxk rFkk U;wure fufonknkrk dks vkWuykbZu vafdr dh x;h ,Q-Mh-vkj-@,u-,l-lh- 
ewy :i esa foHkkx essa mifLFkr gksdj tek djk;k tkuk Hkh vfuok;Z gksxkA ;fn osclkbV ij 
viyksM ,oa foHkkx esa tek dh x;h ,Q-Mh-vkj-@,u-,l-lh- esa fHkUurk ik;h tkrh gS] rks lEcfU/kr 
QeZ dk iath;u fujLr djrs gq, dkyh lwph esa bUnzkt fd;s tkus dh dk;Zokgh dh tk;sxhA  

20- U;wure fufonknkrk dks fufonk [kqyus ds mijkUr vxys dk;Z fnol esa fufonk ds le; osclkbV 
ij viyksM+ fd;s x;s leLr ewy vfHkys[k e; ,Q0Mh0vkj0@,u0,l0lh0 foHkkx esa tek djuk 
vfuok;Z gksxkA vU;Fkk dh fLFkfr esa fufonk ij fopkj ugha fd;k tk;sxk ,oa lEcfU/kr fufonknkrk 
ds fo#) fu;ekuqlkj dk;Zokgh vey esa yk;h tk;sxhA  

21- vijkf/kd fjdkMZ j[kus okys ,oa ckj dkmafly ds iathdr̀ fufonknkrk dks fufonk izfØ;k esa Hkkx 
ysus dh vuqefr ugha gksxhA 

22- dksbZ Hkh fufonknkrk tks LVsV ckj dkmfUly esa iathdr̀ gS] og fufonk izfØ;k esa Hkkx ugha ys 
ldsxkA 

23- izR;sd fufonknkrk dks ukWu&twfMf'k;y LVkEi isij ij lHkh lwpuk;sa lgh gksus dk 'kiFk&i= 
miyC/k djk;k tk;sxkA   

24- fufonknkrk ds }kjk fufonk ds lkFk layXu fd;k x;s 'kiFk&i= ij uksVjh fufonk izdk'ku frfFk 
vFkok mlds mijkUr dh gksuk vfuok;Z gksxkA vU;Fkk dh fLFkfr esa fufonk ij fopkj ugha fd;k 
tk;sxkA 
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25- dk;Z dks iw.kZ djus dh le;kof/k o"kkZ _rq dks 'kkfey djrs gq, of.kZr gSA  
26- Bsdsnkj@fufonknkrk dks fuekZ.k ds le; ;krk;kr ds vkokxeu dks fcuk fdlh vojks/k ds cuk;s 

j[kus gsrq i;kZIr lqfo/kk@O;oLFkk djuk vfuok;Z gksxkA 
27- bZ&fufonk esa dksbZ Hkh la'kks/ku@ifjorZu dh lwpuk dks osclkbV ij gh viyksM dj izdkf'kr 

fd;k tk;sxkA  
28- fufonknkrk dks 'kklu@funs'kky;@uxj fuxe }kjk le;&le; ij tkjh vkns'kksa dk vuqikyu 

djuk vfuok;Z gksxkA  
29- ,d vFkok lHkh fufonkvksa dks dkj.k crk;s vFkok fcuk crk;s fujLr djus dk vf/kdkj uxj 

vk;qDr esa fufgr gksxk ,oa fdlh Hkh 'krZ dks la'kksf/kr djus dk iwoZ vf/kdkj uxj vk;qDr] uxj 
fuxe] vkxjk esa fufgr gksxkA 

30- b.VjykWfdax dk;kZsa dh fufonkvksa esa jkbt bysfou bZdks xzhu izk0fy0] osLV izkslsflax lkbV] Nyslj 
xkWo] dqcsjiqj] vkxjk }kjk lh0 ,.M Mh0 osLV fjlkbfdYM eSVsfj;y ls izhdkLV b.VjykWfdax 
VkbZYl dk iz;ksx djus ij iz;qDr lkexzh dh FkMZ ikVhZ tkap fjiksVZ Hkh jkbt bysfou bZdks xzhu 
izk0fy0] osLV izkslsflax lkbV] Nyslj xkWo] dqcsjiqj] vkxjk ds }kjk lEcfU/kr fufonknkrk dks 
miyC/k djk;h tk;sxh] ftl gsrq fufonknkrk ds }kjk dksbZ O;; ugha fd;k tk;sxkA  

31- g‚VfeDl IykaV èkkjdksa gsrq vkjf{kr dk;ksZa esa 7.00% baVhxzsVsM osLV eSustesaV ds varxZr uxj 
fuxe }kjk ih-ih-ih- e‚My ij lapkfyr ,e-vkj-,Q- lg IykfLVd osLV eSustesaV ¼daiuh& eSllZ 
,l-,l- IykfLVd] IykV la[;k&18] fodkl uxj] ekStk HkksybZ] ekSgEeniqj] 'kkgnjk] vkxjk½ ls 
IykfLVd xzsU;wYl dk mi;ksx vfuok;Zr% fd;k tkuk gksxkA IykfLVd xzsU;wYl dh [kjhn dsoy 
mijksä laLFkku ls gh dh tk,xhA lacafèkr fufonknkrk dks fcy Hkqxrku ds le; mijksä laLFkku 
ls [kjhns x, IykfLVd xzsU;wYl dk fcy vfuok;Z :i ls layXu djuk gksxkA 

32- 'krZ ;qDr fufonk ekU; ugha gksxhA 
#- 40-00 yk[k ls vf/kd dk;kZsa gsrq vfuok;Z vfHkys[k %&  
1- U;wure fdlh o"kZ eas fuekZ.k dk;Z ds vuqekfur ykxr ds cjkcj ¼foxr 05 o"kkZsa rd dk gh 

ekU; gksxk½ pkVZMZ vdkmaVsaV }kjk fuxZr okf"kZd VuZvksoj izek.k&i= layXu djuk vfuok;Z 
gksxkA  

2- foxr 05 o"kkZsa esa vkx.ku /kujkf'k ds lkis{k ,d&frgkbZ ds cjkcj /kujkf'k dk de ls de ,d 
leku dk;Z lUrks"ktud :i ls iw.kZ fd;s tkus dk vuqHko izek.k&i=A  

3- gkWVfeDl IykaV ls lM+d lq/kkj ds dk;kZsa ds fy, gkWVfeDl IykaV dk fu;ekuqlkj LokfeRo gksus 
dk izek.k layXu djuk gksxkA  

4- VsDuhdy fcM ds lkFk rduhdh LVkQ ls lEcfU/kr lwpuk ¼,d flfoy fMxzh /kkjd ;k nks 
flfoy fMIyksek /kkjd½ fooj.k lfgr ¼'kiFk&i= lfgr½ layXu djuk gksxkA 

5- VsDuhdy fcM ds lkFk ;Fkk vko';d midj.kksa gkWVfeDl IykaV] ,;j dEizs'kj] ckbZczsVj] jksyj] 
fVij] fcVqfeu fMLVªhC;wVj] Vkj ok;yj] daØhV feDpj] csfpax ,.M fefDlax IykaV (RMC) ,oa 
isoj] okVj VSadj] VsªsDVj] Vªd] esfDudy czse vkfn dh miyC/krk ;Fkkvko';d dk lEcfU/kr 
'kiFk&i= layXu djuk vfuok;Z gksxkA  
 
 

iz0 eq[; vfHk;Urk] 
uxj fuxe] vkxjk 

izfrfyfi % fuEufyf[kr dks lwpukFkZ ,oa vko';d dk;Zokgh gsrq %&  
1- ek0 egkikSj egksn;k dks lknj voyksdukFkZA  
2- uxj vk;qDr egksn; dks voyksdukFkZA  
3- Vs.Mj lfefr dks lwpukFkZA   
4- lEcfU/kr vf/k'kklh vfHk;Urk dks bl funZs'k ds lkFk fd leLr dk;kZsa ds fufonk izi= 

osclkbV ij viyksM+ djk;k tkuk lqfuf'pr djsaA 
5- vkbZ0Vh0vks0 dks osclkbV ij viyksM+ fd;s tkus gsrqA  
6- uksfVl cksMZ ij pLik gsrqA   

 
iz0 eq[; vfHk;Urk] 
uxj fuxe] vkxjk 

 
  

90



91

Rectangle

Rectangle

FreeText
ANNEXURE-4



92

Rectangle

Rectangle



93

Rectangle

Rectangle



94



 

 

Annual Report 2020-21 

on  

Implementation of  

Plastic Waste 

Management Rules, 

2016 
 

 

 

 

 

 

 

  

  

  
  

Central Pollution Control Board 

Delhi  

 

95

FreeText
ANNEXURE-5



Table of Contents 

 

1. Introduction ......................................................................................................................... 1 

2.    Observation ........................................................................................................................ 1 

2.1 Plastic Waste Generation ................................................................................................ 1 

 (a) Total Waste generation ................................................................................................ 1 

(b)  Per capita waste generation ......................................................................................... 2 

2.2 Status of Submission of Annual Report (AR) by ULBs to SPCBs/PCCs ......................... 4 

2.3 Complete Ban on Use of Plastic Carry Bags and Implementation of Thickness >50 

Microns Carry Bags as per Provisions 4(c & d, thickness criteria condition) of 

PWMRules, 2018 & (column 3 – form vi) & Partial/Complete Ban on Use of Plastic 

Carry Bags (through executive order) (column 5 – form vi). ........................................... 6 

2.4 Details of Plastic Waste Management as per Provisions 5, 6 & 9 of PWM Rules, 2016, 

As Amended, 2018 ......................................................................................................... 7 

2.5 Details of Registered Manufacturing/Recycling Units ...................................................... 9 

2.6 Details of Unregistered Plastic Manufacturing /Recycling Units .................................... 10 

2.7 Status of Marking & Labeling on Carry bags/Multilayered Packaging ........................... 10 

2.8 Details of Violations & Action Taken on Non-Compliance of Rules ............................... 11 

3.0 STATE- WISE OBSERVATIONS ...................................................................................... 11 

3.1 Andaman & Nicobar ...................................................................................................... 11 

3.2 Andhra Pradesh ............................................................................................................ 12 

3.3 Arunachal Pradesh ........................................................................................................ 13 

3.4 Assam ........................................................................................................................... 13 

3.5 Bihar .............................................................................................................................. 14 

3.6 Chandigarh ................................................................................................................... 14 

3.7 Chhattisgarh .................................................................................................................. 15 

3.8 Daman and Diu & Dadra Nagar Haveli ......................................................................... 16 

3.9 Delhi .............................................................................................................................. 16 

3.10 Goa ............................................................................................................................. 16 

3.11 Gujarat ........................................................................................................................ 17 

3.12 Haryana ...................................................................................................................... 18 

3.13 Himachal Pradesh ....................................................................................................... 19 

3.14 J&K ............................................................................................................................. 19 

3.15 Jharkhand ................................................................................................................... 19 

96



Annual Report 2020-21 on Implementation of PWM Rules 2016 (As amended) 

 

 

CPCB, Delhi  
Page | 1 

   
 

 

3.16 Karnataka .................................................................................................................... 20 

3.17 Kerala .......................................................................................................................... 21 

3.18 Lakshadweep .............................................................................................................. 21 

3.19 Madhya Pradesh ......................................................................................................... 22 

3.20 Maharashtra ................................................................................................................ 22 

3.21 Manipur ....................................................................................................................... 23 

3.22 Meghalaya .................................................................................................................. 24 

3.23 Mizoram ...................................................................................................................... 24 

3.24 Nagaland ..................................................................................................................... 25 

3.25  Odisha ........................................................................................................................ 25 

3.26 Puducherry .................................................................................................................. 26 

3.27 Punjab ......................................................................................................................... 27 

3.28 Rajasthan .................................................................................................................... 27 

3.29 Sikkim ......................................................................................................................... 28 

3.30 Tamil Nadu .................................................................................................................. 28 

3.31 Telangana ................................................................................................................... 29 

3.32 Tripura ......................................................................................................................... 30 

3.33 U.P. ............................................................................................................................. 30 

3.34 Uttarakhand ................................................................................................................ 31 

3.35 West Bengal ................................................................................................................ 31 

4. Best Practices in Plastic Waste Management ..................................................................... 32 

5.0 Environmental Performance (PWM) based rating of States/ UTs ..................................... 37 

(a) Ranking of States: ......................................................................................................... 37 

(b) Action Plan .................................................................................................................... 39 

(c) Compostable plastics: .................................................................................................... 40 

(d) Best Practices: ............................................................................................................... 40 

6.0 Recommendations ............................................................................................................ 40 

 

 

97



Annual Report 2020-21 on Implementation of PWM Rules 2016 (As amended) 

 

 

CPCB, Delhi  
Page | 1 

   
 

 

1. Introduction 

As per rule “17(3)” of Plastic Waste Management Rule, 2016 (as amended) each State 

Pollution Control Board or Pollution Control Committee shall prepare and submit the Annual 

Report to Central Pollution Control Board on the implementation of these rules by the 

31stJuly of each year. Also, as per provision “17(4)” of PWM Rules, 2016 (as amended), the 

Central Pollution Control Board shall prepare a consolidated report on use and management 

of plastic waste and forward it to the Central Government along with its recommendation by 

31st August of each year.  

In accordance with the PWM Rules, 2018 based on information submitted by 35 

SPCBs/PCCs, a consolidated annual report for the year 2020-21 has been prepared, 

including State-wise observations of the current status of implementation of Plastic Waste 

Management Rules in each State/UT. 

2. Observation 

2.1 Plastic Waste Generation 

(a) Total Waste generation 

35 SPCBs/PCCs have provided information on implementation of Plastic Waste 

Management Rules. The information as per Form VI of PWM Rules has been compiled and 

is placed at Annexure I. As per details provided by 35 States/UTs estimated plastic waste 

generation during the year 2020-21 is approximately 4126997TPA. Percentage distribution 

of plastic waste generation in different States/UTs is illustrated in Fig.1. It is observed that 

maximum quantity of plastic waste is generated in Telangana followed by Tamil Nadu, 

West Bengal & Uttar Pradesh in that order.   
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                              Fig.1: State/UT wise Plastic Waste Generation 

(b) Per capita waste generation 

Per capita plastic waste generation has been calculated based on the population of the 

states which have submitted their reports. The trend of per capita waste generation for the 

last six years (2016-21) is presented in Figure 2. It is observed that the per capita plastic 

waste generation has almost doubled over the last five years. 
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Fig. 2: Year wise Trend in Per capita Plastic Waste Generation trend  

Statewise per capita plastic waste generation for the year 2020-21 is illustrated in Figure 3. 

Delhi,Goa &Telanganahave reported the highest per capita plastic waste generation and 

Sikkim, Meghalaya& Tripura have reported the lowest per capita plastic waste generation. 
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Fig. 3: Per capita State/UT wise Plastic waste generation 
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concerned SPCB/PCC. Status of submission of Annual report by ULBs and Gram 

Panchayats in each State/UT is given in the Table 1.0 
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Table 1.0: Status of submission of Annual Report by ULBs & GPs to SPCB/PCC 

S.N
o. 

States/Uts ULBs VPs Any other 

Total 
No. 

No. 
Submitted 

AR 

Total 
No. 

No. 
Submitted 

AR 

Total 
No. 

No. 
Submitted 

AR 

1 A&N 1 1 70 GAP GAP GAP 

2 Andhra 
Pradesh 

110 110 GAP GAP GAP GAP 

3 Arunachal 
Pradesh 

2 GAP GAP GAP GAP GAP 

4 Assam 96 45 GAP GAP GAP GAP 

5 Bihar 142 142 GAP GAP GAP GAP 

6 Chandigarh 1 1 0 0 0 0 

7 Chhattisgarh 166 166 GAP GAP GAP GAP 

8 DDN 6 6 GAP GAP GAP GAP 

9 Delhi  5 5 0 0 GAP GAP 

10 Goa  14 GAP GAP GAP GAP GAP 

11 Gujarat 170 GAP GAP GAP GAP GAP 

12 Haryana 86 86 GAP GAP GAP GAP 

13 Himachal 
Pradesh 

54 GAP GAP GAP GAP GAP 

14 J&K 80 80 GAP GAP GAP GAP 

15 Jharkhand 42 42 GAP GAP GAP GAP 

16 Karnataka 284 284 GAP GAP GAP GAP 

17 Kerala  93 66 941 306 0 0 

18 Lakshadwee
p 

0 0 10 10 NA NA 

19 Madhya 
Pradesh 

383 381 22814 0 GAP GAP 

20 Maharashtra 403 394 27,89
1 

GAP GAP GAP 

21 Manipur 27 27 GAP GAP GAP GAP 

22 Meghalaya 7 7 GAP GAP GAP GAP 

23 Mizoram 23 17 155 141 NA NA 

24 Nagaland  39 39 19 GAP GAP GAP 

25 Odisha 114 114 GAP GAP GAP GAP 

26 Pondicherry 5 3 10 7 GAP GAP 

27 Punjab 153 153 GAP GAP GAP GAP 

28 Rajasthan 196 196 GAP GAP GAP GAP 

29 Sikkim 7 7 16 0 0 0 

30 Tamil Nadu 664 664 GAP GAP GAP GAP 

102



Annual Report 2020-21 on Implementation of PWM Rules 2016 (As amended) 

 

 

CPCB, Delhi  
Page | 6 

   
 

 

31 Telangana 140 GAP GAP GAP GAP GAP 

32 Tripura  20 20 591 GAP GAP GAP 

33 Uttar 
Pradesh 

651 651 GAP GAP GAP GAP 

34 Uttarakhand 100 67 7791 0 GAP GAP 

35 West Bengal  125 125 3339 0 0 0 

 

NA: Not applicable; GAP: Information not provided 

2.3 Complete Ban on Use of Plastic Carry Bags and Implementation of Thickness >50 

Microns Carry Bags as per Provisions 4(c & d, thickness criteria condition) of 

PWMRules, 2018 & (column 3 – form vi) & Partial/Complete Ban on Use of Plastic 

Carry Bags (through executive order) (column 5 – form vi). 

 

As per annual report submitted by 35 states/UTs summary of status of implementation of the 

above provisions of PWM Rules across various States/UTs is given below: 

 Complete ban on plastic carry bags:24 States/ UTs namely, Andaman & Nicobar,  

Bihar, Chandigarh, Chhattisgarh, Daman Diu and Dadar Nagar Haveli, Goa, Haryana, 

Himachal Pradesh, Jharkhand, Karnataka, Kerala, Lakshadweep, Madhya Pradesh, 

Maharashtra, Manipur, Odisha, Punjab, Puducherry, Rajasthan, Sikkim, Tamil Nadu, 

Tripura, Uttarakhand, Uttar Pradesh. 

 Ban on plastic carry bags of thickness <50microns: 5 States/UTs namely, Arunachal 

Pradesh, Jammu & Kashmir, Meghalaya, Mizoram, Nagaland have imposed ban on 

plastic carry bags of thickness <50microns 

 Status of implementation in remaining 6 states/UT: Details are as given below:   

 

 Andhra Pradesh: Certain Urban Local Bodies like Tadipatri, Vijayawada, 

Tirupati&Bobbili have imposed ban on Plastic carry bags irrespective of 

their thickness. All local bodies have taken stand on ban on their own.  

 Assam: Not banned (only carry bags prohibited by rules are banned) 

 Gujarat: Complete ban in Gandhinagar City vide Notification No: VN 

(14)/Env-10-2008-2100-E Dated 28th June, 2011 
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 West Bengal: Orders have been issued by W.B Govt. and WBPCB to 

restrict the use & sale of plastic carry bags in ecologically fragile areas and 

in certain heritage & tourist spots. 

 Telangana: Complete ban on <50-micron thickness plastic carry bags is 

under implementation. 

 Delhi: No additional executive orders have been issued.  

Details of Orders issued in various States/UTs regarding ban of plastic carry-bags/items is 

enclosed at Annexure II.  

2.4  Details of Plastic Waste Management as per Provisions 5, 6 & 9 of PWM Rules, 

2016, As Amended, 2018 

Plastic waste generated by States/UTs is being utilized for different purposes such as 

recycling, road construction, Waste to Energy plants, waste to oil plants and in cement 

plants for co-processing.  

Details for Plastic Waste Management have been provided by 25 states/UTs (A&N, 

Arunachal Pradesh, Assam, Bihar, Chandigarh, Delhi, Gujarat, Haryana, Himachal 

Pradesh, Jharkhand, Karnataka, Kerala ,Madhya Pradesh, Maharashtra, Manipur, 

Mizoram, Nagaland, Odisha, Puducherry, Rajasthan, Tamil Nadu, Tripura , Uttar Pradesh, 

Uttarakhand , West Bengal).  

However, Action plan for Plastic Waste Management has been submitted by 15 State/UTs 

(Andaman & Nicobar, Arunachal Pradesh, Assam, Chandigarh, Kerala, Maharashtra, 

Manipur, Mizoram, Nagaland, Odisha, Puducherry, Sikkim, Tripura, Uttarakhand, West 

Bengal). Brief summary of Plastic waste management is given in Table 2. Detailed Action 

plan submitted is placed at Annexure III (A-H). 
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Table 2. Status of Plastic Waste Management 

S.
N
o. 

State/UT Recycli
ng(TP

A)  

Road 
Making(

TPA)  

Co-
Processi
ng(TPA)  

RDF(
TPA) 

Othe
r(TP
A) 

Pyroly
sis  

Total 
Waste 

processed 
(TPA) 

1 A&N NP 80.05 NP NP 3.65 NP 83.7 

2 Arunach
al 

Pradesh 

90 60 NP NP NP NP 150 

3 Assam NP NP 9490 NP NP NP 9490 

4 Bihar 7673.6 NP NP NP NP NP 7673.6 

5 Chandig
arh 

NP NP NP 1544.
15 

NP NP 1544.15 

6 Delhi  1150 NP NP NP NP NP 1150 

7 Gujarat  NP NP 65420 NP NP NP 65420 

8 Haryana NP 735 NP NP NP NP 735 

9 Himacha
l 

Pradesh 

828.6 NP NP NP NP NP 828.6 

10 Jharkha
nd 

9185.2 NP NP NP NP NP 9185.2 

11 Karnatak
a 

10800 NP 3600 NP NP NP 14400 

12 Kerala  73000 915 1300.5 NP NP NP 75215.5 

13 Madhya 
Pradesh 

63400.
7 

405 55183 NP NP NP 118989 

14 Maharas
tra 

29565 13505 25550 1248
30 

NP 4918 198368 

15 Manipur 182.5 NP NP NP NP NP 182.5 

16 Mizoram 0.768 NP 5.99 NP NP NP 6.758 

17 Nagalan
d 

NP 0.7 NP NP NP NP 0.7 

18 Odisha 44165 NP 4380 NP NP NP 48545 

19 Puduche
rry 

3869 NP 943 NP NP NP 4812 

20 Rajastha
n 

NP NP 265.84 NP NP NP 265.84 

21 Tamil 
Nadu 

295482 15875 71200 NP NP NP 382557 

22 Tripura  55 2.5 NP NP NP NP 57.5 

23 Uttar 
Pradesh 

NP NP 10252 NP NP NP 10252 
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24 Uttarakh
and 

NP NP 3115 9058 NP NP 12173 

25 West 
Bengal  

NP NP NP NP 1470
95 

NP 147095 

  Total  539447 31578.3 250705 1354
32 

1470
99 

4918 1109180 

 

State wise waste percent of plastic waste processed vis-a-vis plastic waste generated 

States/UTs) is illustrated in Figure 4. Odisha, Tripura & Tamil Naduhave reported the highest 

waste processing and Haryana, Delhi & Nagaland have reported the lowest plastic waste 

processing.  

 

 

Fig 4.State/UT -wise Plastic Waste Management 

2.5 Details of Registered Manufacturing/Recycling Units 
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Manufacturers/producers, 1207-Recyclers., 70-Compostable Mfg., 311-MLP) registered 

units in 29 States/UTs. There are no plastic carry bag manufacturing units in 5 

States/UTs namely Arunachal Pradesh, Andaman and Nicobar, Mizoram, Sikkim, 

Lakshadweep. No information for DD& DHN provided in this regard.  

However, as per provision 4(h) of PWM Rules, 2018 CPCB has issued total 194 

certificates to manufacturer/seller for marketing and selling of compostable carry 

bags/products till now.  

2.6 Details of Unregistered Plastic Manufacturing /Recycling Units 

There are 615unregistered plastic manufacturing/recycling units running in 5 States/UTs 

(Bihar, Punjab, Karnataka, Kerala, Uttarakhand,).No unregistered plastic units have been 

reported in 24States/UTs ( Andaman and Nicobar, Andhra Pradesh, Arunachal Pradesh, 

Chandigarh, Chhattisgarh, Goa, Haryana, Himachal Pradesh, Jharkhand, Lakshadweep  

Madhya Pradesh, Maharashtra, Manipur, Meghalaya, Mizoram, Nagaland, Odisha, 

Puducherry, Rajasthan, Sikkim, Tamil Nadu, Telangana, Tripura, Uttar Pradesh,).6 

States/UTs (Assam, Delhi, DDDNH, Gujarat, West Bengal & Tamil Nadu) have not 

provided the information regarding unregistered units operating in their jurisdiction. 

2.7 Status of Marking & Labeling on Carry bags/Multilayered Packaging 

Status of implementation is as given below: 

13 States/UTs (Andhra Pradesh, Assam, Delhi, Gujarat, Haryana, Jammu and Kashmir, 

Manipur, Meghalaya, Nagaland, Punjab, Telangana, U.P., West Bengal) have informed 

that they have complied with the Rule on Marking & Labeling on Carry bags/Multilayered 

Packaging. 

19 States/UTs (Adman and Nicobar, Arunachal Pradesh, Bihar, Chandigarh, 

Chhattisgarh, Goa, Himachal Pradesh, Jharkhand, Karnataka, Kerala, Lakshadweep,  

Madhya Pradesh, Maharashtra, Mizoram, Odisha, Pondicherry, Rajasthan, Sikkim, Tamil 

Nadu,) have informed that the Rule is not applicable in their jurisdiction as complete ban 

on carry bags has been imposed in the respective State /UT. 
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The Rule has not been complied with in Daman Diu and Dadar Nagar Haveli, Tripura & 

Uttarakhand have not provided the information in this regard.  

Further, as per Certificate issued by CPCB to manufacturer/seller for marketing and 

selling of compostable carry bags/products “Each carrybag shall bear a label 

“COMPOSTABLE” IS/ISO:17088 titled as Specifications for “Compostable Plastic” 

in English & regional language and also have printed code and Certificate Number 

of “MANUFACTURER” on it.” 

2.8  Details of Violations & Action Taken on Non-Compliance of Rules 

As per provision „12‟ “the prescribed Authorities for implementation of Rules” of PWM 

Rules, 2018, 27 States/UTs (Andhra Pradesh, Andaman and Nicobar, Assam, Bihar, 

Chandigarh, Chhattisgarh,Delhi, Goa, Gujarat, Haryana, Himachal Pradesh, Jammu & 

Kashmir, Karnataka, Kerala, Madhya Pradesh, Maharashtra, Manipur, Mizoram, Odisha, 

Punjab, Puducherry, Rajasthan, Tamil Nadu, Telangana, Uttar Pradesh , Uttarakhand 

and West Bengal) have imposed fine, issued notices, closure directions to the defaulters 

& seized the material in their respective State/UT. Besides, no violations have been 

reported in 6 States/UTs (Arunachal Pradesh, Lakshadweep,Meghalaya, Nagaland, 

Sikkim, Tripura). 2 State/UTs (DD& DNH, Jharkhand) have not submitted the information 

in this regard. 

3.0 STATE- WISE OBSERVATIONS 

Highlights of Plastic Waste Management status in different States/UTs have been 

enumerated in this section. 

3.1 Andaman & Nicobar 

 The estimated plastic waste generation in the state is approximately 492.34 TPA 

during 2020-21.  

 The A&N Administration has completely banned on use, storage, import, 

manufacture, transportation, distribution or sale and disposal of plastic carry bags 

of all types vide A&N Gazette Notification No. 225, dt. 24.09.2019 

 There is no plastic manufacturing or recycling unit operates in Andaman & Nicobar 

Islands. However there is 1 compostable manufacturer in the state.  
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 Enforcement drives are conducted regularly to implement the notifications and 

penalty amounting Rs. 306,000.00 was recovered from 1160 inspections. 

 Scheme for exemption of freight charge for transportation of plastic, glass & E-

waste notified in which 100% freight exemption is provided to transport waste 

plastic, glass and e-waste for recycling in main land. Approx.1530 tons of plastic 

waste has been sent to mainland till date. 

 Port Blair Municipal Corporation has started 100 % source segregation in all 23 

wards. 

 80 MT of plastic waste been used for road construction in the state recycling. 

 The Andaman & Nicobar Administration has conducted 02 exhibitions displaying 

Alternatives to single use plastic in the month of May 2019 and August 2019 for 

promoting smooth transition to non-plastic alternatives.  

 Bamboo straws made by SHG launched by Port Blair Municipal Council (PBMC) 

as an alternative to Plastic straws (SUP). 

3.2 Andhra Pradesh 

 The estimated plastic waste generation in the State is 39626.45 TPA (ULBs - 

37,446.45 & Census Towns - 2,180)   during the year 2020-21.  

 Rule 4(c & d) for thickness criteria has been implemented in the state.  

 There are 135 plastic manufacturing units (Producers 117& Recyclers- 18), 1 

compostable plastic unit and no unregistered unit in the State.  

 Certain Urban Local bodies like Tadipatri, Vijayawada, Tirupati & Bobili have put 

ban on plastic carry bags irrespective of their thickness. All local bodies have 

taken stand on ban on their own. 

 Plastic waste is being collected and segregated by ULBs and sent to recyclers.  

Most of the Plastic waste is channelized through Kabadiwalas to recyclers. The 

non-recyclable plastic waste generated from the municipalities and from bio 

mining operating is being sent to Cement plants and partly for road formations. 

 Violation of PWM Rules has been observed. Further State Urban Development 

Dept., constituted 721 Task force teams 240 tons of plastic carry bags was seized 

and Rs. 169 lakhs of fines was collected from defaulters. 
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 Annual Reports furnished by all ULBs & Census Towns.  

3.3 Arunachal Pradesh 

 The estimated plastic waste generation in the state is approximately 3755.9 TPA 

during 2020-21.   

 There are no plastic manufacturing or recycling & unregistered units in State.  

 91.00 tons per year of plastic waste is channelized for recycling and One of the 

Towns namely Jairampur Town transports 60.00 MT per year of Plastic waste to 

Bordumsa for road construction activities.  

 Complete ban on usage of plastic carry bags of thickness <50 microns.  

 Violations of PWM rules have not been observed in the state.  

 Plastic waste segregation is being done at the time of door to door collection.   

 Out of (34) ULBs only 9 ULBs have submitted complete Annual Report to SPCB. 

3.4 Assam 

 The estimated plastic waste generation in the State is approximately 58765 TPA 

during 2020-21.  

 Rule 4(c & d) for thickness criteria has been implemented in the state.  

 There are 17 plastic manufacturing units, 5 multilayer plastics units, 5 recyclers 

and no unregistered units in the State.  

 The State Government has imposed ban on plastic carry bags below thickness of 

50 microns as well as others single used plastic items. not banned (only carry 

bags prohibited by rules are banned) 

 Some of the ULBs channelize part of plastic waste and disposing non-recyclable 

plastic waste in cement kiln and Plastic waste sent for co-processing (26 TPD by 

ULBs and around 120 TPD of legacy waste). 

 Status of marking and labeling is observed as per Rules.  

 Violations of PWM rules have not been observed in the state 

 State is having 6 Single Use plastic manufacturing units  

 Out of 90 ULBs on 45 has furnished complete Annual Reports.  
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3.5 Bihar 

 The estimated plastic waste generation in state is approximately 74263.6 TPA 

during 2020-21.   

 Complete Ban has been imposed on plastic carry bags vide Gazette Notification 

No.943, dated: 24.10.2018 (Urban Area), No. 1043 Dt.11.12.2018 (Rural Area).   

 Plastic carry bags (irrespective of thickness and size) banned complete in the 

State of Bihar vide Gazette Notification No. 943 dt. 24.10.2018 (Urban Area) and 

1043 dated. 1.12.2018 (Rural Area). Single Use Plastics are also banned in the 

state of Bihar vide Gazette Notification No. 525 DT. 24.06.2021 

 There are 16 registered plastic manufacturers/Recyclers in the state. 

 225 Producers, 203 Brand Owners & 36 Recyclers have been identified in the 

state out of which 33 are registered with CPCB, 19 with BSPCB and 16 recyclers 

registered with BSPCB.   

 7673.6 Tons of Plastic waste channelized for recycling, 74.09 tons of plastic waste  

channelized for reuse and 42461.15 is being sent to landfill. 

 Violation of Rules was observed, proposed direction issued to 36 Recyclers, 225 

Producers, & 203 Brand Owners which were not registered under PWM Rules, 

2018.   

 All 142 ULBs have submitted Annual Report to Bihar SPCB 

3.6 Chandigarh 

 The estimated plastic waste generation in the UT is approximately 13107 TPA 

during 2020-21.  

 Complete ban has been imposed on plastic carry bags vide Notification no. 

ED/2019/1684, dated: 27.09.2019.   

 Plastic waste in the city informally is going to recyclers. However, as two 

mechanical MRFs have been made functional, engagement of waste recyclers 

will be done soon for these facilities. 1544.15 MT RDF has been produced during 

the period (Jan to Dec 2021).  

 Municipality staff collects solid waste from door to door and the segregated plastic 

waste is sent to RDF processing plant for final disposal.   
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 There are no registered & unregistered plastic manufacturing units in the UT. 

Further, there are 7 registered recycling units in the UT and registration for rest is 

in process.  

 The Municipal Corporation Chandigarh has issued 961 nos. of challans issued to 

Defaulters/Violators (In Calendar year 2021). 

3.7 Chhattisgarh 

 The estimated plastic waste generation in the state is approximately 47450 TPA 

during 2020-21.  

 Complete ban has been imposed on plastic carry bags vide Notification 

ED/2019/1648 dated: 27.09.2017.   

 There are 22 registered units (10 plastic producers & 12 Plastic Recycling) in the 

State. However, the information related to unregistered units has not been 

provided.   

 Government of Chhattisgarh has issued directions for ban on manufacture, 

storage,  import , sale, transport and use of plastic carry bags, short life, PVC and 

chlorinated plastics i.e. advertising and publicity materials ( banners, flexs, 

hoardings and foam boards of PVC etc.) and plastic items used for catering ( cups, 

plates, glasses, bowls and spoons) in the state vide notification dated 27th Sep 

2017. Further, vide clarification  dated 13.01.2020, the state Government has also 

clarified that the non- woven carry bags are also banned in the state. 

 Violation of Rules was observed, Urban Administration Department has issued 

notification dated 28.01.2019 for imposition of fine for open burning of solid waste 

including plastic waste. Total approxRs. 46.12 Lakhs fine have been collected and 

13400 nos. of cases have been filed against violators of the rules as on May 2021.  

 356 SLRM centers (Material Recovery Centers) have been established in 164 

ULBs having infrastructure for segregation, collection, storage, disposal of 

recyclable plastic waste. 02 ULBs namely Ambikapur and Rajnandgaon have 

used plastic waste in road construction so far. 10 Cement Plants have signed the 

agreements with 69 ULBs to utilize Segregated Combustible Fraction. 

 All 166 ULBs have submitted annual Report to Chhattisgarh SPCB. 
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3.8 Daman and Diu & Dadra Nagar Haveli 

 The estimated plastic waste generation in the state is approximately 4726 TPA 

during 2020-21.  

 Storage, sale & use of all kind of plastic bags are prohibited in the UT.  

 6 ULBs have submitted Annual Report to DDNH PCC.   

3.9 Delhi 

 The estimated plastic waste generation is approximately 345000 TPA during 

2020-21.  

 There are total 251 Producers, 315 recyclers and 364 plastic raw 

material/producer registered units inthe UT.  

 No executive order regarding ban of plastic carry bags has been issued in UT.  

 Door to Door waste collection system from households is done by Municipal Staff, 

Waste management Agencies like UNDP and the collected waste is channelized  

to waste to energy plants and recycling units.  

 Violation of Rules has been observed, Environmental compensation damages of 

Rs. 16, 97,500/- was imposed on 14 units found not complying. Out of which, 10 

units have deposited EC of RS. 13,17,500/- .  

 The information related to implementation of thickness criteria, ban on plastic 

carry bags, no. of unregistered plastic manufacturing units& proper marking and 

labeling has not been provided.   

 All 5 ULBs have submitted the partial information in Annual Report. 

3.10 Goa 

 Approximately 29440.9 TPA of plastic waste generated in the state during 2020-

21.  

 Rule 4 (c&d) of PWM Rules regarding thickness criteria has been implemented in 

the State.  

 Amendment made in the Goa non-biodegradable Garbage Control Act which bans 

single use plastic.  
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 There are 64 registered plastic manufacturing units, 1 Compostable plastic unit 

and no unregistered units in the State.   

 Non-biodegradable waste collected by local bodies/ULBs is sent for co 

incineration in Cement plants through Goa waste management 

Corporation(GWMC). GWMC has set up three bailing stations i.e. Bicholim, 

Verna, Cocora. In additions to above bailing stations 11 ULBs and 4 village 

panchayats have bailing facility and 1 Solid Waste Management facility at Saligao.  

 Violation of Rules has been observed, 631 cases have been booked and an 

amount of Rs. 4, 40,200/- has been collected from the defaulters.  

 Information related to proper marking & labeling of as per provision 11 of PWM 

Rules, 2018 has not been provided. 

 

3.11 Gujarat 

 The estimated plastic waste generation in the state is approximately 337693.96 

TPA during 2020-21. 

 Total 287 plastic manufacturing, 03 Compostable units are registered in the State. 

There is no unregistered plastic manufacturer/recycler present in the State.   

 As per provision ‘5(b)’ of PWM Rules, 2018 approximately 94101.93 MT of plastic 

waste has been used for co-processing in cement plants.  

 The use of plastic carry bags is banned in the city of Gandhinagarvide Notification 

No. VN (14)/ENV- 10-2008-2100-E, dated: 28.06.2011.  

 In case of violation, Board & Local Body take necessary action against violating 

units. Show-Cause Notices have been issued to 44 plastic units, Direction 

(Closures) issued to 19 and Notice of Direction issued to 19 plastic units against 

the violation of Rules.   

 164 ULBs submitted Annual Reports.  
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3.12 Haryana 

 The estimated plastic waste generation is approximately 185167.9 TPA during 

2020-21.  

 Complete ban imposed on use of plastic carry bags as per order of Govt. of 

Haryana Urban Local Body Dept. dated: 20.08.2013.   

  Door to door waste collection & segregation is being done through private bodies 

in almost all MCs.  

 Out of 88 MCs, 54 MCs have setup the Material Recovery Facility Centre for 

sorting and storage & Processing of Plastic Waste. Further, all the MCs have been 

directed to setup the MRF centres as per requirement and to manage their Plastic 

waste as per SWM Rules-2016 & Plastic Waste Management Rules-2016.  

 For plastic waste (including other dry waste) segregation 416 Material Recovery 

Facilities in 54 ULBs have been set up in the whole State. Apart from Material 

recovery Facilities, ULBs have also identified 4274 rag pickers and Kabariwalas’s 

and registered 3232 for collection and segregation of plastic waste. 

 Directions have also been issued to all the ULBs vide letter memo no. 

XEN/DGULB/2020/2684 dated 12.08.2020 to start intensive drive for the 

enforcement of ban on the single use plastic waste along with seizing of plastic 

waste and imposition of penalty/fines on the violators. 

 MC Gurugram has taen initiative Approx. 27km road has been developed and 

approx. 690 Ton of plastic has been used till date .Approx. 1.5 km road 

walking/jogging track has been developed at JharasaBundh and Approx.45 Ton 

plastic used is for interlocking paver tiles.Swap Plastic to grain project developed 

learning center for waste management under the name “Samadhan HUB” . Four 

numbers of Plastic bottle collection machines installed at high foot fall area for 

collection and recycling 

  

 There are 63 registered plastic manufacturing units including 51 receyclers, 1 

compostable plastic manufacturing unit and 28 MLP manufacturing units in the 

State.  
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 Violation of PWM Rules has been observed; 3097 Challans done for amount 

Rs.3659430 from January to December 2020 from the defaulters.  

 Annual Report(AR) submitted by all Urban Local Body Deptt.  

3.13 Himachal Pradesh 

 The estimated plastic waste generation is approximately 6206.78 TPA during 

2020-21.  

 Door to Door waste collection system from house-holds is implemented and the 

collected plastic waste utilized in waste to energy plant, road construction & Co-

processing in Cement kilns.  

 Complete ban imposed on use of plastic carry bags in the entire State.  

 There are 86 registered MLP manufacturing units and 2 registered compostable 

units, zero plastic carry bag and   no unregistered units are present in State.   

 61 ULBs and 7 Cantonments Board have submitted AR to HP SPCB.   

 Details regarding no. of violations & action taken on non-compliance of PWM 

Rules, 2018 have not been provided 

3.14 J&K 

 The estimated plastic waste generation in UT is approximately 51710.60 TPA 

during 2020-21.   

 Rule 4(c) thickness criteria of carry bags have been complied with. Carry bags 

below 50 microns is banned.   

 There are 254 registered plastics manufacturing units, 28 MLP manufacturing 

units in the State. There is no unregistered unit is the state.  

 Violation of PWM Rules has been observed, 20.17 MT illegal polythene and 1.35 

MT Single Use Plastic (SUP) have been seized. Compounding fees of Rs. 

4,83,3000 recovered from defaulters.  

 All ULBs (80) have submitted the AR to J&K SPCB.  

3.15 Jharkhand 

 The estimated plastic waste generation in state is approximately 20263.4 TPA 

during 2020-21.   
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 Complete ban has been imposed on use of plastic carry bags in the entire State 

vide Notification letter no. 3900, dated: 15.09.2017.   

 Concessionaires have been appointed in 24 ULBs for implementation of Solid 

Waste Management. Segregation of waste has been initiated in almost all ULBs. 

Reverse vending machine has been installed at Ranchi, Dhanbad& Jamshedpur 

cities for recycling of plastic bottles as pilot project. In Chas &Jamshedpur plastic 

has been used for Road construction, Co-processing in Cement plant.  

 There are 59registered plastic manufacturing units in the State.  

 42 ULBs have submitted AR to Jharkhand SPCB.  

3.16 Karnataka 

 The estimated plastic waste generation in state is approximately 368080 TPA 

during 2020-21.   

 Government of Karnataka has imposed complete ban on manufacturer, use and 

sale of carry bags.  

 There are 239 plastic manufacturing / recycling units & 128 unregistered plastic 

manufacturing/recycling units in the State.  

 141 Decentralized dry waste Collection Centre (DWCC) is established at ward 

level to collect, segregate and recycled the dry waste from households and 

commercial establishment.  

 Informal waste pickers are involved in dry waste collection system.  

 Bruhat Bengaluru MahanagaraPalike (BBMP) has collected plastic waste approx. 

1,44,000tonnes during year 2020-21.  

 BBMP has established 2 facilities for processing and disposal of plastic waste of 

capacity 10 TPD each. In addition there are 66 registered plastic recycling units 

in Bengaluru. 

 Around 36000 TPA of low value plastic is supplied cement plants., approximately 

1,08,000 TPA is channelized for recycling. 

 Approx. 49056 TPA of low value plastic is supplied to cement plants.  

 Status of marking and labeling is observed as per Rules.  
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 Violation of Rules have been observe, Director of Municipal Administration has 

conducted 2537 raids and Rs. 19.60 Lakhs fine was collected and about 2563 

Tons of banned plastics seized during raids. 

 283 local bodies, other than Bengaluru BMP, have submitted the Annual Report 

to KPCB.  

3.17 Kerala 

 The estimated plastic waste generation is approximately 120063.87 TPA during 

2020-21.  

 Complete ban has been imposed on single use plastic items including plastic carry 

bags irrespective of thickness in the state w.e.f. 01/01/2020 vide G.O.(Ms) No. 

6/2019 Env dated 27/11/2019; G.O.(Ms)No. 2/2020/ENVT dated 27-1-2020 and 

Envt dated 16/02/2020.   

 There are 1266 manufacturers, 82 producers, 1 compostable plastic unit and 99 

recyclers registered & no unregistered plastic manufacturing/recycling units in the 

State  

 Detail of Plastic waste utilization is as given below:   

i. Recycling: 3.12 TPD   

ii. Road Construction: 1552 MT   

iii. Co-processing: 1551 MT  

 Violation of PWM Rules, 2018 have been observed in the state Officials from 

District PCB inspected various shops and market places throughout the state and 

identified 93 number of violators. Notice imposing Rs. 10,000/- as fine issued to 

each violators.   

 257 local bodies (65 urban) have submitted AR to Kerala SPCB.   

3.18 Lakshadweep 

 The estimated plastic waste generation in the State is approximately 523 TPA 

during 2020-21.   

 The administration has banned the single use plastic items 23 nos as per 

Notification F.No. 66/33/2019 E&F dated 28.04.2021 
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 There are no registered/unregistered plastic manufacturing units in the State.   

3.19 Madhya Pradesh 

 The estimated plastic waste generation in the State is approximately 138483.58 

TPA during 2020-21.   

 Collected plastic waste is utilized as:  

 Recycling:   63400.651 MT,   

 Co-processing: 55183 MT 

 405 MT in road construction  

 Complete ban has been imposed on plastic carry bags in the State vide 

Notification No. F-5-2015-18-5, dated: 24.05.2017.   

 There are 78 plastic manufacturing and 116 recycling units, 26 MLP and 1 

compostable plastic manufacturing unit registered and no unregistered plastic 

units in the State.   

 Violation of PWM Rules, 2018 has been observed. Total 15261 violators have 

been found and 24 MT of polythene seized and Rs. 42 lakhs penalty has been 

imposed by ULBs. 

 All 381 ULBs have submitted the Annual Report to MP SPCB.  

 

3.20 Maharashtra 

 The estimated plastic waste generation in state is approximately 3,11,254 TPA 

during 2020-21.   

 Complete ban has been imposed on certain plastic products like  

i. Plastic bags with or without handle irrespective of size and thickness  

ii. Single Use disposable items like cups, plates, straws, spoonsetc.  

iii. Non-woven Polypropylene bags vide Maharashtra Plastic and Thermocol 

Products Notification, 2018 dated: 23.03.2018 and amendment dated 

11.04.2018, 30.06.2018 & 14.06.2019.  

 The efficiency of plastic waste collection and segregation is 81% and disposal is 

64%.  
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 Collected plastic waste is utilized as:  

 Quantity recycled (Tons)- Plastic Granules: 29,485 

 Quantity recycled (Tons)- Pyrolysis: 4,918 

 Quantity recycled (Tons)- Road Construction: 13,513 

 Quantity recycled (Tons)- RDF (Refuse Derived Fuel) : 124,725 

 Quantity of Plastic Waste sent to Landfilling facility (Tons) : 23,237 

 There are 6 plastic manufacturing unit out of 6 plastic producing units, 3 

manufacture plastic packaging including Multi-layer plastic. Further 7 registered 

compostable plastic manufacturing units and 111 recycling units are present in 

the state.   

 Violations observed and the following actions have been taken as per Rules:  

 Issued closure directions to 405 plastic and thermocol manufacturing 

industries  

 Collected fine of Rs. 3.91 Cr from shops/ establishments through joint 

survey with local bodies as well as independently in FY 2020-21, for non-

compliance with the Maharashtra Plastic Notification 

 Around 1425 tonnes of banned plastic items have been seized in FY 2020-

21 for non-compliance with the Maharashtra Plastic Notification 

 394 out of 403 ULBs have submitted the Annual Report to Maharashtra SPCB.  

 

3.21 Manipur 

 The estimated plastic waste generation in the State is approximately 10303 TPA 

during 2020- 21.   

 Source segregation carried out by the ULBs in their respective jurisdiction and 

segregated waste are channelized to recycling units. 

 There are 4 plastic manufacturing and no unregistered plastic units in the State.  

1 unit manufacturing carry bag from virgin raw material, 1 unit of recycling and 

waste collection center and 2 units of partial recycling unit (waste collection 

center). 
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 Status of marking and labeling is observed as per Rules.  

 Annual Reports furnished by all 27 ULBs.  

  

3.22 Meghalaya 

 Plastic waste generation in Resubelpara and William Nagar is 191 TPA whereas 

details regarding plastic waste generation has not been submitted by other 

municipal boards.  

 Use and sale of Plastic bags less than 50 microns has been prohibited and public 

notice has been issued regarding compliance of PWM.   

 There are 7 no of plastic manufacturing units & no unregistered plastic 

manufacturing/recycling units in the State.   

 Plastic waste is segregated from dry waste at dump site and collected for 

compaction of bailing. One co-incineration plant of plastic and solid waste is 

ready.1 km road has been constructed using plastic waste at west Khasi hills.  

 Status of marking and labeling is observed as per Rules.  

 Raids/checking/Surveys conducted and no violation has been observed in the 

State.   

 

3.23 Mizoram 

 The estimated plastic waste generation in state is approximately 1514.51 TPA 

during 2020- 21.  

 Complete ban on usage of carry bags less than 50 micron within Municipal 

Corporation Area already enforced. Govt already banned packaged drinking water 

in plastic bottles in every government programmes/functions.. 

 0.768 MT of recyclable plastic wastes are collected by various Brand Owners 

through PROs . 5.990 MTA utilized in co-processing  

 There are no registered & unregistered plastic manufacturing/recycling units in the 

State.   

121



Annual Report 2020-21 on Implementation of PWM Rules 2016 (As amended) 

 

 

CPCB, Delhi  
Page | 25 

   
 

 

 136 shops found using polythene less than 50 microns for packing, Confiscated & 

Fine has  been imposed. 

 Only Aizawl Municipal Corporation and 16 ULBshas submitted the Annual Report 

to MPCB.  

 

3.24 Nagaland 

 The estimated plastic waste generation in the state is approximately 565 TPA 

during 2020-21.   

 Government of Nagaland has issued notification restricting use of all single use 

plastic <50 microns, especially plastic bags and plastic cutleries including 

Styrofoam and thermocol disposable plates.   

 Status of marking and labeling is observed as per Rules.  

 There are 4 registered plastic manufacturing units & no unregistered plastic 

manufacturing/recycling unit in the State.  

 No violation of PWM Rules, 2018 has been observed in the State.  

 3 Municipal bodies and 36 town councils have submitted the Annual Report.  

  

3.25  Odisha 

 

 The estimated plastic waste generation in the state is approximately 51269.9 TPA 

during 2020-21.   

 Govt. of Odisha has imposed complete ban on plastic carry bags irrespective of 

size thickness in all ULBs of the State of Odisha. 

 Plastic waste sent for co-processing is  283.132 TPA and  Plastic waste use for 

granules making - 1452 TPA 

 There are 20 registered plastic manufacturing units & 6 unit of multilayer 

packaging units. No unregistered plastic manufacturing/recycling unit in the State.  
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 All ULBs have been instructed to implement the provision of PWM Rule, 2016. All 

ULBs have been instructed to send segregated plastic waste in nearby cement 

manufacturing units for co-processing of the waste in cement kilns.  

 State Level Advisory Committee has been constituted under the Chairmanship of 

Principal Secretary, Housing and Urban Development Department Govt. of 

Odisha.  

 

3.26 Puducherry 

  The estimated plastic waste generation in the state is approximately 12754 TPA 

during 2020-21.   

 Govt of Puducherry has imposed total ban on Single Use Plastics with effect from 

02.08.2019.   

 All local bodies have identified and established Material Recovery Facility (MRF) 

within their jurisdiction and collected, segregated and sending Plastic Waste for 

recycling/reprocessing. 

 Some of the ULBs disposing the plastic waste through co-processing in cement 

Kilns, like Dalmia Cements. 

 The Producer Responsibility organizations are collecting the plastic waste from 

their units and sending it for authorized recycling units and for co-processing. So 

far, 943 MT of plastic waste is collected and dispoed by PROs and Local Bodies. 

 There are 49 plastic manufacturing / recycling,4 MLP manufacturing, 2 

compostable plastic registered plastic units &no unregistered plastic 

manufacturing /recycling units in the State.  

 Violation of Rules has been observed , Units which were manufacturing SUP were 

closed by issuing directions, stockiest, who involved in stocking and storing of 

banned SUP items were sealed, 2 tons of banned plastic items were seized.  

  As per the proision of PWM Rules, 2016, Bye-laws have been framed by the 

ULBs. As per the report received from the ULBs, Rs. 50,000/- have been received 

from the violators. 
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 5 municipalities and 10 commune panchayats have submitted the Annual Report 

3.27 Punjab 

 The estimated plastic waste generation in the state is approximately 108332 TPA 

during 2020-21.   

 Government of Punjab has imposed complete ban on sale, recycling, use, 

manufacturing, stocking & recycling of carrybags in the State w.e.f. 01.04.2016, 

Notification issued by Dept. of Local Govt. vide notification no. 5/18/2016-

4lg4/692717/1 dated: 18.02.2016 and Dept. of Rural Development &Panchayat, 

vide notificationno.S.O.438/P.A.9/1994/S30/2016 dated 29.03.2016.   

 All the ULBs of the State have started Door to Door collection and source 

segregation of solid waste and the segregated recyclable plastic waste is 

channelized to authorized recyclers waste management agencies/kabaris from 

235 Mater Recovery Facilities (MRF), which have been setup in the State till 

31.12.2020 

 There are 243 plastic manufacturing/recycling units, 2 MLP manufacturing units, 

5 compostable plastic units & 35 unregistered plastic manufacturing/recycling 

units in the State.  

 Violation of PWM rules were observed 51 no. of plastic units were issued show-

cause notices for not obtaining registration under the Plastic Waste Management 

Rules, 2016. 

 153 ULBs have submitted the Annual Report to PPCB.  

 

3.28 Rajasthan 

 The estimated plastic waste generation is approximately 66324.57 TPA during 

2020-21. 

 There are 101 plastic manufacturing and 12 Multilayer plastic units registered and 

no unregistered plastic units in the state.   
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 State Gov.t has imposed complete ban on manufacture, storage, import, sell or 

transport of plastic carry bags vide notification dt. 21/07/2010 irrespective of 

thickness. 

 Plastic waste Collection is 16437.005 TPA and  Co-processing is 265.845 TPA in 

the state. 

 Violations have been observed in the state, total violations – 48 and letter/Notices 

issued to 48.   

 196Municipal authorities have submitted the Annual Report.   

3.29 Sikkim 

 The estimated plastic waste generation is approximately 82.75 TPA during 2020-

21.  

 There are no plastic manufacturing/ recycling/ Multilayer plastic units registered in 

the state.   

 The Stat Govt. has imposed ban on the sale & use of plastic haing less than 50 

microns thickness vide Chief Secretary, Govt. of Sikkim Notification No. 

08/RM&DD./San. Dated 09/08/2019 

 Plastic carry bags have been banned in Sikkim vide Urban Development 

Notification no. GOS/UD&HD 97-98/6(85) dated 4th June 1998 

 Out of 07 ULBs, Gangtok Municipal Corporation Singtam Nagar Panchayat has 

disposed plastic waste to NHIDCL for road construction. 

 Notice has been issued to al PIBOs through IPR department vide F.NO. 

1073/SPCB/527 dated 07/07/2021 for information to general public.  

 07 ULBs have submitted the Annual Report.   

 

3.30 Tamil Nadu 

 The estimated plastic waste generation is approximately 430107 TPA during 

2020-21. TN Govt. in G.O. (MS). No. 84 dated: 25.06.2018, notified ban on 

manufacture, store, supply, transport, sale or distribute of use and throwaway 

Plastics irrespective of thickness including plastic carry bags. w.e.f. 01.01.2019.   
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 Plastic waste collected is segregated, low value plastic & MLP used for Road 

laying, recyclable plastic waste sold to recyclers and non-recyclable plastic waste 

disposed to cement industries for Co-processing.   

 There are 305 plastic manufacturing/recycling units (Recycling Units: 230 

Nos.Plastic Manufacturing Units: 15 Nos.) , 3 MLP manufacturing units &14 no. of 

compostable plastic manufacturing units in the State.  

 TNPCB is issuing Consent under Water and Air act to plastic manufacturing 

(Producers)/recycling units located in industrial and commercial Zones and 

Consent is not issued to units located in residential areas.  

 Violations have been observed, Closure Direction and disconnection of power 

supply were issued to 6 plastic recycling units who were in operation without 

obtaining consent from the Board and Registration as per PWM Rules, 2016 

  15 Municipal Corporations, 121 Municipalities and 528 Panchayats have 

submitted annual report to TNPCB.  

 

3.31 Telangana 

 The estimated plastic waste generation in the state is approximately 472675TPA 

during 2020-21.   

 Complete ban on <50 micron thickness plastic carry bags is under 

implementation. 

 Door to door waste collection done by staff of ULBs and segregated plastic waste 

utilized for recycling 8912 MT. 

 There are 316 plastic manufacturing/recycling units, 2 MLP manufacturing units 

and 5 compostable unit& no unregistered plastic manufacturing / recycling units 

in the State.  

 Marking is being carried out on the carry bags.  

 Violation has been observed in the state and Closure Direction and disconnection 

of power supply were issued to 6 plastic recycling units who were in operation 

without obtaining consent from the Board and Registration as per PWM Rules, 

2016 
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3.32 Tripura 

 The estimated plastic waste generation is approximately 61.65 TPA during 2020-

21.  

 Government of Tripura has issued notice to completely ban all kind of plastic bags 

in Tripura. Further revised notification has been issued enhancing monetary 

penalty for use, sell, store and import of banned plastic carry bags.  

 There are 20 no. of plastic items manufacturing units and 12 nos. of recycling units 

established in Tripura. Among them no plastic carry bag manufacturing unit is 

there. Further, there are 2 Multilayer plastic units and no unregistered plastic unit 

is in the state.   

 20 ULBs collect and dispose plastic waste as per PWM Rules.  

  Violations have been observed in the state. Authorized officer conducted raids 

against Plastic Carry bags in various markets. TSPCB has received of amount Rs. 

1,12,760/- as a monetary penalty.  

 20 ULBs have submitted the Annual Report.  

 

3.33 U.P. 

 The estimated plastic waste generation in the state is approximately 375950 TPA 

during 2020-21. 

 Government of Uttar Pradesh has imposed has imposed prohibition on the use, 

manufacture, sale, distribution, storage, transport, Import and Export of cups, 

glasses, plates, spoons, tumblers etc. made up of plastic or thermocol disposable 

after one time 

 in the State w.e.f: 15.08.2018, vide Notification no. 1056/9-7-18-29(Lucknow)/18, 

Dated Lucknow: 15 July, 2018.  

 There are 130 plastic manufacturing, 13 recycling units, 59 MLP manufacturing 

units, 4 compostable plastic units & no unregistered plastic 

manufacturing/recycling units in the State.   
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 Violation of Rules has been observed and show-cause notices issued to 353 

Brand owners, Producers, defaulter Plastic units. Prohibited item confiscated is 

936.72MT and fine imposed is Rs. 12.42 cr.  

 651 ULBs have submitted the Annual Report to UPPCB.  

 

3.34 Uttarakhand 

 The estimated plastic waste generation is approximately 18647.7 TPA during 

2020-21.  

 Government of Uttarakhand has imposed complete ban on sale, use &storage of 

Plastic carry bags, plates, glasses, cups &packaging items, vide Notification No. 

88/x-3-17-13(11)/2001, Dated: 25.01.2017.  

 Plastic waste Management in the state is  

 Recycled 5454.994 MT  

 Co-Processed 3115.767 MT  

 RDF Production since April 2020 to Nov 2021 is 90579.58 MT 

 There are 6 plastic manufacturing/recycling units, 2 compostable plastic units, 28 

MLP manufacturing units and 15 unregistered plastic manufacturing/recycling 

units in state.   

 Violations have been observed and Board has issued directions to all District 

Magistrates for compliance of PWM Rules,2016.  

 Out of 91 ULBs report of 87 ULBs received and out of 7791 Gram Panchayats 

none have submitted the Annual Report to Uttarakhand Environmental Protection 

& Pollution Control Board.   

3.35 West Bengal 

 The estimated plastic waste generation is approximately 417925 TPA during 

2020-21.  

 Government of West Bengal has imposed partial ban, several Orders for 

restricting use & sale of plastic carry bags in ecologically fragile areas, heritage & 

tourist spots had been issued by WBPCB 
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 2 municipalities named Uttarpara, Kotrungang, Konnagor Municipality dispose 

part of plastic waste through NEPRA Environmental Solutions Pvt. Ltd 

Ahmedabad. 

 KMC has set up a Plastic Waste Management Plant of capacity 2TPD at Dhapa. 

 There are 128 plastic manufacturing/recycling units, 2 compostable, 11 MLP 

manufacturing units 

 Status of marking and labeling is observed under guidelines issued to Stake 

holders regarding this issue. 

 Violations have been observed and Board has imposed fine on 52. 

4. Best Practices in Plastic Waste Management 

 

The best practices as reported by the SPCBs/PCCs in their Annual Report is summarized 

in Table 3. 

Table 3. Best Practices by adopted by States/UTs 

S.No Name of the 
SPCB/PCC 

Best Practices   

1.  A&N  Under Andaman & Nicobar Islands scheme for 

exemption of Freight Charges for transportation of 

Plastic, Glass & E-waste, 100% freight exemption is 

provided to transport waste plastic, glass and e-waste for 

recycling in Mainland.  

 Plastic waste utilized in road construction  

2.  Andhra Pradesh  The ULBs are collecting and segregating the plastic 

waste and sending it  to recyclers. Most of the Plastic 

waste is channelized through Kabadiwalas to recyclers.  

 The non-recyclable plastic waste generated from the 

municipalities and from bio mining operations is being 

sent to Cement plants and partly for road formations. 
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3.  Arunachal 

Pradesh 

 In Palin district, Waste are categorized into 

biodegradable waste and non-biodegradable waste. The 

biodegradable waste from household is reused as 

manure in kitchen garden 

 Plastic being used in Road construction in several 

districts 

4.  Assam  Plastic waste used for co-processing 

5.  Bihar  Plastic waste channelized for recycling and reuse  

6.  Chandigarh  Plastic waste is informally going to recyclers. 

 Environmental compensation has been imposed for 

violation PWM rules. 

7.  Chhattisgarh  Material Recovery Centers have been established. 

 Plastic waste is being used in road construction  and 

cement plants. 

8.  Delhi   Environmental Compensation of Rs. 88,00,000/- levied 

for violation of PWM Rules. 

 NDMC deployed metro waste handling pvt ltd for waste 

collection and transportation. 

9.  Goa   Non- biodegradable waste sent to co-processing plants 

for which bailing plants have been set up by Goa Waste 

Management Agency, Local bodies as well as Village 

Panchayats. 

10.  Gujarat   65420 T of plastic waste sent for co-processing during 

2020-21.  
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11.  Haryana  All Municipal corporations have been directed to set up 

material recovery facilities(MRF) . 54 out of 87 MCs have 

set up the MRF 

 Plastic waste is being used for road construction and 45 

Ton plastic used for interlocking paver tiles. 

 Swap Plastic to grain project to remove the littered plastic 

on road side. 

 Developed learning center for waste management under 

the name “Samadhan HUB”. 

 Four numbers of Plastic bottle collection machines 

installed at high foot fall area for collection and recycling 

12.  Himachal Pradesh  Plastic waste used in waste to energy plants; co-

processing and road construction. 

13.  Jharkhand  Reverse Vending Machine has been installed at Ranchi, 

Dhanbad& Jamshedpur cities for recycling of plastic 

bottles as pilot project. ULB-wise Action Plan prepared 

for management of plastic waste Plastic waste being co-

processed/ used in road construction. 

 

14.  Kerala   Plastic being used for tarring of roads 

 

15.  Madhya Pradesh  55183 MT of plastic waste co-processed in  Cement 

kilns; 63400.651 MT processed by recyclers; 405 MT 

used in road construction.  
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16.  Maharashtra  Collection efficiency 81%; Recycling &coprocessing – 

55%.4 ,  

 Pyrolysis & Road construction > 5000 TPA each 

17.  Manipur  Source segregation carried out by the ULBs in their 

respective jurisdiction. Segregated wastes are 

channelized to recycling units. 

18.  Meghalaya  Co-processing to be initiated; Plastic usage in road 

construction started 

 
 

19.  Mizoram  5.990 MT of  Plastic Waste used for co-processing   

20.  Nagaland  Polymer Bitumen road is also practiced in the state.  

21.  Odisha  

 Plastic waste has been included in Schedule of rate 

department for use of the same in construction of road. 

 

 283.132 TPA of plastic waste used for co-processing and 

1452 TPA use for granules making 

 

22.  Pondicherry  Usage of plastic in road construction and co-processing 

initiated 

 3710 T plastic waste utilized in recycling & 943 MT used 

in co-processing.  
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23.  Punjab  235 Mater Recovery Facilities (MRF) have been setup in 

the State  

24.  Rajasthan  265.845 T of plastic waste utilized for co-processing.  

25.  Sikkim  Plastic waste used in road construction. 

26.  Tamil Nadu  Collection efficiency of plastic waste 96.4 %; 

 468 MRFs established; Approximately 3,64 ,225 MT of 

plastic waste sold and 109.67 crore rupees generated as 

revenue which was distributed to sanitary workers during 

the period August 2017 to March 2021. 

 295482 T channelized for recycling, 71200 TPA of plastic 

waste used for co-processing in Cement plants and for 

road laying and remaining inerts are disposed in landfills. 

 

 Recyclable plastic waste 1010 MRF Facilities have been 

established by Chennai Corporation and the respective 

other corporation and Municipalities, 328 MRFs have 

been established. 

27.  Telangana  206 Dry Resource centers established  in 139 ULBs. 

28.  Tripura   100% collection of plastic waste.  

 Plastic waste used in road construction. 
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29.  Uttar Pradesh  2 Waste to Oil units with capacity 2700 TPA set up 

 Plastic usage in road construction initiated 

 Paper mills have tied up with cement mills for co 

processing of their waste 

 Total 17122 T of plastic waste has been disposed off 

from 2019 to July 2021.  

30.  Uttarakhand  Plastic waste used in co-processing is 6653.54 Ton in 

April 2019 to March 2021 

Total Plastic recycled is 16437.9 in year 2019 to 2021. 

 

5.0 Environmental Performance (PWM) based rating of States/ UTs 

 

The performance of States/ UTs in different components of Plastic Waste Management has 

been assessed and the States/ UTs have been ranked based on their overall performance in 

Plastic Waste Management. Different components included in the performance include 

 Per capita PW Generation 

 Unregistered plastic units in the state. 

 Provision for marking and labelling implementation 

 Action Plant for plastic waste Management 

 Compostable plastic units in the state.  

The template of the performance assessment is placed at Annexure IV and Environment 

Performance based rating is placed at Annexure V. Following are the findings of 

assessment. 

(a) Ranking of States: 

The score awarded to individual States/ UTs is given in Table 4 and the comparative 

assessment is illustrated in Figure 5. As can be seen from the information presented –

Maharashtra has obtained the highest score (76) followed by Odisha (69), Pondicherry (67) A& 

N islands (63) in that order. States/UTs which have obtained the lowest score in performance 

in Plastic Waste management are Meghalaya, Arunachal Pradesh, Lakshadweep. 
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TABLE 4 : Environmental Performance (PWM) based ranking of States/UTs 

S.No States/UTs Score Obtained  

1 A&N Islands 63 

2 Andhra Pradesh 48 

3 Arunachal Pradesh  39 

4 Assam 51 

5 Bihar 28 

6 Chandigarh  50 

7 Chhattisgarh 38 

8 Daman  27 

9 Delhi 33 

10 Goa 30 

11 Gujarat 36 

12 Haryana  40 

13 Himachal Pradesh 38 

14 Jammu & Kashmir  30 

15 Jharkhand 36 

16 Karnataka 35 

17 Kerala 62 

18 Lakshadweep 18 

19 Madhya Pradesh 56 

20 Maharashtra 77 

21 Manipur 50 

22 Meghalaya 27 

23 Mizoram 41 

24 Nagaland 49 

25 Odisha 69 

26 Puducherry 67 

27 Punjab 31 

28 Rajasthan 41 

29 Sikkim 37 

30 Tamil Nadu 55 

31 Telangana 30 

32 Tripura 48 

33 Uttar Pradesh 48 

34 Uttarakhand 45 

35 West Bengal 63 
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Figure 5: Environmental Performance (PWM) based ranking of States/ UTs 

 

(a) Percentage of waste Processed: 

Seven states (Kerala, Madhya Pradesh, Maharashtra, Odisha, Tamil Nadu ,Tripura, 

Uttarakhand) are processing more than 50% of plastic waste generated in their jurisdiction. 

Three states/UTs (Jharkhand, Puducherry& west Bengal ) are processing 50% to  30% of plastic 

waste generated whereas remaining 25 states/UTs are processing less than 20% of plastic 

waste generated in their jurisdiction. 10 states/UTs (Andhra Pradesh, Chhattisgarh, DD&DNH, 

Goa, J&K, Lakshadweep, Meghalaya, Punjab, Sikkim, Telangana) processing 0% of plastic 

waste in their jurisdiction.  

(b) Action Plan 

15 States/UTs have submitted Action plan for Plastic Waste Management. 

Further as details in Form IV and Action plan 15 States/UTs (Arunachal Pradesh, Bihar, 

Delhi, Himachal Pradesh, Jharkhand, Karnataka, Kerala, Madhya Pradesh, 

Maharashtra, Manipur, Mizoram, Odisha, Puducherry, Tamil Nadu, Tripura,) has 

reported recycling of plastic waste.  
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9 states/UTs (A&N, Arunachal Pradesh, Haryana, Kerala, Madhya Pradesh, 

Maharashtra, Nagaland, Tamil Nadu, Tripura) have reported road making from plastic 

waste. 13 states/UTs (Assam, Gujarat, Karnataka, Kerala, M. P., Maharashtra, Mizoram, 

Odisha, Pondicherry, Rajasthan, Tamil Nadu, Uttar Pradesh, Uttarakhand) have reported 

co-processing in their jurisdiction. 3 states/UTs (Chandigarh, Maharashtra & 

Uttarakhand) have reported utilization of plastic waste for RDF making. 

(c) Compostable plastics: 

Out of 35 states/UTs only 16 states/UTs are having 70 number of compostable plastic 

manufactures/sellers in their jurisdiction.  

However as per CPCB, out of 35 states/UTs 23 states/UTs having 194 certified 

manufactures/sellers.  Three states/UTs (DD&DNH, Puducherry & Himanchal Pradesh) 

are having more than 15% of compostable plastic manufacturing capacity with respect 

to the plastic waste generation in their jurisdiction.  

(d) Best Practices: 

The States/ UTs were ranked on a score of 10 as per the best practices for plastic waste 

management followed in their jurisdiction. Tamil Nadu and Maharashtra 

have obtained the highest score of “9” in this section. 20 States/ UTs have obtained a 

score of “8” in this section. 

 

6.0 Recommendations 

a. Annual Report complete in all respects to be submitted by all concerned local authorities 

to SPCBs/PCCs. 

b. SPCBs/PCCs to validate the information submitted by local bodies through random 

sampling/ field inspection. A methodology for assessment and quantification of plastic 

waste detailed in the Report on "Assessment & Characterisation of Plastic Waste 

Generation in 60 Major Cities" prepared by CPCB is to be followed for validation of the 

information. 

c. SPCBs/PCCs to coordinate with local bodies to ensure that banned plastic items neither 

manufactured nor sold in their jurisdiction.  
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d. States/UTs are required to setup PWM system as per Rule 6 &7 of PWM Rules, 2018 in 

each and every ULB and GP. Emphasis has to be laid on provision of facilities for 

secondary segregation of waste with more emphasis in Village Panchayats. 

e. SPCBs/PCCs to coordinate with local bodies to maximize processing of plastic waste 

through recyclers/ co-processing / waste to energy and road making  

f. All unregistered units to be brought under the purview of legal framework as per provision 

of PWM Rules 

g. SPCBs/PCCs along with the State Authorities to ensured setting-up of institutional 

mechanism for implementation of PWM Rules 
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

1 Andman & 

Nicobar 

492.342 GAP Under Andaman & Nicobar Islands 

scheme for exemption of Freight 

Charges for transportation of 

Plastic, Glass & E-waste, 100% 

freight exemption is provided to 

transport waste plastic, glass and 

e-waste for recycling in Mainland. 

Approximately 1530 Tonnes of 

plastic waste was sent to mainland 

till date. Plastic utilised in road is 

80.08 MT

The A&N Administration  has 

completely banned on use, storage, 

import, manufacture, transportation, 

distribution or sale and disposal of 

plastic carry bags of all types vide 

A&N Gazette Notification No. 225, 

dt. 24.09.2019

Nil Nil Nil Nil Does not arise, 

since 

manufacturing of 

plastic carry bags 

do not take place

Enforcement 

drives are 

conducted 

regularly to 

implement the 

notifications and 

penalty 

amounting Rs. 

306,000.00 was 

recovered from 

1160 inspections.

NA Total no. 

of 

Municipal 

Authority 

01 and 

Total no. 

of GPs 

70 under 

jurisdictio

n. 

Yes

2 Andhra 

Pradesh

39626.45 Complied The ULBs are collecting and 

segregating the plastic waste and 

sent to recyclers. Most of the 

Plastic waste is channelized 

through Kabadiwalas to reyclers. 

The non-recyclable plastic waste 

generated from the municipalities 

and from bio mining operatings is 

being sent to Cement plants and 

partly for road formations.

Certain Urban Local bodies like 

Tadipatri, Vijayawada, Tirupati & 

Bobili have put ban on plastic carry 

bags irrespective of their thickness. 

All local bodies have taken stand on 

ban on their own. No executive 

orders are available with this office.

135 1 Nil Nil The Board is 

issuing 

Registrations to 

producers for 

labeling the same 

in carry bags.

State Urban 

Development 

Dept., constituted 

721 Taskforace 

teams 240 tons of 

plastic carry bags 

were seized and 

Rs. 169 lakhs of 

fines was 

collected from 

defaulters.

Rule 15 was 

omitted as 

per 

Notification 

GSR 285(E) 

dated 

27.03.2018

Furnishe

d by all 

ULBs.

Complied

.

3 Arunachal 

Pradesh

3755.9 Complete ban on 

usage of plastic 

carry bags of 

thickness <50 

microns 

 91.00 tons per year of plastic 

waste is channelized for recycling 

and One of the Towns namely 

Jairampur Town transports 60.00 

MT per year of Plastic waste to 

Bordumsa for road construction 

activities. 

Complete ban on usage of plastic 

carry bags of thickness <50 microns 

Nil Nil Nil Nil There are no 

manufacturer of 

plastic carry bags 

and multilayered 

packing units in 

the state.

Nil NA GAP Yes

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

Annexure I
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

4 Assam 58765 Implemented 

(carry bag below 

thickness of 75 

microns is 

prohibited)

sent for co-processing (26 TPD by 

ULBs and around 120 TPD of 

legacy waste)

not banned (only carry bags 

prohibited by rules are banned)

Plastic 

12, 

Recycle

rs -5

0 5 identification 

under 

process

implemented In case of open 

burning and 

littering of plastic 

challans has been 

issued 

Challans issued 

to street vendors 

and retailors to  

provide 

commodities to 

consumer in carry 

bags or plastic 

sheet or multi-

layered 

packaging, which 

are not 

manufactured 

and labelled or 

marked, as per 

prescribed  rules

not 

implemented

45 ULBs 

out of 90 

submitte

d

Submitte

d

Annexure I
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

5 Bihar 74263.689 GAP  7673.6 Tons of Plastic waste 

channelized for recycling, 74.09 is 

channelized for reuse and 

42461.15 is being sent to landfill.

• Plastic carry bags (irrespective of 

thickness and size) banned complete 

in the State of Bihar vide Gazette 

Notification No. 943 dt. 24.10.2018 

(Urban Area) and 1043 dated. 

1.12.2018 (Rural Area). Single Use 

Plastics are also banned in the state 

of Bihar vide Gazette Notification No. 

525 DT. 24.06.2021. It will come in 

force form 15.12.2021

16 Nil Nil 396 Production of 

carry bags is 

completely 

banned in the 

State and hence 

not applicable 

Rule 11(a). 

However, the 

Board is in 

process of taking 

producers and 

Brand Onwers 

under the ambit 

of Rule 13 and 9. 

Accordingly, they 

shall be iposed 

conditions for 

complinace of 

Rule 11(b)

Proposed 

direction issue 

dto violators - 

Recyclers - 36

Procucers - 225

Brand Owners - 

203

This rule is 

omitted vide 

notification 

no. G.S.R. 

285(E dt. 

27.03.2019

Annual 

Report 

submitte

d by all 

142 

Urban 

Municipal 

Authoritie

s (16 

Municipal 

Corporati

on, 73 

Municipal 

Councils, 

and 53 

Nagar 

Panchay

ats)

Yes

6 Chandigarh 13107.15 No plastic carry 

bag 

manufacturing 

unit.

Plastic waste in the city informally 

is going to recyclers. However, as 

two mechanical MRFs have been 

made functional, engagement of 

waste recyclers will be done soon 

for these facilities. 1544.15 MT 

RDF has been produced during 

the period (Jan to Dec 2021). 

Complete ban 07 

plastic 

recyclin

g unit 

has 

been 

register

ed

Nil Nil Nil No plastic carry 

bag 

manufacturing 

unit.

The Municipal 

Corporation 

Chandigarh has 

issued 961 nos. 

of challans issued 

to 

Defaulters/Violato

rs (In Calender 

year 2021) and 

EC has been 

imposed

NA During 

the year 

2020 no 

meting of 

SLAB 

was held 

due to 

Covid-19 

.

Annual 

Return 

report 

submitte

d.

Yes
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

7 Chattisgarh 47450 GAP 356 SLRM centers ( Material 

Recovery Centers) have been 

established in 164 ULBs having 

infrastructure for segregation, 

collection, storage, disposal of 

recyclable plastic waste. 02 ULBs 

namly Ambikapur and 

Rajnandgaon have used plastic 

waste in road construction so far. 

10 Cement Plants have signed the 

agreements with 69 ULBs  to 

utilize Segregated Combustible 

Fraction. 

Government of chattisgarh has  

issued directions for ban on 

manufacture, storage,  import , sale, 

transport and use of plastic carry 

bags, short life, PVC and chlorinated 

plastics i.e. advertising and publicity 

materials ( banners, flexs, hoardings 

and foam boards of PVC etc.) and 

plastic items used for catering ( 

cups, plates, glasses, bowls and 

spoons) in the state vide notification 

dated 27th Sep 2017. Further, vide 

clarification  dated 13.01.2020, the 

state Government has also clarified 

that the non- woven carry bags are 

also banned in the state.

Produc

ers-10

Recycle

rs-12

Nil Nil 0 NA Urban 

Administration 

Department has 

issued notification 

dated 28.01.2019 

for imposition of 

fine for open 

burning of solid 

waste including 

plastic waste. 

Total approx Rs. 

46.12 Lakhs fine 

have been 

collected and 

13400 nos. of 

cases have been 

filed against 

violators of the 

rules as on May 

2021.

This rule has 

been omitted 

in PWM 

Rules.

There 

are 166 

Municipal 

Authoritie

s in the 

State. 

The 

annual 

report for 

the year 

of 2020-

21 from 

all local 

bodies 

has been 

received.

Yes

8 Daman Diu 

& Dadar 

nagar haveli 

4726 Implemented No Action Plan on PWM as on dat Storage, sale & use of all kind of 

plastic bags are prohibited 

GAP GAP GAP GAP GAP GAP GAP GAP yes
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

9 Delhi 345000 GAP Door to Door waste collection from 

households.

The collected waste sent to waste 

to energy plant.

NDMC deployed metro waste 

handling pvt ltd for waste 

colloection and transportation. 

No additional executive orders have 

been issued

251 315 GAP DPCC does 

not issue 

registration to 

the units 

operating in 

Residential/ 

Non-

conforming 

areas with 

regard to 

closure of the 

illegal units 

from the 

Residential/ 

Non-

conforming 

areas, 

Hon'ble 

Supreme 

Court has 

passed an 

order on 

07.05.2004 in 

I.A. No. 22 in 

WP(C) No. 

4677 of 1985 

titled as M.C. 

Mehta vs. 

Union of India 

251 Nos. of units. EC of Rs. 

16,97,500/- was 

imposed on total 

14 units found 

non- complying 

the norms under 

PWM Rules, 

2018 during the 

year 2020-21. 

Out of which, 10 

units have 

deposited EC of 

Rs. 13,17,500/-

Information 

is not 

available.

5 Submitte

d

10 Goa 29441 Implemented 1. The non-biodegrable waste 

collected by local bodie/ULBs is 

sent for co-incienration in Cement 

Plants through Goa Waste 

Management Corporation 

(GWMC).

2. The GWMC has setup 3 bailing 

stations ie. Bicholim, Verna, 

Cacora. In addition to above 

bailing stations, 11 ULBs and 4 

VPs have bailing facilities and solid 

waste management facilities at 

Saligao.

Amendemnet in the Goa Non-

bioegradable Garbage Control Act 

banned single use plastic.

Registration No. G-

2/RNP/GOA/32/2018-2020.

64 1 0 Nil NA As per the data 

submitted by local 

bodies, 631 

cases have been 

booked and 

amount of Rs. 

4,40,200 has 

been collected.

GAP Complied Yes
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

11 Gujarat 337693.96 GAP 65420 MT has been co-processed 

during the year 2020-21

Complete ban in Gandhinagar City 

vide Notification No. VN(14)/Env-10-

12008-2100-E dated 28th June, 

2011 

287 3 0 GAP Complying at 

large however in 

case of violation 

Board takes 

necessary action

Action taken 

under Plastic 

Waste 

Management 

Rules 2016 

(Period from 

1/04/2020 to 

31/032021)

SCN issued: 44

Notice of direction 

issued: 19

Direction 

(closure) issued: 

19

Provision 

removed as 

amended 

2018

GAP GAP

12 Haryana 185168 Complete Ban 

on  plastic carry 

bags vide 

Haryana State 

Govt. 

Notification 

dated 20-08-

2013.

• Door to door waste collection & 

segregation is being done through 

private bodies in almost all MCs. 

• Out of 88 MCs, 54 MCs have 

setup the Material Recovery 

Facility Centre for sorting and 

storage & Processing of Plastic 

Waste. Further, all the MCs have 

been directed to setup the MRF 

centres as per requirement and to 

manage their Plastic waste as per 

SWM Rules-2016 & Plastic Waste 

Management Rules-2016. 

For plastic waste (including other 

dry waste) segregation 416 

Material Recovery Facilities in 54 

ULBs have been set up in the 

whole State.

Apart from Material recovery 

Facilities,

ULBs have also identified 4274 rag 

pickers and Kabariwalas’s and 

registered 3232 for collection and 

segregation of plastic waste

Directions have also been issued 

to all the ULBs vide letter memo 

no. XEN/DGULB/2020/2684 dated 

Complete Ban on  plastic carry bags 

vide Haryana State Govt. Notification 

dated 20-08-2013.

Plastic 

Units - 

63

(inlcudi

g 51 

recycler

s) 

1 28 Nil Complying 3097 Challans 

done for amount 

of Rs. 3659430 

from January-

December 2022.

GAP Submitte

d by 

ULBs

GAP
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

13 Himachal 

Pradesh

6206.782 GAP Plastic waste used in waste to 

energy plants; coprocessing and 

road construction

Complete ban on usage of carry 

bags in the state.

Nil 2 86 Nil Complete ban on 

usage of carry 

bags in the state.

State of HP has 

its own HP non-

biodegradable 

act, 1995 under 

which in year 

2020, 49 challans 

were done and 

fine of Rs. 

1,16,500 rs. were 

collected w.r.t. 

use of plastic 

carry bags and 

littering non 

biodegradable 

items.

Complete 

ban on 

usage of 

carry bags in 

the state.

GAP Yes

14 J&K 51710.6 Below 50 

microns carry 

bags is banned 

in J&K as per 

SRO-45 dated 

03.02.2017.

Rule(5) is being followed. Rule (6) 

is being partially followed.

Complete ban of polythene carry 

bags below 50 microns in J&K as per 

SRO-45 dated 03.02.2017

254 Nil 28 Nil Implementation of 

Rule 11 is being 

done.

20.17 MT of 

illegal polythene 

and 01.35 MT of 

SUP seized 

during 2020-21.

Compounding 

Fee of Rs. 

4,83,300 Rs. 

Recovered from 

defaulters during 

2020-21.

GAP Yes, 

Annual 

Report 

submitte

d by all 

ULBs

Yes

15 Jharkhand 20263.447 Total ban on 

plastic carry 

bags.

9185.2 T of waste has been 

recycled and 1374 T of waste is 

reused in year 2020-21.

Reverse Vending Machine has 

been installed at Ranchi, Dhanbad 

& Jamshedpur cities for recycling 

of plastic bottles as pilot project. 

ULB-wise Action Plan prepared for 

management of plastic waste 

Plastic waste being co-processed/ 

used in road construction.

Complete ban by notification letter 

dated 15.09.2017 

59 GAP GAP Nil NA Data has not 

been provided by 

ULBs

NA All 42 

ULBs 

submitte

d their 

annual 

report.

Submitte

d
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

16 Karnataka 3,68,080 GAP (a) Bruhat Bengaluru Mahanaeara 

Palike (BBMP)

• 141 Decentralized Dry Waste 

Collection Centre (DWCC) is 

established at ward level to collect, 

segregate and recycle the dry 

waste collected from households 

and commercial establishments. 

Informal waste pickers are 

involved in the dry waste collection 

system through their engagement 

in the door to door collection of dry 

waste and management of the 

DWCCs. The informal sector 

engaged in dry waste collection 

have also been provided with auto 

tippers designated for only dry 

waste collection.

• The BBMP has collected plastic 

waste approximately 1,44,000 

Tonnes during the year 2O2O-21.

• BBMP has established 2 facilities 

for processing and disposal of 

plastic waste of capacity 10 TPD 

each. In addition there are 66 

registered plastic recycling units in 

Bengaluru.

Completely banned. Govt. of 

Karnataka has banned manufacture, 

use and sale of carr bags vide 

Notification No. FEE 17EPC 2012, 

Bengaluru dated 11.03.2016

239 Nil Nil 128 Not applicable, 

since 

manufacture, use 

of carry bags is 

banned in 

Karnataka as per 

the Govt of 

Karnataka 

Notification dated 

11.03.2016

Director of 

Municipal 

Administration 

has conducted 

2537 raids and 

Rs. 19.60 Lkahs 

fine was collected 

and about 2563 

Tons of banned 

plastics seized 

during raids.

Not 

applicable, 

since 

manufacture 

of carry bags 

is banned in 

the State 

vide 

notificated 

dated 

11.03.2016.

DMA has 

submitte

ed 

consolida

ted 

Annual 

Report of 

local 

bodies to 

the State 

(283 

other 

than 

BBMP. 

The 

BBMP 

has 

submitte

d separte 

Annual 

Report)

GAP
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

17 Kerala 120063.87 Ban of single 

use plastic items 

including plastic 

carrybags 

irrespective of 

thickness in the 

State w.e.f 

01/01/2020 vide 

G.O. (Ms) No. 

6/2019 Env 

dated 27-01-

2020; vide GO 

no. G.O. (Ms) 

No. 6/2019env 

dated 27-11-

2019, G.O. No. 

(Ms) No. 

2/2020/envt 

dated 27-01-

2020; vide G.O. 

no. G.O. (Ms) 

4/2020/envt 

dated 28-02-

2021. 

Material Collection Facility - 997

Reource Recovery Facility - 178, 

Recyclable palstic (had and soft)  

are taken by waste  collectors for 

recycling in the State and outside 

the State, Clean Kerala Company 

produced 975 MT of shredded 

plastic in the year 2021.

379 MT of plastic used for tarring 

of PWD routes and 529 MT for 

LSGI Roads and 6 MT for NHAI. 

during year 2020-21. Almost, all 

the brand owners who have 

obtained registration from CPCB 

have not furnished reports to 

SPCBs and hence it is not possible 

to quantify or verify the quantity of 

plasic waste if taken back by them.

From these annual reports 

received, the Board is not able to 

verify genuinity of reports.

Ban of single use plastic items 

including plastic carrybags 

irrespective of thickness in the State 

w.e.f 01/01/2020 vide G.O. (Ms) No. 

6/2019 Env dated 27-01-2020; vide 

GO no. G.O. (Ms) No. 6/2019env 

dated 27-11-2019, G.O. No. (Ms) 

No. 2/2020/envt dated 27-01-2020; 

vide G.O. no. G.O. (Ms) 4/2020/envt 

dated 28-02-2021. 

Plastic carry bags irrespective of 

thickness are included in single use 

plastic bags.

Manufa

cturers / 

Produc

ers - 

1348

Recycle

rs - 187

5 Nil 41 Usage of plastic 

carry bags 

irrepsective of 

thicknes is 

banned n the 

State w.e.f 

01/01/2020 vide 

G.O. (Ms) No. 

6/2019 Env dated 

27-01-2020; vide 

GO no. G.O. (Ms) 

No. 6/2019env 

dated 27-11-

2019, G.O. No. 

(Ms) No. 

2/2020/envt dated 

27-01-2020; vide 

G.O. no. G.O. 

(Ms) 4/2020/envt 

dated 28-02-

2021. 

Plastic carry bags 

irrespective of 

thickness are 

included in single 

use plastic bags.

1. Directions 

issued for EPR 

implemenation 

dated 17-03-2020 

to supermarket 

owners.

2. Directions  

issued to all local 

bodies to 

implement 

Haritha Tribunal 

Rule OA. No. 

606/2018

dated 21-07-2020

3. Directions 

issued to all local 

bodies monitoring 

use of banned 

plastic carry bags 

dated 07-01-

2021.

4. Directions 

issued to all local 

bodies - ban on 

one time use 

plastics dated 27-

01-2021

5. Directions 

issued to plastic 

Usage of 

plastic carry 

bags 

irrepsective 

of thicknes is 

banned n the 

State w.e.f 

01/01/2020 

vide G.O. 

(Ms) No. 

6/2019 Env 

dated 27-01-

2020; vide 

GO no. G.O. 

(Ms) No. 

6/2019env 

dated 27-11-

2019, G.O. 

No. (Ms) No. 

2/2020/envt 

dated 27-01-

2020; vide 

G.O. no. 

G.O. (Ms) 

4/2020/envt 

dated 28-02-

2021. 

372 local 

bodies 

(66 

urban)

44408

18 Lakshadwee

p

523.54 GAP GAP The administration has banned the 

single use plastic items 23 nos as 

per Notification F.No. 66/33/2019 

E&F dated 28.04.2021

0 0 0 0 NA Nil NA GAP 1
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

19 Madhya 

Pradesh

138483.58 Recycled - 63400.651 MT

Co-processed - 55183 MT

Road - 405 MT

Total : 118988.62 MT

Complete ban has been imposed on 

plastic carry bags in the State vide 

Notification No. F-5-2015-18-5, 

dated: 24.05.2017.  

Manufa

cturer - 

78,

Recycle

rs - 116

Total - 

194

1 26 0 Not Applicable Awareness 

Programs - 2499, 

Raids conducted - 

19222

Violators - 15261

Plastic seized - 

24 MT, Penalty 

imposed by ULBs 

- Rs 42 Lakh.

Not 

Applicable

381 

ULBs 

and 

Cantt 

Boards 

submitte

d out of 

383. 

Total 

village 

panchaya

ts are 

22814 

and not 

required 

to submit 

annual 

report 

under 

PWM 

Rules.

GAP
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

20 Maharastra 311254 Complied.

As per 

Maharashtra 

Plastic & 

Thermocol 

Notification 

2018, all types of 

carry bags are 

banned 

irrespective of 

thickness.

Collection: 251,556

Segregation: 251,556

Disposal:199,703

Quantity recycled (Tons)- Plastic 

Granules - 29,485

Quantity recycled

(Tons)- Pyrolysis - 4918 

Quantity recycled

(Tons)- Road

Construction - 13,513

Quantity recycled

(Tons)- RDF (Refuse

Derived Fuel) - 124,725 

Quantity of Plastic

Waste sent to

Landfilling facility (Tons) - 23,237

The state of Maharashtra has 

imposed complete ban on certain 

plastic products like i) plastic bags 

with or

without handle irrespective of size 

and thickness, ii) single use 

diposable items like cups, plates, 

straws, spoons

etc and iii) Non-woven Polypropylene 

bags through Maharashtra Plastic 

and Thermocol Products 

(Manufacture,

Usage, Sale, Transport, Handling 

and Storage) Notification, 2018 

dated 23.3.2018 and amendment 

dated 11.4.2018, 30.6.2018 & 

14.06.2019.

6 

(capacit

y: 2601 

TPA)

Plastic 

recyclin

g units : 

111  

(capacit

y: 

365,236 

TPA)

7 

(10405 

TPA)

Out of 

6 

plastic 

produci

ng 

units, 3 

manufa

cture 

plastic 

packag

ing 

includin

g Multi-

layer 

plastic. 

Nil Not Applicable as 

the Government 

of Maharashtra 

has imposed 

complete ban on 

plastic carry bags 

irrespective

of size and 

thickness in the 

State of 

Maharashtra.

In compliance of 

Maharashtra 

Plastic 

Notification 2018, 

plastic carry bags 

of all types are 

banned in the 

state.

MPCB is issuing 

registrations for 

manufacturing of 

MLP and plastic 

recyclers (as 

mentioned 

above). MPCB 

has

taken following 

action:

1. Issued closure 

directions to 405 

plastic and 

thermocol 

manufacturing 

industries since 

October 2018 till 

31st

March 2021.

2. Collected fine 

Not 

Applicable 

as the 

Government 

of 

Maharashtra 

has imposed 

complete 

ban on 

plastic carry 

bags 

irrespective

of size and 

thickness in 

the State of 

Maharashtra

394 out 

of 403 

Municipal 

Authoritie

s have 

submitte

d Annual 

Report

GAP

21 Manipur 10303 Implemented in 

the State as per 

Rules

Source segregation carried out by 

the ULBs in their resepctive 

jurisdiction. Action Plan submitted 

by Municipal Administration, 

Housing & Urban Development 

(MAHUD), Govt. of Manipur for 

implementation by the ULBs. 

Segregated waste are channelized 

to recycling units.

Notification issued by State Govt. 

vide no. 23/3/2016-For&Envt 

(MPCB), dated 16th February 2021, 

regarding the ban on (i) usage of 

plastic carry bags, plastic sheets, 

wrapping sheets under PWM 

(Amendment) Rules, 2018 and (ii) 

manufacture, sale or usage of "use 

and throwaway palstics" in the State. 

Plastic-

1, 

Recycle

r-3

0 NA Nil Complied 15 incidence for 

selling sub-

standard and non-

labelling plastic 

carry bags., 8 

incidence for 

sellleing carry 

bags of thickness 

less than 50 

micron. Item 

seized and 

utilized in Road 

construction.

NA Annual 

Report 

received 

fro all 27 

ULBs.

Yes
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

22 Meghalaya Shillong 

Municipal 

Board - did 

not submit

Shillong 

Cantonment 

Board - did 

not submit

Baghmara 

Municipal 

Board - 

plastic 

waste is not 

segregated

Tura 

Municipal 

Board - did 

not submit

Resubelpar

a Municipal 

Board - 

0.516 TPD

Jowai 

Municipal 

Board - did 

not submit

Williamnaga

r Municipal 

Board - 3 

The waste is collected as 

municipal waste into dry waste and 

wet waste. The plastic waste is 

segregated from the dry waste at 

the dumpsite and collected for 

compaction and bailing. Dalmia 

Bharat Cement, Luimshnong, East 

Jaintia Hills District, has inform 

regional Director, Northeastren 

zone, CPCB that their plant is 

ready for co-incineration of plastic 

and solid waste. Under process to 

make waste available. A 1 km road 

was constructed in Nongkynjeng 

village in west Khasi Hills, 

Meghalaya using plastic wastes.

Use and sale of plastic bags less 

than 50 microns has been prohibited 

and public notice has been issued 

vide No. MPCB/TB-144(B)/2016-

2017/79 dated 16th Feb, 2017 

regarding compliance to PWM Rules 

2016. 

8 Nil Nil Nil M/s. Karkarnia 

Industries 

manufacturers 

carry bags that 

are labeled with 

the name of 

manufacturer and 

registration 

number

Nil To be 

omitted as 

per 

Notificaiton 

G.S.R. 

285(E) dated 

27th March 

2018

7 ULBs 

submitte

d annual 

report

GAP
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

23 Mizoram 1514.51 Awareness 

Campaign on 

SUPs 

1) Distribution of 

environmental-

friendly paper 

bags to street 

and vegetable 

vendors

2) Distribution of 

Single-use 

plastic related 

pamphlets and 

bookmarks

3) Distribution of 

cloth bags to 

discourage the 

use of polythene 

bags

Mass media 

awareness 

campaign on 

SUPs

4) anti-plastic 

awareness 

campaigns 

0.768 MT of recyclable plastic 

wastes are collected by various 

Brand Owners

through PROs. 

5.990 MTA PW used for co-

processing  

Complete ban on usage of carry 

bags less than 50 micron within 

Municipal Corporation Area already 

enforced. Govt already banned 

packaged drinking water in plastic 

bottles in every government 

programmes/func tions.

Nil Nil Nil Nil N.A. as there is 

no manufacturer.

136 shops were 

Using polythene 

less than 50 

microns for 

packing and 

items Confiscated 

and fine imposed. 

One open burning 

case oberseved 

for the fine 

imposed.

4 invalid 

registraion, 

direction issued 

to the units 

Not 

Applicable 

as Rule 15 

has been 

omitted in 

the PWM 

Amendment 

Rules, 2018.

Prior to the 

amendments 

above, the 

Aizawl MC

GAP GAP
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

24 Nagaland 4785.94 The Govt. of 

Nagaland had 

vide notification 

no. UDD/7-GEN-

07-PWM/2018 

dated 17th June, 

2019 banned all 

the Single use 

plastics in 

Nagaland, 

namely:

1. All Plastic 

carry bags, with 

or without 

handles, 

irrespective of 

thickness and 

size;

2. Plastic cutlery 

including plates, 

plastic cups, 

straws, stirrers 

etc.

3. Cutlery and 

other decorative 

made of 

Styrofoam 

(Thermocol)

4. Polythene

1. Collected by a ragpicker and 

sold to scrap dealers/material 

recovery centre who in term sell to 

recyclers.

2. Polymer Bitumen road is also 

practiced in limited way using 

plastic wastes.

The Govt. of Nagaland vide 

notification No. UDD/7-GEN/07-

PWM/2018 dated Kohima, 29th Nov, 

2018 notified restricting the use of 

single use plsticx less than 50 

microns, specially plastic bags and 

plastic cutleries including Styrofoam 

and thermocol disposal plates which 

will be banned with effect from 1st 

Dec, 2018 (enclosed)

4 Nil Nil Nil Yes, labelling is 

done

Nil N.A. GAP June 

20th, 

2021.
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

25 Odisha 51269.9 Not applicable 

as the Govt. of 

Odisha has 

imposed 

complete ban on 

plastic carry 

bags irrespective 

of size thickness 

in all ULBs of the 

State of Odisha.

1. Plastic waste collected - 

51267.9 TPA

2. Plastic waste sent for co-

processing - 283.132 TPA

3. Plastic wate use for granules 

making - 1452 TPA

4. In compliance of order dated 

04.12.2019 passed by Honble 

NGT in the matter of OA no. 

247/2017 CPCB vs Andaman 

Nicobar and other States. The 

Action Plan based on the data gap 

analysis in the aforesaid order is 

prepared by H&UD Dept, Govt of 

Odisha and the quarterly report 

submitted to CPCB on regular 

basis.

The State of Odisha has imposed 

complete ban within all ULBs on 

certain plastic products.

i. Plastic bags with or without handle 

irrespective of size and thickness..

Ii. SINGLE USE DISPOSABLE 

ITEMS LIKE CUP, PLATES, 

STRAWS, Spoon etc. 

Iii. Non woven polythene bags and 

thermo products (manufacture, 

usage, sale, transport, handling and 

stroage).

20 Nil 6 NIL NA Fine is being 

imposed by ULBs 

under the 

guidance of 

SUDA and 

Direction from 

WBPCB.  

Nil Total No. 

of ULBs : 

114 

Annual 

reports 

submitte

d by 114 

ULBs.

GAP
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

26 Puducherry 12754 22 units with 

production 

capacity 100 

TPD were closed

•All local bodies have identified 

and established Material Recovery 

Facility (MRF) within their 

jurisdiction and collected, 

segregated and sending Plastic 

Waste for recycling/reprocessing.

•Some of the ULBs disposing the 

plastic waste through co-

processing in cement Kilns, like 

Dalmia Cements.

•The Producer Responsibility 

organisations are collecting the 

plastic waste from their units and 

sending it for authorized recycling 

units and for co-processing.

•So far, 943 MT of plastic waste is 

collected and dispoed by PROs 

and Local Bodies. 

Govt of Puducherry has imposed 

total ban on Single Use Plastics with 

effect from 02.08.2019

49 2 4 Nil All types of carry 

bags irrespective 

of thickness is 

banned in the UT 

of Puducherry 

with effect from 

02.08.2019

1. 7 units which 

were 

manufacturing 

SUP  were closed 

by issuing 

directions.

2. 1 stockiest, 

who involved in 

stocking and 

storing of banned 

SUP items were 

sealed, 2 tons of 

banned plastic 

items were 

seized. 

3. As per the 

proision of PWM 

Rules, 2016, Bye-

laws have been 

framed by the 

ULBs. As per the 

report received 

from the ULBs, 

Rs. 50,000/- have 

been received 

from the violators.

All types of 

carry bags 

irrespective 

of thickness 

is banned in 

the UT of 

Puducherry 

with effect 

from 

02.08.2019

5 

Municipal

ities and 

10 

Commun

e 

Panchay

ats

GAP

27 Punjab 108332.06 GAP All the ULBs of the State have 

started Door to Door collection and 

source segregation of solid waste 

and the segregated recyclable 

plastic waste is channelized to 

authorized recyclers waste 

management agencies/kabaris 

from 235 Mater Recovery Facilities 

(MRF), which have been setup in 

the State till 31.12.2020

Department of Local Govt. Punjab 

vide notificatoin no. 5/18/2016-

4lg4/692717/1 dated 18/02/2016 and 

Department of Rural Development & 

Panchayat, Punjab vide notification 

no. S.O. 438/P.A./9/1994/S30/2016 

dated 29/03/2016 has prohibited the 

manufacturing, stocking, distribution, 

recycling, selling or use of plastic 

carry bags in the State.

243 5 2 35 Plastic carry bags 

manufacturing is 

prohibited in the 

State. Further, 

there are 2 MLP 

manufacturing 

unit which are 

doing marking 

and labelling as 

per Rules 8 of the 

PWM Rule

51 no. of plastic 

units were issued 

show-cause 

notices for not 

obtaining 

registration under 

the Plastic Waste 

Management 

Rules, 2016.

GAP 153 

ULBs 

have 

submitte

d Annual 

Return 

under 

PWM 

Rules, 

2016.

Annual 

Reports 

upto 

2019-20 

have 

already 

been 

submitte

d to 

CPCB
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

28 Rajasthan 66324.57 State Gov.t has 

imposed 

complete ban on 

manufacture, 

storage, import, 

sell or transport 

of plastic carry 

bags vide 

notification dt. 

21/07/2010 

irrespective of 

thickness.

As per information received from 

Municipalities/ULBs details are as 

under:

(a) Collection - 16437.005 TPA

(B) Co-processing - 265.845 TPA

State Govt. has imposed complete 

ban on manufacture, storage, import, 

sell or transport of plastic carry bags 

vide notification dated 21/07/2010.

101 Nil 12 Nil Not applicable as 

State 

Government has 

imposed 

complete ban on 

manufacture, 

sotrage, import, 

sell or transport of 

plastic carry bags 

vide notification 

dt. 21/07/2010

Total violations - 

48

Letter/Notices 

issued - 48

Not 

applicable as 

State 

Government 

has imposed 

complete 

ban on 

manufacture, 

sotrage, 

import, sell 

or transport 

of plastic 

carry bags 

vide 

notification 

dt. 

21/07/2010

Total 196 

Municipal 

Authoritie

s are 

under 

jurisdictio

n and all 

have 

submitte

d the 

annual 

reports.

Submitte

d
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

29 Sikkim 82.75 Although Plastic 

carry bags are 

already 

prohibited under 

Sikkim Trade 

Licence and 

Miscellaneous 

Provision Rules, 

1985 vide 

notification No. 

GOS/UD&HD/97-

98/6(85) dated 

4th June 1998, 

however, as per 

the information 

received from 

CPCB, Delhi all  

ULBs and Rural 

Lbs in the state 

have been 

communicated 

the 

implementation 

of 75micron 

thickness 

Out of 07 ULBs, it was informed 

that 1. Gangtok Municipal 

Corporation and 2. Singtam Nagar 

Panchayat has disposed plastic 

waste to NHIDCL for road 

construction

Plastic carry bags have been banned 

in Sikkim vide Urban Development 

Notification no. GOS/UD&HD 97-

98/6(85) dated 4th June 1998

Nil Nil Nil Nil Not Applicable Nil Notice has 

been issued 

to al PIBOs 

through IPR 

department 

vide F.NO. 

1073/SPCB/

527 dated 

07/07/2021 

for 

information 

to general 

public

State of 

Sikkim 

has 07 

numbers 

of 

notified 

Urban 

and Local 

Bodies 

and they 

have 

sbmitted 

annual 

report in 

Form-V 

of PWM 

Rules, 

2016. 

The 

waste 

generate

d is as 

per 

follows:

i) 

Gangtok 

Municipal 

Corporati

on - 36.5 

GAP
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

30 Tamil Nadu 430107 Tamil Nadu 

Govt. in G.O. 

(Ms) No. 84 

dated 25-06-

2018 notified 

ban on 

manufature, 

storage, supply, 

transports, 

sales, 

distribution of 

use and throw 

away plastics 

irrespective of 

thickenss 

including plastic 

carry bags of 

any size and 

thickness and 

came into effect 

from 01-01-

2019.

Plastic waste collected is 

segregated and low value plastics 

& multi layer plastics used for road 

laying, recyclable plastic waste 

sold to recyclers and non-

recyclable plastic waste disposed 

to cement industries for co-

processing.

Recyclable plastic waste 295482 

TPA is channelized for recycling, 

71200 TPA of plastic waste is used 

for co-processing in Cement plants 

and for road laying and remaining 

inerts are disposed in landfills.

1010 MRF Facilities have been 

established by Chennai 

Corporation and the respective 

other corporation and 

Municipalities, 328 MRFs have 

been established.

The shredded plastic waste is 

mixed with aggregates in 

bituminous road laying. In Tamil 

Nadu, 6350 MT of non-saleable 

and non-recyclable plastic waste 

was used for 4530 kms of plastic 

The Government of Tamil Nadu vide 

G.O. (Ms) No.84 dated 25.06.2018 

notified ban on manufacture, store, 

supply, transport, sale or distribute of 

use and throwaway plastics which 

came into effect from 01.01.2019. 

Recycli

ng 

Units: 

230 

Nos.

Plastic 

Manufa

cturing 

Units: 

15 Nos.

29 7 TNPCB is 

issuing 

consent 

under Water 

and Air Act to 

Plastic 

Manufacturin

g 

(Prodcuers)/ 

Recycling 

units located 

in industrial 

and 

commerical 

zones and 

consent is not 

issued to 

units located 

in residential 

areas.

Tamilnadu 

Government in 

G.O. (Ms).No.84 

dated 

25.06.2018, 

notified ban on 

manufacture, 

store, supply, 

transport, sale or 

distribute of use 

and throwaway 

plastics 

irrespective of 

thickness 

including plastic 

carry bags of any 

size and 

thickness and 

hence marking 

and labeling is 

not applicable.

Closure Direction 

and disconnection 

of power supply 

were issued to 6 

plastic recycling 

units who were in 

operation without 

obtaining consent 

from the Board 

and Registration 

as per PWM 

Rules, 2016

As per PWM 

Amendment 

Rules, 2018, 

Rule 15 is 

ommitted. 

Hence, does 

not arise.

Corporati

ons - 15

Municipal

ities - 

121

Town 

Panchay

ats - 528

All ULBs 

have 

submitte

d their 

Annual 

Report 

as per 

prescribe

d format.

Yes
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

31 Telangana 472675 GAP 206 Dry Resource centers 

established  in 139 ULBs.

Plastic waste utilized for recycling. 

Complete ban on <50 micron 

thickness plastic carry bags is under 

implementation.

316 5 2 Nil Marking is being 

carried out on 

plastic carry bags 

and compostable 

carry bags.

Collected fine of 

Rs. 13 Lakhs and 

cumulative fines 

collected from 

violators as on 

date is Rs. 62.31 

lakhs.

The Govt. 

issued G.O. 

Ms. No. 79, 

dated 

31.12.2016 

banning 

manufacture, 

stock, sale 

and use of 

carry bags 

<50 microns 

thickness 

prescribing 

explicit 

pricing of 

carry bags@ 

Rs. 48,000 

per annum 

for the shop 

keepers and 

street 

vendors 

willing to 

provide 

plastic carry 

bags.

GAP GAP

32 Tripura 61.65 All types of 

plastic carry 

bags are banned 

in the State of 

Tripura

100% collection of plastic waste. 

Plastic waste used in road 

construction.

The State Government has issued 

complete ban order on all kinds of 

plastic carry bags in Tripura.

A revised notiication have been 

issued enhancing monetary penalty 

for use, sell, store and import of 

banned plastic carry bags.

20  

plstic 

items 

manufa

cturing 

units 

and 12 

nos. of 

recycl

Nil 2 Nil Not yet started Nil Not 

applicable

GAP Submitte

d
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

33 Uttar 

Pradesh

375950 GAP • 2 Waste to Oil units with capacity 

2700 TPA set up

• Plastic usage in road 

construction initiated

• Paper mills have tied up with 

cement mills for co processing of 

their waste

• Total 10252M T of plastic waste 

has been disposed off during 2020-

21

Nagar Vikas Anubhag-7, U.P. 

Shashsan, vide its Notification No. 

10569-7-18-29(Lucknow)18, Dated 

lucknow 15 July, 2018 has imposed 

prohibition on the use, manufacture, 

sale, distribution, storage, transport, 

Import and Export of cups,glasses, 

plates, spoons, tumblers etc. made 

up of plastic or thermocol disposable 

after one time. Notification dated 

15.07.2018 is attached.

Plastic 

Units - 

130

 13 

recycler

s

4 59 0 Carry bags made 

of plastic are 

banned by 

Governmennt of 

U.P. CPCB has 

authorized 5 

compostable 

carry bags 

manufactured in 

Uttar pradesh and 

they are following 

the provisions of 

Rules.

936.72 MT of 

plastic waste has 

been confiscated 

and Rs. 12.42 Cr 

of fine has been 

imposed. 

Carry bags 

made of 

plastic 

banned by 

Government 

of Uttar 

pradesh.

651 

Urban 

Local 

Bodies 

are in 

U.P. and 

they have 

submitte

d annual 

report to 

UPPCB. 

Based on 

data the 

annual 

report for 

the state 

has been 

compiled 

by 

UPPCB>

GAP
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1 2 3 4 5 7 8 9 10 11 12

Name of 

the 

SPCB/PCC

Estimated 

Plastic 

Waste 

Generation 

in Tons per 

Annum 

(TPA)

Implementation 

of thickness of 

less than 50 

microns carry 

bags 

(virgin/recycled

), Rule 4c

Details of PWM e.g. Collection, 

Segregation, Disposal (Co-

processing, road construction 

etc.) (Rules 6) (Attach Separate 

sheet) 

Partial or complete ban on usages 

of Plastic Carry Bags (through 

Executive Order) Attach copy of 

the notification or exectuive order)

No. of 

unregistered 

plastic 

manufacturi

ng /recycling 

units (in 

residential/u

napproved 

areas)

Status of 

Marking 

Labeling on 

carry bags (Rule 

8) (Specify the 

number of units 

or not compiled)

No. of violations 

and action taken 

on non-

compliance of 

provisions of 

these Rules

Explicit 

Pricing of 

carry bags 

(Rule 10)

Status of 

submiss

ion of 

Annual 

Report 

by ULBs 

to 

SPCB/P

CC

 

Submiss

ion of 

Annual 

Report 

to CPCB

6

No. of registered 

Plastic Manufacturing 

or Recycling 

(including multilayer, 

compostable) units 

(Rule 9)

34 Uttarakhand 18647.75 The Sale, Trade, 

Manufacture, 

Import, Store, 

Carry Transport, 

use supply or 

distribute of 

Polythene carry 

bags of any 

shape ( with or 

Without handle ), 

thickness, size & 

Colour, and non- 

woven poly 

propylene bags 

is ban since 16 

February 2021  ( 

In notification of 

government of 

Uttarakhand 

Environment 

Conservation & 

Climate Change 

Section)

Total Plastic waste co-processed 

is 6653.54 Ton in April 2019 to 

March 2021

Total Plastic recycled is 16437.9 in 

year 2019 to 2021

Yes, single use plastic for plastic 

carry bag and food cutleries and 

their use, handling, stroage, 

transporataion and manufacturing is 

banned by Uttarakhand Govt. 

notification no. 84/XXXVIII-120-

13(II)/2021 dated 16.02.2021

53 1 28 15 GAP 1. UKPCB has 

issued directions 

to all District 

Magistrate for 

compliance of 

PWM Rules, 

2016 and ban on 

plastic on dated 

25.06.2019 and 

20.07.2021.

2. Director, Urban 

Development 

Directorate, All 

District Magistrate 

vide letter dated 

28.12.2019

3.15214 Challans 

issued for using 

banned plastic 

and fine imposed.

GAP Out of 91 

ULBs, 

report of 

67 ULBs 

received 

and no 

Gram 

Panchay

at report 

is 

received 

in 

UKPCB.

GAP
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Annexure-II 

 

Notification for banning manufacture, use, sale import and handling of Plastic carry 
bags/items 

 

(Based on the data available in Annual reports submitted by SPCBs/PCCs) 
 

S. 
No 

Name of 
State/UT 

Complete 
or Partial 

Ban 

Executive order Date 
and No. 

Remarks 

1 Andaman & 
Nicobar 
Islands 

Complete 
ban 

Date: 02.08.2010 
 
Notification No.: 202 

Complete ban on 
manufacture, store, 
import, distribution, 

transportation, recycle, 
sell & use of plastic 

carrybags. 

2 Andhra 
Pradesh 

 Not available Certain Urban Local 
Bodies like Tadipatri, 

Vijayawada, 
Tirupati&Bobbili have 

put Ban on 
Plastic carry bags 
irrespective of their 
thickness. All local 
bodies have taken 

stand on ban on their 
own. 

3 Arunachal 
Pradesh 

Partial ban Date: 16.07.2019 

 
Notification No.: 
FOR.129/E(A)/2019/1271
3- 60 

Complete ban on 
manufacture, store, 
stock, sale of plastic 

<50 microns. 

4 Assam  Notification not available  

5 Bihar Complete 
ban 

Date: 24.10.2018 
Notifications No. 943 

(urban) Dated 11.12.2018 
Notification 1043 

Complete ban on 
manufacture, store, 
import, distribution, 

transportation, recycle, 
sell & use of plastic 

carrybags ( irrespective 
of 

thickness) 

6 Chandigarh Complete 
ban 

Notification No. 
ED/2019/1648 

Dated 
27.09.2019 

Complete ban on 
manufacture, storage, 

import, sale, use 
transportation & 

disposal of plastic 
items 

7 Chhattisgarh Complete 
ban 

 
Notification F 5-7/18/2011 

Complete ban on 
manufacture, store, 
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S. 
No 

Name of 
State/UT 

Complete 
or Partial 

Ban 

Executive order Date and 
No. 

Remarks 

   dated 24.12.2014 
(Gazette) 

 
Date: 27-09-2017 

Notification No.:क्रम  ाांकएफ 05- 

88/2014/32 

import, transportation, 
recycle, sell & use of 

polythene/plastic 
carrybags. 

 
Further for banned 
short life PVC and 
chlorinated plastic 

8 Daman Diu & 
Dadra Nagar 

Haveli 

Complete 
ban 

Notification No. 
PCC/DMN/PLASTIC 

Bags/12-13/473 
 

Dated 24.01.2014 

Forbidding the use, 
sale/ storage of all 
kinds of plastic bags 

9 Delhi  Information not available No executive order 
additional to PWM 
Rules have been 

issued 

10 Goa Complete 
ban 

Amendment bill The Goa 
nob-biodegradable garbage 

 
Dated :08.08.2019 

Government imposed 
ban on Manufacture, 

stock, import, 
transportation, recycle, 

sale & use of plastic 
(carrybags, cups, 

forks, paper plates, 
spoons) 

And other non- 
biodegradable items. 

11 Gujarat  Notification No: 
Vl,l(14/Env-10- 
2008-2100-E 

Dated2Sth June, 
201 l 

Complete ban on 
plastic products in 

Gandhi Nagar 

12 Haryana Complete 
ban 

Date: 20 Aug, 2013 Complete ban on 
manufacture, stock, 

import, transportation, 
recycle, sell & use of 

plastic carrybags, 

13 Himachal 
Pradesh 

Complete 
Ban 

 Complete ban on use 
of Carrybags 

(irrespective of size), 
polythene, non- 
biodegradable 

material, disposable 
plastic cups, plates, 

and glasses 
14 Jammu & 

Kashmir 
Partial ban Notification: SRO-45 of 2017 

dated :03.02.2017 
Partial ban on 

Polyethene carry bags 
of thickness below 50 

microns 
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S. 
No 

Name of 
State/UT 

Complete 
or Partial 

Ban 

Executive order Date and 
No. 

Remarks 

15 Jharkhand Complete 
Ban 

Notification no 3/Praya 
Pradu- 52/2007- 3900 

Dated 15.09.2017 

Complete ban on 
manufacture, import, 

storage, transport, sell 
and usage of 

plastic carrybags in 
the whole State 

16 Karnataka Complete 
ban 

Date: 11-03-2016 
 
Notification No.: FEE 17EPC 

2012, Bengalru 

State government 
banned the plastic 
banners, buntings, 

carrybags (plastic & 
compostable), cups, 
cling films, flex, flags, 

plates, spoons & 
sheets made of plastic 

or Thermocol and 
microbeads usage in 

the entire state 

17 Kerala Complete 
ban 

Notification No.: 
G.O.(Ms)No.6/2019Env 

dated 27-11-2019 

 
G.O.(M/s) No. 2/2020/ENVT 
dated 27-01-2020 

 
GOno. GO(Ms) No. 4/2020 
Envt dated 16-02-2020 

Complete ban on 
Single use plastic 

And plastic carrybags 
(plastic and 

compostable ) 

18 Lakshadweep Complete 
ban 

Date: 25.01.2019 
 
Notification No.: 
F.No.66/33/2019 

Complete ban on 
Single use plastic 

includes : 
Plastic carrybags of all 

thickness, plastic 
coated carry bags, 
plastic flags, plastic 

sheets/films used for 
wrapping, plastic 

sheets used as dining 
table covers, 

thermocol cups and 
plates, plastic coated 

paper cups and plates, 
plastic teacups, plastic 

tumblers, plastic 
teacups, water 

pouches/packets/PET 
plastic water bottles, 

straws, 

19 Madhya 
Pradesh 

Complete 
ban 

Notification : F5-2-2015-18-5 
Dated :24.05.2017 

Production, Storage, 
Transportation, sale & 

use of plastic 
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S. 
No 

Name of 
State/UT 

Complete 
or Partial 

Ban 

Executive order Date and 
No. 

Remarks 

    carrybags. 

20 Maharashtra Complete 
Ban 

 
No Plastic-2018/C.R.24/TC- 

4 
 

Notification, 
dated 23.3.2018 

and amendment dated 
11.4.2018, 30.6.2018 & 

14.06.2019 

 
complete 

ban on certain plastic 
products like i) plastic 
bags with or without 

handle irrespective of 
size 

and thickness, single 
use diposable items 

like 
cups, plates, straws, 

spoons etc, Nonwoven 
Polypropylene 
bags through 

Maharashtra Plastic 
and 

Thermocol Products 
(Manufacture, Usage, 

Sale, Transport, 
Handling 

and Storage) 

21 Manipur Complete 
ban 

Date: 12-09-2017 

 
Notification No.: 56/38/99- 
for&Envt 

Complete ban on use, 
store & sale of plastic 

carrybags 

22 Meghalaya Partial ban Date: 16-02-2017 
 
Notification No. MPCB/TB- 
144(B)/2016-2017/79 

Use and sale of plastic 
bags less than 50 
microns has been 

prohibited and public 
notice has been 

issued 

23 Mizoram Partial ban With effect from :01.08.2019 
by Aizal municipal 

corporation 

Complete ban on 
plastic carry bags 
below 50 microns 

24 Nagaland Partial ban Date: 29th Nov, 2018 

Notification No.: UDD/7- 
GEN/07-PWM/2018 

Complete ban on 
single use plastic less 

than 50 microns, 

25 Odisha Complete 
ban 

Notification Order No. 
18441, 

Dt. 30.09.2019 

Polythene carry bags 
thickness of any 

shape and size has 
been banned in all 

Municipal limits in the 
State. 

Govt. of Odisha. 
Further in the said 

order State has been 
prohibited (use 
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S. 
No 

Name of 
State/UT 

Complete 
or Partial 

Ban 

Executive order Date and 
No. 

Remarks 

    polythene sheets of 
less than50 micron 

thickness for storing, 
transporting, 
dispensing or 

packaging of any 
articles, commodity or 

food items) 

26 Puducherry Complete 
ban 

Not Available total ban on single use 
plastics with effect 
from 02.08.2019. 

27 Punjab Complete 
ban 

Notification no 5/18/2016- 
4lg4/692717/1 dated 

18.02.2016 
 

 
S.O.438/P.A. 

9/1994/S30/2016 dated 
29.03.2016 

Complete ban on 
Manufacture, stock, 
distribute, recycle, 

sale & use of plastic 
carrybags. 

28 Rajasthan Complete 
ban 

Notification dated : 
21.07.2010 

Complete ban on use, 
store & sale of plastic 

carrybags 

29 Sikkim Complete 
ban 

Notification No.: 
GOS/UD&HD97-98/6(85) 

 
Date: 04-06-1998 

Complete ban on sale 
& use, storage of 
plastic carry bags 

30 Tamil Nadu Complete 
Ban 

Date: 25.06.2018 
 
Notification No.: G.O. (Ms). 
No.84 dated 25.06.2018 

Complete ban on 
manufacture, sell, use, 

storage, 
Transportation and 

distribution of “Single- 
use plastics” i.e. 

plastic carrybags, 
flags, sheets using for 
food wrapping, straws, 

tea cups, tumblers, 
water packets & 

pouches 

31 Telangana Not 
Banned 

 Not Banned 

32 Tripura Complete 
ban 

Notification 
no:F.B(30)/DSTE/ENV/Pt- 

II//1679-97 dated 
10.03.2015 

Complete ban on Sell, 
use, storage, 

Transportation & 
import of plastic 

carrybags (including 
polypropylene, non- 
woven fabric type) 

plastic tube to pack or 
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S. 
No 

Name of 
State/UT 

Complete 
or Partial 

Ban 

Executive order Date and 
No. 

Remarks 

    cover any book 
including magazine & 

invitation/greeting 
cards. 

33 Uttar Pradesh Complete 
ban 

Date: 15-07-2018 
 
Notification No. 1056/9-7-18- 

29(Lucknow)/18 

Manufacture,Sell, use, 
Storage, 

Transportation & 
import of plastic 

carrybags of thickness 
50 microns and and 

cups, bowl, container, 
tumblers, glasses & 
plates etc made of 
plastic or thermocol 

34 Uttarakhand Complete 
Ban 

Date: 25.01.2017 

 
Notification No. 88/x-3-17- 
13(11)/2001 

Manufacture,Sell, use, 
Storage, 

Transportation & 
import of plastic 

carrybags,cups, bowl, 
container, tumblers, 
glasses & plates etc 
made of plastic or 

thermocol 

35 West Bengal  Not available Restricted use & sale 
of plastic carry bags in 

ecologically fragile 
areas and in certain 

heritage & tourist 
spots 
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S.No

State/UT PW Generated 

(TPD ) 

PW Collected 

(TPD) 

PW Proccessed (TPD) 

1 Assam 161 26 26

2 Chandigarh 35.91 GAP GAP

3 Maharashtra 853 689 547
4 Mizoram 4.15 3.92 3.92

5 Nagaland 35.06 35.06 GAP

6 Odisha 136 136 136
7 Puducherry 35.8 11 11

8 Sikkim 0.2267 0.2267 0.1942
9 Tripura 61.65 61.65 61.65

10

Uttarakhand 51.08 (1) By recyclers 

according to form IV 

186.66 T/Day (2) By 

WMA 8550.761 MT 

in year 2021-2022

(1) By recyclers according 

to form IV

171.38 M T/Day

(2)(a) By WMA recycled 

5454.994 MT in year 2021 - 

2022

(b) By WMA Co-Processed 

3115.767 MT in year

11 West Bengal 1145 239 403

Details of Plastic waste management details
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S.No. State/UT

Implementation of thickness of less than 75 microns carry bags 

(virgin/ recycled) (with effect from the 30th September,

2021). (Rule 4c- August 12, 2021)

1 Assam Implemented ( notice issued to all carrybags manufacturers)

2 Chandigarh

Chandigarh Administration vide Notification No.ED/2019/1648, dated 

27.09.2019 has imposed complete ban on manufacture, store, import, 

sell, transport, supply or use of the Polythene /plastic carry bags with or 

without handle irrespective of size, shape & colour.

3 Maharashtra

Complied.

As per Maharashtra Plastic & Thermocol Notification 2018, all types of 

carry bags are banned irrespective of thickness.

4 Mizoram

Awareness Campaign on SUPs 

1) Distribution of environmental-friendly paper bags to street and 

vegetable vendors

2) Distribution of Single-use plastic related pamphlets and bookmarks

3) Distribution of cloth bags to discourage the use of polythene bags

Mass media awareness campaign on SUPs

4) anti-plastic awareness campaigns 

5 Nagaland

The Govt. of Nagaland had vide notification no. UDD/7-GEN-07-

PWM/2018 dated 17th June, 2019 banned all the Single use plastics in 

Nagaland, namely:

1. All Plastic carry bags, with or without handles, irrespective of 

thickness and size;

2. Plastic cutlery including plates, plastic cups, straws, stirrers etc.

3. Cutlery and other decorative made of Styrofoam (Thermocol)

4. Polythene

5. Nylon

6. Poly-Vinyl-Carbohydrates (PVC)

7. Poly-Propylene

8. Poly-Styrene

6 Odisha Not Provided

7 Puducherry 22 units with production capacity 100 TPD were closed

8 Sikkim

Although Plastic carry bags are already prohibited under Sikkim Trade 

Licence and Miscellaneous Provision Rules, 1985 vide notification No. 

GOS/UD&HD/97-98/6(85) dated 4th June 1998, however, as per the 

information received from CPCB, Delhi all  ULBs and Rural Lbs in the 

state have been communicated the implementation of 75micron 

thickness 

9 Tripura All types of plastic carry bags are banned in the State of Tripura

STATUS OF IMPLEMENTATION OF BAN ON CARRYBAGS WITH THICKNESS < 75 Micron 
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S.No. State/UT

Implementation of thickness of less than 75 microns carry bags 

(virgin/ recycled) (with effect from the 30th September,

2021). (Rule 4c- August 12, 2021)

STATUS OF IMPLEMENTATION OF BAN ON CARRYBAGS WITH THICKNESS < 75 Micron 

10 Uttarakhand

The Sale, Trade, Manufacture, Import, Store, Carry Transport, use 

supply or distribute of Polythene carry bags of any shape ( with or 

Without handle ), thickness, size & Colour, and non- woven poly 

propylene bags is ban since 16 February 2021  ( In notification of 

government of Uttarakhand Environment Conservation & Climate 

Change Section)

11 West Bengal
Directed to all concerned for effective implementation of PWM 

(Amendment) Rules, 2021.  
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Serial 

No.

Items Current Status Desirable 

Levels

Gap 

between C 

& D

Timeline

1 what is the quantity of plastic waste generated 

(Annual Report form VI pt. 2,6) (TPD)

1.37 NA NA NA

2(a) Number of registered plastic manufacturing 

units

1 GAP GAP GAP

2(b) Capacity of registered plastic manufacturing 

units (TPD)

0.39 GAP GAP GAP

3(a) Total No of ULBs 1

3(b) Percentage of ULBs which have set-up of 

plastic waste management system as per Rule 

6(2)?

(including collection, segregation, 

channelization & processing of plastic waste)

100 100 0 GAP

3© Percentage of ULBs having facilities for 

collection of segregated waste

100 GAP GAP GAP

3(d) Percentage of ULBs Material Recovery Facility 0 GAP GAP GAP

4(a) Total no. of Gram Panchayat 70 NA NA NA

4(b) Percentage of Gram Panchayat which have 

setup of plastic waste management system as 

per Rule 7

26 clusters are formulated and notified for 70 

GPs. 23 clusters constructed, 02 clusters are 

under construction and 01 clusters is under 

tender process

GAP GAP GAP

4© Percentage of GPs having facilities for 

Collection of segregated waste

26 clusters are formulated and notified for 70 

GPs. 23 clusters constructed, 02 clusters are 

under construction and 01 clusters is under 

tender process

GAP GAP GAP

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Andaman & Nicobar
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Serial 

No.

Items Current Status Desirable 

Levels

Gap 

between C 

& D

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Andaman & Nicobar

4(d) Percentage of GPs having Material Recovery 

Facility

NIL GAP GAP GAP

5(a) No. of registered Producers/brand owners/ 

importers as per Rules 9 & 13 of PWM Rules?

0 GAP GAP GAP

5(b) Percentage of 

Producers/Brandowners/Importers which have 

engaged with ULBs for PWM

0 GAP GAP GAP

5© Percentage of ULBs which have set up system 

for plastic waste management with assistance 

of producers been set -up?  Rule (6(3))?

0 GAP GAP GAP

6(a) Number of registered plastic waste recyclers NIL GAP GAP GAP

6(b) Capacity of recycler (TPD) NA GAP GAP GAP

7 Status-of Utilization of plastic waste (Annual 

Report form VI pt.4)

7(a) Quantity of Plastic waste utilized in recycling 

(TPD)

Approximately 1530 Tonnes of plastic waste 

was sent to mainland till date.

GAP GAP GAP

7(b) Quantity of plastic waste utilized in recycling 

Road Construction

80 NA NA NA

7© Quantity of waste Co-processed in Plastic 

Waste in Cement kilns

NA GAP GAP GAP

7(d) Quantity of waste utilized in production of RDF NA GAP GAP GAP

7 ( e) Quantity of plastic waste used in production of 

Waste to oil

NA GAP GAP GAP

7(f) Quantity of plastic waste used in other purpose 

(please specify)

3.65 MT GAP GAP GAP

8(a) No. of Units registered manufacturing 

compostable plastic

1 GAP GAP GAP
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Serial 

No.

Items Current Status Desirable 

Levels

Gap 

between C 

& D

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Andaman & Nicobar

8(b) Total Capacity of Units manufacturing 

compostable plastic

144 GAP GAP GAP

9(a) No. of unregistered plastic manufacturing or 

recycling units. (Annual Report format pt.7)

NIL NA NA NA

10 Whether local bodies have framed bye-laws 

[Rule6 (4)?

YES GAP GAP GAP

11 Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not [Rule4(c)?

Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not [Rule4(c)?

YES GAP GAP GAP

12 Has complete ban on plastic carry bags been 

imposed?  (Annual  Report format  pt. 3)

YES NA NA NA

13 Status of action taken on non-compliance of 

PWM Rules (Annual Report format pt.9)

1. Rs.306,000 recovered from 1,160 

inspections                                             2. 03 

CR cases were filed before the Hon’ble 

Judicial Magistrate First Class I Court at Port 

Blair against establishments for non-

compliance on ban of SUP items in 2019, 02 

cases are disposed with penalty of Rs. 50,000 

each.  01 case is pending with court. 

NA NA NA
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Serial 

No.

Items Current Status Desirable 

Levels

Gap 

between C 

& D

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Andaman & Nicobar

14 Status of marking & labelling on plastic carry 

bags & multi layered packaging.(Rule11)

YES, M/s Green Tech for manufacturing of 

Compostable carry bag has been directed to 

mark and label the plastic carry bags.

NA NA NA

15 Whether State Level Advisory Committee is 

constituted or not? [Rule 16] If yes, details of 

number of meetings conducted in a year and 

implementation of suggestions of committee in 

the last 2 years

11 Nos. NA NA NA

16 Status of phasing out of manufacture and use 

of multi-layered plastic which is non-recyclable 

or non-energy recoverable or with no alternate 

use of plastic in two years’ time [Rule9-3]

No plastic manufacturing units exists in ANI. NA NA NA

17 NA NA NA

a Details of Action taken to ensure that plastic 

waste is not burnt ( Rule-6(g))

No burning of plastic waste is being carried 

out in ANI.

NA NA NA

b Details of Action taken w.r.t  engagement of 

civil socities/groups with waste pickers ( Rule-

6(f))

There exists a  scheme in Andaman & Nicobar 

Islands  for exemption of freight charges for 

transportation of Plastic, Glass,& E-waste 

notified vide notification No. 109 dated 

28.06.2016 in which 100% frieght exemption is 

provided to transport waste plastic, glass and 

e-waste for recycling in mainland.

NA NA NA
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Serial 

No.

Items Current Status Desirable 

Levels

Gap 

between C 

& D

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Andaman & Nicobar

c Details of Action taken w.r.t. creating awarness 

among stakeholders ( Rule-6(e))

1.The Andaman & Nicobar Administration has 

conducted 02 exhibitions displaying 

Alternatives to single use plastic in the month 

of May 2019 and August 2019 for promoting 

smooth transition to non-plastic alternatives.           

2. The Andaman & Nicobar Administration 

conducted massive campaign under Swatchh 

Bharat Mission at North & Middle Andaman 

from Jan 4 to Jan 9' 2021 to sensitize people 

for proper segregation of waste and its 

scientific management.                            3. 

Bamboo straws made by SHG launched by 

Port Blair Municipal Council (PBMC) as an 

alternative to Plastic straws (SUP).                                                   

4. Skill development trainings on Bamboo 

straw making are conducted regularly for 

women by ICAR-CIARI.                                                         

5. Awareness brochures regarding harmful 

effects of plastic and alternative to single use 

plastic released.

NA NA NA
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Serial 

No.

Items Current Status Desirable 

Levels

Gap between the 

current status 

and desirable 

level

Timeline

1 what is the quantity of plastic waste generated 

(Annual Report form VI pt. 2,6) (TPD)

10.29 NA NA NA

2(a) Number of registered plastic manufacturing 

units

0 GAP GAP GAP

2(b) Capacity of registered plastic manufacturing 

units (TPD)

NA NA NA NA

3(a) Total No of ULBs 33

3(b) Percentage of ULBs which have set-up of 

plastic waste management system as per Rule 

6(2)?

(including collection, segregation, 

channelization & processing of plastic waste)

70 100 30 GAP

3© Percentage of ULBs having facilities for 

collection of segregated waste

GAP GAP GAP GAP

3(d) Percentage of ULBs Material Recovery Facility 3.33 GAP GAP GAP

4(a) Total no. of Gram Panchayat GAP GAP GAP GAP

4(b) Percentage of Gram Panchayat which have 

setup of plastic waste management system as 

per Rule 7

GAP GAP GAP GAP

4© Percentage of GPs having facilities for 

Collection of segregated waste

GAP GAP GAP GAP

4(d) Percentage of GPs having Material Recovery 

Facility

GAP GAP GAP GAP

ACTION PLAN FOR PLASTIC WASTE Arunchal Pradesh 
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Serial 

No.

Items Current Status Desirable 

Levels

Gap between the 

current status 

and desirable 

level

Timeline

ACTION PLAN FOR PLASTIC WASTE Arunchal Pradesh 

5(a) No. of registered Producers/brand owners/ 

importers as per Rules 9 & 13 of PWM Rules?

10 GAP GAP GAP

5(b) Percentage of 

Producers/Brandowners/Importers which have 

engaged with ULBs for PWM

GAP GAP GAP GAP

5© Percentage of ULBs which have set up system 

for plastic waste management with assistance 

of producers been set -up?  Rule (6(3))?

Nil GAP GAP GAP

6(a) Number of registered plastic waste recyclers Nil GAP GAP GAP

6(b) Capacity of recycler (TPD) NA NA NA NA

7 Status-of Utilization of plastic waste (Annual 

Report form VI pt.4)

7(a) Quantity of Plastic waste utilized in recycling 

(TPD)

91.00 tons per year of plastic waste is 

channelized for recycling.

GAP GAP GAP

7(b) Quantity of plastic waste utilized in recycling 

Road Construction

60.00 MT per year. GAP GAP GAP

7© Quantity of waste Co-processed in Plastic 

Waste in Cement kilns

Nil GAP GAP GAP

7(d) Quantity of waste utilized in production of RDF Nil GAP GAP GAP

7 ( e) Quantity of plastic waste used in production of 

Waste to oil

Nil GAP GAP GAP

7(f) Quantity of plastic waste used in other 

purpose (please specify)

Nil GAP GAP GAP
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Serial 

No.

Items Current Status Desirable 

Levels

Gap between the 

current status 

and desirable 

level

Timeline

ACTION PLAN FOR PLASTIC WASTE Arunchal Pradesh 

8(a) No. of Units registered manufacturing 

compostable plastic

Nil GAP GAP GAP

8(b) Total Capacity of Units manufacturing 

compostable plastic

NA NA NA NA

9(a) No. of unregistered plastic manufacturing or 

recycling units. (Annual Report format pt.7)

Nil NA NA NA

10 Whether local bodies have framed bye-laws 

[Rule6 (4)?

Yes NA NA NA

11 Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Yes. Banned. NA NA NA

12 Has complete ban on plastic carry bags been 

imposed?  (Annual  Report format  pt. 3)

Yes.

State ban on use of plastic carry bags of 

thickness < 50 microns.

NA NA NA

13 Status of action taken on non-compliance of 

PWM Rules (Annual Report format pt.9)

Nil NA NA NA

14 Status of marking & labelling on plastic carry 

bags & multi layered packaging.(Rule11)

NA NA NA
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No.

Items Current Status Desirable 

Levels

Gap between the 

current status 

and desirable 

level

Timeline

ACTION PLAN FOR PLASTIC WASTE Arunchal Pradesh 

15 Whether State Level Advisory Committee is 

constituted or not? [Rule 16] If yes, details of 

number of meetings conducted in a year and 

implementation of suggestions of committee in 

the last 2 years

Constituted. NA NA NA

16 Status of phasing out of manufacture and use 

of multi-layered plastic which is non-recyclable 

or non-energy recoverable or with no alternate 

use of plastic in two years’ time [Rule9-3]

Special Task Force constituted vide 

Notification No. DTP/MUN-88/2018-19/586-

96 dated 6th September, 2021.

NA NA NA

17 NA NA NA

a Details of Action taken to ensure that plastic 

waste is not burnt ( Rule-6(g))

Longding Town has held awareness on 

impacts of burning plastic waste to the 

natural environment and health of an 

individual.

NA NA NA

b Details of Action taken w.r.t  engagement of 

civil socities/groups with waste pickers ( Rule-

6(f))

Pasighat Municipal Council has conducted 

social service, cleanliness drives by 

involving civil 

societies/groups/NGOs/SHGs. 

Longding Town is on process to integrate 

informal waste pickers to collect door to 

door waste collection of recyclable items 

from dry waste.

NA NA NA

c Details of Action taken w.r.t. creating 

awarness among stakeholders ( Rule-6(e))

Mass awareness held on how to segregate 

waste at source in Longding Town.

NA NA NA
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Serial No. Items Current Status Desirable 

Levels

Gap between the 

current status and 

desirable level

Timeline

1 what is the quantity of plastic waste 

generated (Annual Report form VI pt. 2,6) 

(TPD)

161 NA NA NA

2(a) Number of registered plastic manufacturing 

units

17 NA  NA

2(b) Capacity of registered plastic manufacturing 

units (TPD)

328 GAP GAP GAP

3(a) Total No of ULBs 96 NA NA NA

3(b) Percentage of ULBs which have set-up of 

plastic waste management system as per 

Rule 6(2)?

(including collection, segregation, 

channelization & processing of plastic waste)

67 GAP GAP GAP

3(c) Percentage of ULBs having facilities for 

collection of segregated waste

89 GAP GAP GAP

3(d) Percentage of ULBs Material Recovery 

Facility

82 GAP GAP GAP

4(a) Total no. of Gram Panchayat 2201 NA NA NA

4(b) Percentage of Gram Panchayat which have 

setup of plastic waste management system 

as per Rule 7

GAP GAP GAP GAP

4© Percentage of GPs having facilities for 

Collection of segregated waste

GAP GAP GAP GAP

4(d) Percentage of GPs having Material Recovery 

Facility

GAP GAP GAP GAP

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Assam
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Serial No. Items Current Status Desirable 

Levels

Gap between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Assam

5(a) No. of registered Producers/brand owners/ 

importers as per Rules 9 & 13 of PWM 

Rules?

17 GAP GAP GAP

5(b) Percentage of 

Producers/Brandowners/Importers which 

have engaged with ULBs for PWM

GAP GAP GAP GAP

5(c) Percentage of ULBs which have set up 

system for plastic waste management with 

assistance of producers been set -up?  Rule 

(6(3))?

GAP GAP GAP GAP

6(a) Number of registered plastic waste recyclers 5 GAP GAP GAP

6(b) Capacity of recycler (TPD) 180 GAP GAP GAP

7 Status-of Utilization of plastic waste (Annual 

Report form VI pt.4)

GAP GAP GAP GAP

7(a) Quantity of Plastic waste utilized in recycling 

(TPD)

no data GAP GAP GAP

7(b) Quantity of plastic waste utilized in recycling 

Road Construction

nil GAP GAP GAP

7(c) Quantity of waste Co-processed in Plastic 

Waste in Cement kilns

26 GAP GAP GAP

7(d) Quantity of waste utilized in production of 

RDF

nil GAP GAP GAP

7 ( e) Quantity of plastic waste used in production 

of Waste to oil

nil GAP GAP GAP

7(f) Quantity of plastic waste used in other 

purpose (please specify)

GAP GAP GAP GAP

8(a) No. of Units registered manufacturing 

compostable plastic

nil GAP GAP GAP

8(b) Total Capacity of Units manufacturing 

compostable plastic

nil GAP GAP GAP
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Serial No. Items Current Status Desirable 

Levels

Gap between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Assam

9(a) No. of unregistered plastic manufacturing or 

recycling units. (Annual Report format pt.7)

GAP GAP GAP GAP

10 Whether local bodies have framed bye-laws 

[Rule6 (4)?

yes GAP GAP GAP

11 Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

yes GAP GAP GAP

12 Has complete ban on plastic carry bags been 

imposed?  (Annual  Report format  pt. 3)

GAP GAP GAP GAP

13 Status of action taken on non-compliance of 

PWM Rules (Annual Report format pt.9)

PCBA is monitoring all plastic 

producers and recyclers to ensure 

compliance. Fines are collected 

by ULBs for violations in in 

respect of stocking, sale and  

usage of plastics.

NA NA NA

14 Status of marking & labelling on plastic carry 

bags & multi layered packaging.(Rule11)

implemented NA NA NA
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Serial No. Items Current Status Desirable 

Levels

Gap between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Assam

15 Whether State Level Advisory Committee is 

constituted or not? [Rule 16] If yes, details of 

number of meetings conducted in a year and 

implementation of suggestions of committee 

in the last 2 years

yes NA NA NA

16 Status of phasing out of manufacture and 

use of multi-layered plastic which is non-

recyclable or non-energy recoverable or with 

no alternate use of plastic in two years’ time 

[Rule9-3]

draft action already prepared by 

the govt. of Assam and PCBA

NA NA NA

17

a Details of Action taken to ensure that plastic 

waste is not burnt ( Rule-6(g))

Directions issued to ULBs.568 

challans issued (Rs305500/- was 

collected through challan for for 

littering/burning/use of single use 

plastic

NA NA NA

b Details of Action taken w.r.t  engagement of 

civil socities/groups with waste pickers ( Rule-

6(f))

engaged by ULBs NA NA NA

c Details of Action taken w.r.t. creating 

awarness among stakeholders ( Rule-6(e))

workshops and other IEC 

activities conducted by PCBA

NA NA NA
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Serial No. Items Current Status Desirable 

Levels

Gap between the 

current status and 

desirable level

Timeline

1 what is the quantity of plastic waste 

generated (Annual Report form VI pt. 2,6) 

(TPD)

37.81 NA NA NA

2(a) Number of registered plastic manufacturing 

units

Nil NA NA NA

2(b) Capacity of registered plastic manufacturing 

units (TPD)

GAP GAP GAP GAP

3(a) Total No of ULBs 1 NA NA NA

3(b) Percentage of ULBs which have set-up of 

plastic waste management system as per 

Rule 6(2)?

(including collection, segregation, 

channelization & processing of plastic waste)

100 100 0 GAP

3© Percentage of ULBs having facilities for 

collection of segregated waste

100 100 Nil NA

3(d) Percentage of ULBs Material Recovery 

Facility

100 100 Nil NA

4(a) Total no. of Gram Panchayat 0 NA NA NA

4(b) Percentage of Gram Panchayat which have 

setup of plastic waste management system 

as per Rule 7

NA NA NA NA

4© Percentage of GPs having facilities for 

Collection of segregated waste

NA NA NA NA

4(d) Percentage of GPs having Material Recovery 

Facility

NA NA NA NA

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Chandigarh
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Serial No. Items Current Status Desirable 

Levels

Gap between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Chandigarh

5(a) No. of registered Producers/brand owners/ 

importers as per Rules 9 & 13 of PWM 

Rules?

GAP All facilities are 

to be registered. 

GAP GAP

5(b) Percentage of 

Producers/Brandowners/Importers which 

have engaged with ULBs for PWM

GAP GAP GAP GAP

5© Percentage of ULBs which have set up 

system for plastic waste management with 

assistance of producers been set -up?  Rule 

(6(3))?

100 100 Nil NA

6(a) Number of registered plastic waste recyclers 7 GAP GAP GAP

6(b) Capacity of recycler (TPD) 4.62 GAP GAP GAP

7 Status-of Utilization of plastic waste (Annual 

Report form VI pt.4)

Plastic waste in the city informally 

is going to recyclers. However, as 

two mechnical MRFs have been 

made functional, engagement of 

waste recyclers will be done soon 

for these facilities.

Plastic waste 

should be 

utilized/recycled 

upto maximum 

extent

being done in 

unorganised sector. No 

data available

6 months

7(a) Quantity of Plastic waste utilized in recycling 

(TPD)

GAP GAP GAP GAP

7(b) Quantity of plastic waste utilized in recycling 

Road Construction

Plastic waste so collected is also 

used for patchwork in small 

quantity

GAP GAP 6 months

7© Quantity of waste Co-processed in Plastic 

Waste in Cement kilns

GAP GAP GAP 6 months

7(d) Quantity of waste utilized in production of 

RDF

1544.15 MT  (Jan to Dec 2021) GAP GAP 6 months

7 ( e) Quantity of plastic waste used in production 

of Waste to oil

NIL NA NA NA
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Serial No. Items Current Status Desirable 

Levels

Gap between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Chandigarh

7(f) Quantity of plastic waste used in other 

purpose (please specify)

NIL NA NA NA

8(a) No. of Units registered manufacturing 

compostable plastic

NIL NA NA NA

8(b) Total Capacity of Units manufacturing 

compostable plastic

NA NA NA NA

9(a) No. of unregistered plastic manufacturing or 

recycling units. (Annual Report format pt.7)

NIL NA NA NA

10 Whether local bodies have framed bye-laws 

[Rule6 (4)?

yes NA NA NA

11 Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Yes NA NA Complied

12 Has complete ban on plastic carry bags been 

imposed?  (Annual  Report format  pt. 3)

Yes NA NA Complied

13 Status of action taken on non-compliance of 

PWM Rules (Annual Report format pt.9)

The Municipal Corporation 

Chandigarh has issued 961 nos. 

of challans to the violators and 

400 Kg (approx.) polythene/plastic 

seized during the period Jan. 

2021 to Dec 2021.  

NA NA NA
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Serial No. Items Current Status Desirable 

Levels

Gap between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Chandigarh

14 Status of marking & labelling on plastic carry 

bags & multi layered packaging.(Rule11)

Complete ban NA NA Complied

15 Whether State Level Advisory Committee is 

constituted or not? [Rule 16] If yes, details of 

number of meetings conducted in a year and 

implementation of suggestions of committee 

in the last 2 years

Yes NA NA NA

16 Status of phasing out of manufacture and 

use of multi-layered plastic which is non-

recyclable or non-energy recoverable or with 

no alternate use of plastic in two years’ time 

[Rule9-3]

The concept of Extended 

Producer Responsibility (EPR) is 

being introduced and some 

manufuctures will be held 

accountable for the MLPs in 

market. A buy back system may 

be proposed for the same with the 

approval of competent authority.

Complete 

collection of 

multi layered 

plastic

done in unorganised 

sector

3 months

17

a Details of Action taken to ensure that plastic 

waste is not burnt ( Rule-6(g))

NA NA NA NA

b Details of Action taken w.r.t  engagement of 

civil socities/groups with waste pickers ( Rule-

6(f))

Characterisation of plastic waste 

will be provided after achievement 

of fully functional of mechnincal 

MRFs. Their after compontent 

wise charactersation will be given.

Complete 

characterization 

of Plastic waste

NA 6 months
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Serial No. Items Current Status Desirable 

Levels

Gap between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Chandigarh

c Details of Action taken w.r.t. creating 

awarness among stakeholders ( Rule-6(e))

MCC is conducting various IEC 

and public awareness 

programmes with NGOs on 

curbing single use plastics. Wall 

paintings have been done by 

MCC for showcasing the message 

of " Say No to Plastic"

NA NA NA
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No.

Items Current Status Desirable 

Levels

Gap between C 

& D

Timeline

1 what is the quantity of plastic waste generated 

(Annual Report form VI pt. 2,6) (TPD)

328.9 NA NA NA

2(a) Number of registered plastic manufacturing 

units

1348 1348 1348 GAP

2(b) Capacity of registered plastic manufacturing 

units (TPD)

GAP GAP GAP GAP

3(a) Total No of ULBs

3(b) Percentage of ULBs which have set-up of 

plastic waste management system as per Rule 

6(2)?

(including collection, segregation, 

channelization & processing of plastic waste)

98.92 100 1.08 6 months

3© Percentage of ULBs having facilities for 

collection of segregated waste

91.3 100 8.7 6 months

3(d) Percentage of ULBs Material Recovery Facility 70.96 100 29.04 6 months

4(a) Total no. of Gram Panchayat

4(b) Percentage of Gram Panchayat which have 

setup of plastic waste management system as 

per Rule 7

31.74 100 68.26 6 months

4© Percentage of GPs having facilities for 

Collection of segregated waste

87.25 100 12.75 6 months

4(d) Percentage of GPs having Material Recovery 

Facility

66.29 100 33.71 6 months

5(a) No. of registered Producers/brand owners/ 

importers as per Rules 9 & 13 of PWM Rules?

0 GAP GAP GAP

ACTION PLAN FOR PLASTIC WASTE Kerala

93

941
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No.

Items Current Status Desirable 

Levels

Gap between C 

& D

Timeline

ACTION PLAN FOR PLASTIC WASTE Kerala

5(b) Percentage of 

Producers/Brandowners/Importers which have 

engaged with ULBs for PWM

0 GAP GAP GAP

5© Percentage of ULBs which have set up system 

for plastic waste management with assistance 

of producers been set -up?  Rule (6(3))?

1.1 100 98.9 6 months

6(a) Number of registered plastic waste recyclers 187 GAP GAP GAP

6(b) Capacity of recycler (TPD) 200 GAP GAP GAP

7 Status-of Utilization of plastic waste (Annual 

Report form VI pt.4)

7(a) Quantity of Plastic waste utilized in recycling 

(TPD)

200

7(b) Quantity of plastic waste utilized in recycling 

Road Construction

2.5 GAP GAP GAP

7© Quantity of waste Co-processed in Plastic 

Waste in Cement kilns

3.56 GAP GAP GAP

7(d) Quantity of waste utilized in production of RDF Nil GAP GAP GAP

7 ( e) Quantity of plastic waste used in production of 

Waste to oil

Nil GAP GAP GAP

7(f) Quantity of plastic waste used in other 

purpose (please specify)

Nil GAP GAP GAP

8(a) No. of Units registered manufacturing 

compostable plastic

5 units GAP GAP GAP

8(b) Total Capacity of Units manufacturing 

compostable plastic

1248 GAP GAP GAP

9(a) No. of unregistered plastic manufacturing or 

recycling units. (Annual Report format pt.7)

Nil NA NA NA
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No.

Items Current Status Desirable 
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Gap between C 

& D

Timeline

ACTION PLAN FOR PLASTIC WASTE Kerala

10 Whether local bodies have framed bye-laws 

[Rule6 (4)?

Yes NA NA NA

11 Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Banned NA NA NA

12 Has complete ban on plastic carry bags been 

imposed?  (Annual  Report format  pt. 3)

Yes NA NA NA
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No.

Items Current Status Desirable 

Levels

Gap between C 

& D

Timeline

ACTION PLAN FOR PLASTIC WASTE Kerala

13 Status of action taken on non-compliance of 

PWM Rules (Annual Report format pt.9)

The Board officers along with the officials 

of other departments conducted 

inspections for the strict implementation of 

single use plastic ban in the State. Out of 

the 465 inspections conducted as on 

October 2020, 153 violations were 

observed. An amount of Rs. 13,05,000/- 

was imposed as fine to the violators and 

collected  Rs.3,35,000/-  as fine. 

Confiscation of banned items was also 

done for the strict implementation of ban in 

the State.The Board inspected various 

shops and market places through out 

Idukki district on 04/03/2021 and 188.704 

Kg of banned single use plastic items 

caught in this inspection another inspection 

was carried out in Kozhikode city and fine 

of  Rs.10,000/-  imposed on each violators.

NA NA NA

14 Status of marking & labelling on plastic carry 

bags & multi layered packaging.(Rule11)

Single use Plastic is banned in Kerala NA NA NA

15 Whether State Level Advisory Committee is 

constituted or not? [Rule 16] If yes, details of 

number of meetings conducted in a year and 

implementation of suggestions of committee in 

the last 2 years

Yes NA NA NA
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No.

Items Current Status Desirable 

Levels

Gap between C 

& D

Timeline

ACTION PLAN FOR PLASTIC WASTE Kerala

16 Status of phasing out of manufacture and use 

of multi-layered plastic which is non-recyclable 

or non-energy recoverable or with no alternate 

use of plastic in two years’ time [Rule9-3]

PVC flex has been banned in the State. NA NA NA

17

a Details of Action taken to ensure that plastic 

waste is not burnt ( Rule-6(g))

Instruction given to local bodies NA NA NA

b Details of Action taken w.r.t  engagement of 

civil socities/groups with waste pickers ( Rule-

6(f))

Local bodies with Harithakarma Senas 

associated with waste pickers

NA NA NA

c Details of Action taken w.r.t. creating 

awarness among stakeholders ( Rule-6(e))

Awareness Programmes were conducted 

at State, District and Institutional levels.

NA NA NA
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Serial 

No.

Items Current Status Desirable 

Levels

Gap Between the 

current status and 

desirable level

Timeline

1 what is the quantity of plastic waste 

generated (Annual Report form VI pt. 2,6) 

(TPD)

853 NA NA NA

2(a) Number of registered plastic 

manufacturing units

111 GAP GAP GAP

2(b) Capacity of registered plastic 

manufacturing units (TPD)

1001 GAP GAP GAP

3(a) Total No of ULBs 403 NA NA NA

3(b) Percentage of ULBs which have set-up of 

plastic waste management system as per 

Rule 6(2)?

(including collection, segregation, 

channelization & processing of plastic 

waste)

95 GAP 5 GAP

3(c) Percentage of ULBs having facilities for 

collection of segregated waste

100 0 NA NA

3(d) Percentage of ULBs Material Recovery 

Facility

0 GAP GAP GAP

4(a) Total no. of Gram Panchayat 27,891 NA NA NA

4(b) Percentage of Gram Panchayat which 

have setup of plastic waste management 

system as per Rule 7

0 GAP GAP GAP

4(c) Percentage of GPs having facilities for 

Collection of segregated waste

0 GAP GAP GAP

4(d) Percentage of GPs having Material 

Recovery Facility

0 GAP GAP GAP

ACTION PLAN FOR PLASTIC WASTE Maharashtra
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No.

Items Current Status Desirable 

Levels

Gap Between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Maharashtra

5(a) No. of registered Producers/brand 

owners/ importers as per Rules 9 & 13 of 

PWM Rules?

9  

5(b) Percentage of 

Producers/Brandowners/Importers which 

have engaged with ULBs for PWM

Many of producers/brand owners have given 

responsibility to PROs who are working with 

ULBs for collection of plastic waste.

There are total 216 EPR agreements of 

plastic producers as well as brand owners 

with total 12 no. of PROs for collection of 

33,746 MT plastic waste per year for FY 2020-

21.

GAP GAP GAP

5(c) Percentage of ULBs which have set up 

system for plastic waste management 

with assistance of producers been set -

up?  Rule (6(3))?

22 GAP GAP GAP

6(a) Number of registered plastic waste 

recyclers

127 GAP GAP GAP

6(b) Capacity of recycler (TPD) 1167 GAP GAP GAP

7 Status-of Utilization of plastic waste 

(Annual Report form VI pt.4)

64% plastic efficiency (processing) of plastic 

waste generation.

7(a) Quantity of Plastic waste utilized in 

recycling (TPD)

81 GAP GAP GAP

7(b) Quantity of plastic waste utilized in 

recycling Road Construction

37 GAP GAP GAP

7(c) Quantity of waste Co-processed in Plastic 

Waste in Cement kilns

70 GAP GAP GAP

7(d) Quantity of waste utilized in production of 

RDF

342 GAP GAP GAP

7 ( e) Quantity of plastic waste used in 

production of Waste to oil

13 GAP GAP GAP
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No.

Items Current Status Desirable 

Levels

Gap Between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Maharashtra

7(f) Quantity of plastic waste used in other 

purpose (please specify)

GAP GAP GAP GAP

8(a) No. of Units registered manufacturing 

compostable plastic

7 GAP GAP GAP

8(b) Total Capacity of Units manufacturing 

compostable plastic

10,405 Tonnes per annum GAP GAP GAP

9(a) No. of unregistered plastic manufacturing 

or recycling units. (Annual Report format 

pt.7)

GAP GAP GAP GAP

10 Whether local bodies have framed bye-

laws [Rule6 (4)?

No NA NA NA

11 Whether plastic carry bags & plastic sheet 

of

thickness < 50 micron banned or not 

[Rule4(c)?

Whether plastic carry bags & plastic sheet 

of

thickness < 50 micron banned or not 

[Rule4(c)?

yes NA NA NA

12 Has complete ban on plastic carry bags 

been imposed?  (Annual  Report format  

pt. 3)

yes NA NA NA
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No.

Items Current Status Desirable 

Levels

Gap Between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Maharashtra

13 Status of action taken on non-compliance 

of PWM Rules (Annual Report format 

pt.9)

As per PWM Rules, 2016, the SPCB shall be 

the authority for enforcement of the 

prpovision of these rules realting to (1) 

rgistration - for manufacturing of carry bags, 

multi-layer plastic and plastic recyclers (2) 

manufacture of plastic products and multi 

layered packaging (MLP), (3) processing and 

disposal of plastic wastes.

In compliance of Mahrasthra Plastic 

Notifiation 2018, plastic carry bags of all types 

are banned in the State. MPCB is issuing 

registrations for manufacturing of MLP and 

plastic recyclers. MPCB has tken following 

action:

1. Issued clsoure directions to 405 plastic and 

thermocol manufaturing industries since 

October 2018 till 31st March 2021.

2. collected fine of Rs. 3.91 Cr from 

shops/establishments through joint survey 

with local bodies as well as independently in 

FY 2020-21, for non-compliance with the 

Maharashtra Plastic Notificatoin. 

3. Around 1425 tonnes of banned plastic 

items have been seized in FY 2020-21 for 

non-compliance with the Mahrasthra Plastic 

Notificaiton.

NA NA NA
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current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Maharashtra

14 Status of marking & labelling on plastic 

carry bags & multi layered 

packaging.(Rule11)

Not applicable as the Govt. of Maharashtra 

has imposed complete an on plastic carry 

bags irrespective of size and thickness in the 

State.

NA NA NA

15 Whether State Level Advisory Committee 

is constituted or not? [Rule 16] If yes, 

details of number of meetings conducted 

in a year and implementation of 

suggestions of committee in the last 2 

years

Yes. Environment Department, GoM has 

constituted State Level Advisory Committee 

vide G.R. Dated 4.1.2017. Meeting of the 

Committee was held on 09.07.2021. 

Implementation of recommendations of the 

Committee is ongoing.

NA NA NA

16 Status of phasing out of manufacture and 

use of multi-layered plastic which is non-

recyclable or non-energy recoverable or 

with no alternate use of plastic in two 

years’ time [Rule9-3]

Complied. NA NA NA

17
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Levels

Gap Between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Maharashtra

a Details of Action taken to ensure that 

plastic waste is not burnt ( Rule-6(g))

Yes.

Maharashtra PCB has issued directions to all 

the 27 municipal corporations to submit 

compliance status of domesitc hazardous 

waste disposal and prohibition on open 

burning of waste (incl. plastic waste) on lands 

on 29.08.2019. It was also directed to submit 

details regarding envrionmental 

compensation recovery towards open burning 

of waste on lands.

Accordingly, till date, reply from 10 municipal 

corporations is received. Total 138 cases of 

open waste burning have bene reported and 

Rs. 4,17,200/- EC is collected.

Furthermore, MPCB has given diretions to 

Maharashtra Industrial Development 

Corporation (MIDC), in the matter of 

Judgement dated 22.12.2016 passed by 

Honble NGT in OA 199/2014 regarding 

prohibition on open burning of waste on lans 

and impostition of envrionmental 

compensation on violators. Furthermore, RO 

Nagpur, SRO Chandrapur and SRO Mahad 

offices have given similar directions to the 

CEOs of respective Zilha Parishads.

NA NA NA

b Details of Action taken w.r.t  engagement 

of civil socities/groups with waste pickers ( 

Rule-6(f))

Not available NA NA NA
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Gap Between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Maharashtra

c Details of Action taken w.r.t. creating 

awarness among stakeholders ( Rule-

6(e))

MPCB has uploaded awareness material on 

MPCB website regarding banned items as per 

SUP Notification 2021 and Maharashtra 

Plastic and Thermocol Notification 2018. 

MPCB has issued letters to all Municipal 

Corporations, Municipal Councils, and anagar 

Panchayats in the State of Mahrashtra 

regarding compliance of SUP Notification 

2021 on 27.10.2021. MPCB has installed 

standees regarding banned SUP items as per 

SUP Notification 2021 and Maharashtra 

Plastic and Thermocol Notificaiton, 2018.

MPCB has issued notice in local newspapers 

(Marathi and English) regarding banned SUP 

items as per both Notifications.

NA NA NA
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No.

Items Current Status Desirable 

Levels

Gap 

between C 

& D

Timeline Current 

Status

Desirable 

Levels

Gap 

between C 

& D

Timeline

1 what is the quantity of plastic waste 

generated (Annual Report form VI pt. 

2,6) (TPD)

28.23 NA NA NA GAP NA NA NA

2(a) Number of registered plastic 

manufacturing units

1 1 0 Does not 

arise

GAP GAP GAP GAP

2(b) Capacity of registered plastic 

manufacturing units (TPD)

0.16 GAP GAP GAP GAP GAP GAP GAP

3(a) Total No of ULBs 27 GAP GAP GAP GAP

3(b) Percentage of ULBs which have set-

up of plastic waste management 

system as per Rule 6(2)?

(including collection, segregation, 

channelization & processing of plastic 

waste)

81 100 19 GAP GAP GAP GAP GAP

3© Percentage of ULBs having facilities 

for collection of segregated waste

81 100 19 GAP GAP GAP GAP GAP

3(d) Percentage of ULBs Material 

Recovery Facility

GAP GAP GAP GAP GAP GAP GAP GAP

4(a) Total no. of Gram Panchayat GAP GAP GAP GAP GAP GAP GAP GAP

4(b) Percentage of Gram Panchayat 

which have setup of plastic waste 

management system as per Rule 7

GAP GAP GAP GAP GAP GAP GAP GAP

4© Percentage of GPs having facilities 

for Collection of segregated waste

GAP GAP GAP GAP GAP GAP GAP GAP

Manipur SikkimACTION PLAN FOR PLASTIC WASTE 
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No.

Items Current Status Desirable 

Levels

Gap 

between C 

& D

Timeline Current 

Status

Desirable 

Levels

Gap 

between C 

& D

Timeline

Manipur SikkimACTION PLAN FOR PLASTIC WASTE 

4(d) Percentage of GPs having Material 

Recovery Facility

GAP GAP GAP GAP GAP GAP GAP GAP

5(a) No. of registered Producers/brand 

owners/ importers as per Rules 9 & 

13 of PWM Rules?

GAP GAP GAP GAP GAP GAP GAP GAP

5(b) Percentage of 

Producers/Brandowners/Importers 

which have engaged with ULBs for 

PWM

100 GAP GAP GAP GAP GAP GAP GAP

5© Percentage of ULBs which have set 

up system for plastic waste 

management with assistance of 

producers been set -up?  Rule (6(3))?

GAP GAP GAP GAP GAP GAP GAP

6(a) Number of registered plastic waste 

recyclers

1 GAP GAP GAP GAP GAP GAP GAP

6(b) Capacity of recycler (TPD) 30 GAP GAP GAP GAP GAP GAP GAP

7 Status-of Utilization of plastic waste 

(Annual Report form VI pt.4)

GAP GAP GAP GAP

7(a) Quantity of Plastic waste utilized in 

recycling (TPD)

0.5 100% GAP GAP GAP GAP GAP GAP

7(b) Quantity of plastic waste utilized in 

recycling Road Construction

GAP GAP GAP GAP GAP GAP GAP GAP

7© Quantity of waste Co-processed in 

Plastic Waste in Cement kilns

Nil Nil Nil GAP GAP GAP GAP GAP

7(d) Quantity of waste utilized in 

production of RDF

GAP GAP GAP GAP GAP GAP GAP GAP

7 ( e) Quantity of plastic waste used in 

production of Waste to oil

Nil GAP GAP GAP GAP GAP GAP GAP

7(f) Quantity of plastic waste used in 

other purpose (please specify)

GAP GAP GAP GAP GAP GAP GAP GAP
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Timeline Current 

Status
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Levels

Gap 
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& D

Timeline

Manipur SikkimACTION PLAN FOR PLASTIC WASTE 

8(a) No. of Units registered manufacturing 

compostable plastic

Nil Nil Nil GAP GAP GAP GAP GAP

8(b) Total Capacity of Units manufacturing 

compostable plastic

Nil Nil Nil GAP GAP GAP GAP GAP

9(a) No. of unregistered plastic 

manufacturing or recycling units. 

(Annual Report format pt.7)

Nil NA NA NA GAP GAP GAP GAP

10 Whether local bodies have framed 

bye-laws [Rule6 (4)?

GAP NA NA NA GAP GAP GAP GAP

11 Whether plastic carry bags & plastic 

sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Whether plastic carry bags & plastic 

sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Yes NA NA NA GAP GAP GAP GAP

12 Has complete ban on plastic carry 

bags been imposed?  (Annual  

Report format  pt. 3)

No NA NA NA GAP GAP GAP GAP

13 Status of action taken on non-

compliance of PWM Rules (Annual 

Report format pt.9)

NA NA NA NA GAP GAP GAP GAP

14 Status of marking & labelling on 

plastic carry bags & multi layered 

packaging.(Rule11)

100% compiled NA NA NA GAP GAP GAP GAP
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Items Current Status Desirable 
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Gap 

between C 

& D

Timeline Current 

Status

Desirable 

Levels

Gap 

between C 

& D

Timeline

Manipur SikkimACTION PLAN FOR PLASTIC WASTE 

15 Whether State Level Advisory 

Committee is constituted or not? 

[Rule 16] If yes, details of number of 

meetings conducted in a year and 

implementation of suggestions of 

committee in the last 2 years

Yes NA NA NA GAP GAP GAP GAP

16 Status of phasing out of manufacture 

and use of multi-layered plastic which 

is non-recyclable or non-energy 

recoverable or with no alternate use 

of plastic in two years’ time [Rule9-3]

Yes NA NA NA GAP GAP GAP GAP

17 NA NA NA GAP GAP GAP GAP

a Details of Action taken to ensure that 

plastic waste is not burnt ( Rule-6(g))

Compiled by local body in 

their respective jurisdiction as 

per action taken report 

submitted by local bodies in 

their annual report.

NA NA NA GAP GAP GAP GAP

b Details of Action taken w.r.t  

engagement of civil socities/groups 

with waste pickers ( Rule-6(f))

Compiled by local body in 

their respective jurisdiction as 

per action taken report 

submitted by local bodies in 

their annual report.

NA NA NA GAP GAP GAP GAP

c Details of Action taken w.r.t. creating 

awarness among stakeholders ( Rule-

6(e))

Compiled by local body in 

their respective jurisdiction as 

per action taken report 

submitted by local bodies in 

their annual report.

NA NA NA GAP GAP GAP GAP
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No.

Items Current Status Desirabl

e Levels

Gap 

between C 

& D

Timeline Current 

Status

Desirabl

e Levels

Gap 

between C 

& D

Timeline

1 what is the quantity of plastic waste 

generated (Annual Report form VI pt. 

2,6) (TPD)

28.23 NA NA NA GAP NA NA NA

2(a) Number of registered plastic 

manufacturing units

1 1 0 Does not 

arise

GAP GAP GAP GAP

2(b) Capacity of registered plastic 

manufacturing units (TPD)

0.16 GAP GAP GAP GAP GAP GAP GAP

3(a) Total No of ULBs 27 GAP GAP GAP GAP

3(b) Percentage of ULBs which have set-

up of plastic waste management 

system as per Rule 6(2)?

(including collection, segregation, 

channelization & processing of plastic 

waste)

81 100 19 GAP GAP GAP GAP GAP

3© Percentage of ULBs having facilities 

for collection of segregated waste

81 100 19 GAP GAP GAP GAP GAP

3(d) Percentage of ULBs Material 

Recovery Facility

GAP GAP GAP GAP GAP GAP GAP GAP

4(a) Total no. of Gram Panchayat GAP GAP GAP GAP GAP GAP GAP GAP

4(b) Percentage of Gram Panchayat 

which have setup of plastic waste 

management system as per Rule 7

GAP GAP GAP GAP GAP GAP GAP GAP

4© Percentage of GPs having facilities 

for Collection of segregated waste

GAP GAP GAP GAP GAP GAP GAP GAP

ACTION PLAN FOR PLASTIC WASTE Manipur Sikkim
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Gap 

between C 

& D

Timeline Current 

Status

Desirabl

e Levels

Gap 

between C 

& D

Timeline

ACTION PLAN FOR PLASTIC WASTE Manipur Sikkim

4(d) Percentage of GPs having Material 

Recovery Facility

GAP GAP GAP GAP GAP GAP GAP GAP

5(a) No. of registered Producers/brand 

owners/ importers as per Rules 9 & 

13 of PWM Rules?

GAP GAP GAP GAP GAP GAP GAP GAP

5(b) Percentage of 

Producers/Brandowners/Importers 

which have engaged with ULBs for 

PWM

100 GAP GAP GAP GAP GAP GAP GAP

5© Percentage of ULBs which have set 

up system for plastic waste 

management with assistance of 

producers been set -up?  Rule (6(3))?

GAP GAP GAP GAP GAP GAP GAP

6(a) Number of registered plastic waste 

recyclers

1 GAP GAP GAP GAP GAP GAP GAP

6(b) Capacity of recycler (TPD) 30 GAP GAP GAP GAP GAP GAP GAP

7 Status-of Utilization of plastic waste 

(Annual Report form VI pt.4)

GAP GAP GAP GAP

7(a) Quantity of Plastic waste utilized in 

recycling (TPD)

0.5 100% GAP GAP GAP GAP GAP GAP

7(b) Quantity of plastic waste utilized in 

recycling Road Construction

GAP GAP GAP GAP GAP GAP GAP GAP

7© Quantity of waste Co-processed in 

Plastic Waste in Cement kilns

Nil Nil Nil GAP GAP GAP GAP GAP

7(d) Quantity of waste utilized in 

production of RDF

GAP GAP GAP GAP GAP GAP GAP GAP

7 ( e) Quantity of plastic waste used in 

production of Waste to oil

Nil GAP GAP GAP GAP GAP GAP GAP

7(f) Quantity of plastic waste used in 

other purpose (please specify)

GAP GAP GAP GAP GAP GAP GAP GAP
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between C 
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Desirabl

e Levels

Gap 

between C 

& D

Timeline

ACTION PLAN FOR PLASTIC WASTE Manipur Sikkim

8(a) No. of Units registered manufacturing 

compostable plastic

Nil Nil Nil GAP GAP GAP GAP GAP

8(b) Total Capacity of Units manufacturing 

compostable plastic

Nil Nil Nil GAP GAP GAP GAP GAP

9(a) No. of unregistered plastic 

manufacturing or recycling units. 

(Annual Report format pt.7)

Nil NA NA NA GAP GAP GAP GAP

10 Whether local bodies have framed 

bye-laws [Rule6 (4)?

GAP NA NA NA GAP GAP GAP GAP

11 Whether plastic carry bags & plastic 

sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Whether plastic carry bags & plastic 

sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Yes NA NA NA GAP GAP GAP GAP

12 Has complete ban on plastic carry 

bags been imposed?  (Annual  

Report format  pt. 3)

No NA NA NA GAP GAP GAP GAP

13 Status of action taken on non-

compliance of PWM Rules (Annual 

Report format pt.9)

NA NA NA NA GAP GAP GAP GAP

14 Status of marking & labelling on 

plastic carry bags & multi layered 

packaging.(Rule11)

100% compiled NA NA NA GAP GAP GAP GAP
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Gap 

between C 

& D
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e Levels

Gap 
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& D
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ACTION PLAN FOR PLASTIC WASTE Manipur Sikkim

15 Whether State Level Advisory 

Committee is constituted or not? 

[Rule 16] If yes, details of number of 

meetings conducted in a year and 

implementation of suggestions of 

committee in the last 2 years

Yes NA NA NA GAP GAP GAP GAP

16 Status of phasing out of manufacture 

and use of multi-layered plastic which 

is non-recyclable or non-energy 

recoverable or with no alternate use 

of plastic in two years’ time [Rule9-3]

Yes NA NA NA GAP GAP GAP GAP

17 NA NA NA GAP GAP GAP GAP

a Details of Action taken to ensure that 

plastic waste is not burnt ( Rule-6(g))

Compiled by local body in 

their respective jurisdiction as 

per action taken report 

submitted by local bodies in 

their annual report.

NA NA NA GAP GAP GAP GAP

b Details of Action taken w.r.t  

engagement of civil socities/groups 

with waste pickers ( Rule-6(f))

Compiled by local body in 

their respective jurisdiction as 

per action taken report 

submitted by local bodies in 

their annual report.

NA NA NA GAP GAP GAP GAP

c Details of Action taken w.r.t. creating 

awarness among stakeholders ( Rule-

6(e))

Compiled by local body in 

their respective jurisdiction as 

per action taken report 

submitted by local bodies in 

their annual report.

NA NA NA GAP GAP GAP GAP
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Serial No. Items Current Status Desirable 

Levels

Gap between the 

current status and 

desirable level

Timeline

1 what is the quantity of plastic waste 

generated (Annual Report form VI pt. 2,6) 

(TPD)

3.92 NA NA NA

2(a) Number of registered plastic manufacturing 

units

NIL NA NA NA

2(b) Capacity of registered plastic manufacturing 

units (TPD)

NA NA NA GAP

3(a) Total No of ULBs 23 NA NA NA

3(b) Percentage of ULBs which have set-up of 

plastic waste management system as per 

Rule 6(2)?

(including collection, segregation, 

channelization & processing of plastic waste)

0 GAP GAP GAP

3© Percentage of ULBs having facilities for 

collection of segregated waste

100 GAP GAP GAP

3(d) Percentage of ULBs Material Recovery 

Facility

100 GAP GAP GAP

4(a) Total no. of Gram Panchayat There is no Gram Panchayat 

system in the State but Village 

Councils instead of GP. There are 

such 155 Village Councils in 22 

Urban Towns

NA NA NA

4(b) Percentage of Gram Panchayat which have 

setup of plastic waste management system 

as per Rule 7

0 GAP GAP GAP

4© Percentage of GPs having facilities for 

Collection of segregated waste

0 GAP GAP GAP

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Mizoram
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Levels

Gap between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Mizoram

4(d) Percentage of GPs having Material Recovery 

Facility

0 GAP GAP GAP

5(a) No. of registered Producers/brand owners/ 

importers as per Rules 9 & 13 of PWM 

Rules?

9 GAP GAP GAP

5(b) Percentage of 

Producers/Brandowners/Importers which 

have engaged with ULBs for PWM

NIL GAP GAP GAP

5© Percentage of ULBs which have set up 

system for plastic waste management with 

assistance of producers been set -up?  Rule 

(6(3))?

NIL GAP GAP GAP

6(a) Number of registered plastic waste recyclers NIL GAP GAP GAP

6(b) Capacity of recycler (TPD) NA GAP GAP GAP

7 Status-of Utilization of plastic waste (Annual 

Report form VI pt.4)

7(a) Quantity of Plastic waste utilized in recycling 

(TPD)

0.768 MT of recyclable plastic 

waste are collected                                                                                                                                                     

GAP GAP GAP

7(b) Quantity of plastic waste utilized in recycling 

Road Construction

GAP GAP GAP GAP

7© Quantity of waste Co-processed in Plastic 

Waste in Cement kilns

5.990 MTA GAP GAP GAP

7(d) Quantity of waste utilized in production of 

RDF

NIL GAP GAP GAP

7 ( e) Quantity of plastic waste used in production 

of Waste to oil

NIL GAP GAP GAP

7(f) Quantity of plastic waste used in other 

purpose (please specify)

NIL GAP GAP GAP

8(a) No. of Units registered manufacturing 

compostable plastic

NIL GAP GAP GAP
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Levels

Gap between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Mizoram

8(b) Total Capacity of Units manufacturing 

compostable plastic

N.A GAP GAP GAP

9(a) No. of unregistered plastic manufacturing or 

recycling units. (Annual Report format pt.7)

NIL NA NA NA

10 Whether local bodies have framed bye-laws 

[Rule6 (4)?

YES NA NA NA

11 Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Whether plastic carry bags & plastic sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

YES NA NA NA

12 Has complete ban on plastic carry bags been 

imposed?  (Annual  Report format  pt. 3)

YES NA NA NA

13 Status of action taken on non-compliance of 

PWM Rules (Annual Report format pt.9)

NIL NA NA NA

14 Status of marking & labelling on plastic carry 

bags & multi layered packaging.(Rule11)

N.A as there is no manufacturing 

unit

NA NA NA

15 Whether State Level Advisory Committee is 

constituted or not? [Rule 16] If yes, details of 

number of meetings conducted in a year and 

implementation of suggestions of committee 

in the last 2 years

YES NA NA NA

Annexure III C

210



Serial No. Items Current Status Desirable 

Levels

Gap between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Mizoram

16 Status of phasing out of manufacture and 

use of multi-layered plastic which is non-

recyclable or non-energy recoverable or with 

no alternate use of plastic in two years’ time 

[Rule9-3]

N.A as there is no manufacturing 

unit

NA NA NA

17

a Details of Action taken to ensure that plastic 

waste is not burnt ( Rule-6(g))

The State Govt. has notified order 

on 11th June, 2018

NA NA NA

b Details of Action taken w.r.t  engagement of 

civil socities/groups with waste pickers ( Rule-

6(f))

Registration of Waste Pickers 

done 

NA NA NA
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Levels

Gap between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT Mizoram

c Details of Action taken w.r.t. creating 

awarness among stakeholders ( Rule-6(e))

1. Senitization Workshop on 

Plastic Waste Management was 

conducted by the Aizawl Municipal 

Corporation in coordination with 

the MPCB in the month of 

February, 2021.

2. The MPCB attended as 

Resource Persons at Awareness 

Program organized by the Young 

Mizo Association, Rahsi Veng 

Branch Lunglei in the month of 

February, 2021.

3. The MPCB attended as 

Resource Persons in the Online 

Orientation Programme on Waste 

Management for Grren Teachers 

and Green Students Organized by 

the MPCB, Mizoram Envis Hub 

and Eco Club, Govt. Thankima 

College on 21st December, 2021.

4. The AMC conducts surprise 

checking of stalls and shops on 

regular basis to check any 

violation on use and sell of single 

use plastic carry bag.

5. Aizawl Citywas already 

declared PLASTIC FREE CITY 

from 2nd OCtober, 2019

NA NA NA
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No.

Items Current Status Desirable 

Levels

Gap 

Between 

the 

current 

status and 

desirable 

level

Timeline Current Status TPD Desirable 

Levels

Gap 

between 

current 

status 

and 

desirable 

level

Timeline 

1 what is the quantity of plastic 

waste generated (Annual 

Report form VI pt. 2,6) (TPD)

136 NA NA NA 0.17 NA NA NA

2(a) Number of registered plastic 

manufacturing units

25 GAP GAP GAP There is  no registered 

plastic manufacturing 

units in Tripura

GAP GAP GAP

2(b) Capacity of registered plastic 

manufacturing units (TPD)

Granules 210.70 (TPD), 

Tar 410.95 sq. meter/day, 

Lumps 1.40 TPD, 

Pressued used PV Woven 

Bgas 0.66 TPD, PVC 

Flexible Pipes 1.92 TPD

GAP GAP GAP Nil GAP GAP GAP

3(a) Total No of ULBs 114 NA NA NA 20 (twenty) - - -

3(b) Percentage of ULBs which 

have set-up of plastic waste 

management system as per 

Rule 6(2)?

(including collection, 

segregation, channelization & 

processing of plastic waste)

100 100 0 GAP 100 100 No Gap NA

3© Percentage of ULBs having 

facilities for collection of 

segregated waste

100 100 0 NA 100 100 No Gap NA

ACTION PLAN FOR PLASTIC WASTE Odisha Tripura
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Gap 

Between 

the 

current 

status and 

desirable 

level

Timeline Current Status TPD Desirable 
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Gap 

between 
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status 

and 
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level

Timeline 

ACTION PLAN FOR PLASTIC WASTE Odisha Tripura

3(d) Percentage of ULBs Material 

Recovery Facility

100 100 0 NA 100 100 No Gap NA

4(a) Total no. of Gram Panchayat NA NA NA NA 591 100 100 No Gap

4(b) Percentage of Gram 

Panchayat which have setup of 

plastic waste management 

system as per Rule 7

NA NA NA NA 0 GAP GAP GAP

4© Percentage of GPs having 

facilities for Collection of 

segregated waste

NA NA NA NA 4 100 96 31.12.2022

4(d) Percentage of GPs having 

Material Recovery Facility

NA NA NA NA 4 100 96 31.12.2022

5(a) No. of registered 

Producers/brand owners/ 

importers as per Rules 9 & 13 

of PWM Rules?

6 GAP GAP GAP 23 GAP GAP GAP

5(b) Percentage of 

Producers/Brandowners/Import

ers which have engaged with 

ULBs for PWM

GAP GAP GAP GAP 100 100 No Gap NA

5© Percentage of ULBs which 

have set up system for plastic 

waste management with 

assistance of producers been 

set -up?  Rule (6(3))?

GAP GAP GAP GAP 100 100 Nil GAP
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No.

Items Current Status Desirable 

Levels

Gap 

Between 

the 

current 

status and 

desirable 

level

Timeline Current Status TPD Desirable 

Levels

Gap 

between 

current 

status 

and 

desirable 

level

Timeline 

ACTION PLAN FOR PLASTIC WASTE Odisha Tripura

6(a) Number of registered plastic 

waste recyclers

9 GAP GAP GAP 10 GAP GAP GAP

6(b) Capacity of recycler (TPD) GAP GAP GAP GAP 4.5 GAP GAP GAP

7 Status-of Utilization of plastic 

waste (Annual Report form VI 

pt.4)

GAP GAP GAP GAP GAP GAP GAP GAP

7(a) Quantity of Plastic waste 

utilized in recycling (TPD)

121 121 0 GAP 0.15 0.16 0.018 31.03.2022

7(b) Quantity of plastic waste 

utilized in recycling Road 

Construction

0 0 0 GAP 2.5 MT (approx) The 

BK Road from Boys 

Budhjung School to 

women's college, 

which is around 680 

meteres has finally 

been turned around 

into a plastic road. It is 

a mixture of bitumen 

and plastic which is 

used at a 40:60 ratio.

GAP GAP GAP

7© Quantity of waste Co-

processed in Plastic Waste in 

Cement kilns

12 15 3 GAP Nil GAP GAP GAP

7(d) Quantity of waste utilized in 

production of RDF

GAP GAP GAP GAP Nil GAP GAP GAP

7 ( e) Quantity of plastic waste used 

in production of Waste to oil

GAP GAP GAP GAP Nil GAP GAP GAP
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No.

Items Current Status Desirable 

Levels

Gap 

Between 

the 

current 

status and 

desirable 

level

Timeline Current Status TPD Desirable 

Levels

Gap 

between 

current 

status 

and 

desirable 

level

Timeline 

ACTION PLAN FOR PLASTIC WASTE Odisha Tripura

7(f) Quantity of plastic waste used 

in other purpose (please 

specify)

GAP GAP GAP GAP Nil GAP GAP GAP

8(a) No. of Units registered 

manufacturing compostable 

plastic

GAP GAP GAP GAP Nil GAP GAP GAP

8(b) Total Capacity of Units 

manufacturing compostable 

plastic

GAP GAP GAP GAP Nil GAP GAP GAP

9(a) No. of unregistered plastic 

manufacturing or recycling 

units. (Annual Report format 

pt.7)

GAP GAP GAP GAP Nil NA NA NA

10 Whether local bodies have 

framed bye-laws [Rule6 (4)?

Yes NA NA NA Yes. 20 ULBs 20 Ulbs GAP GAP

11 Whether plastic carry bags & 

plastic sheet of

thickness < 50 micron banned 

or not [Rule4(c)?

Whether plastic carry bags & 

plastic sheet of

thickness < 50 micron banned 

or not [Rule4(c)?

Yes NA NA NA Yes.

All types of plastic 

carry bags are banned 

in the State of Tripura

NA NA NA

12 Has complete ban on plastic 

carry bags been imposed?  

(Annual  Report format  pt. 3)

Yes NA NA NA Yes NA NA NA
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No.

Items Current Status Desirable 

Levels

Gap 

Between 

the 

current 

status and 

desirable 

level

Timeline Current Status TPD Desirable 

Levels

Gap 

between 

current 

status 

and 

desirable 

level

Timeline 

ACTION PLAN FOR PLASTIC WASTE Odisha Tripura

13 Status of action taken on non-

compliance of PWM Rules 

(Annual Report format pt.9)

All 114 ULBs have adopted 

enforcement measures

NA NA NA Yes.

Several raids have 

been conducted in 

local shops, markets 

for enforcement of 

bannin order of plastic 

carry bags in the 

State. Monitory 

penalty is also being 

imposed

NA NA NA

14 Status of marking & labelling 

on plastic carry bags & multi 

layered packaging.(Rule11)

NA No such industry is 

operating in Tripura

NA NA NA
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Serial 

No.

Items Current Status Desirable 

Levels

Gap 

Between 

the 

current 

status and 

desirable 

level

Timeline Current Status TPD Desirable 

Levels

Gap 

between 

current 

status 

and 

desirable 

level

Timeline 

ACTION PLAN FOR PLASTIC WASTE Odisha Tripura

15 Whether State Level Advisory 

Committee is constituted or 

not? [Rule 16] If yes, details of 

number of meetings conducted 

in a year and implementation of 

suggestions of committee in 

the last 2 years

Yes, SLAC constituted 

meetings conducted on 

25.09.2017, 29.06.2019, 

24.11.2020 and 

09.07.2021

At lease 

once in six 

months

Nil Nil Yes.

Two meetings of State 

Level Advisory 

Committee were held 

on 20.04.2019 and 

26.06.2019. The 

recommendations of 

the SLAc are being 

implemented by the 

concerned Depts. 

Further, the issues 

related to PWM Rules, 

2016 are beig 

reviewed by the Chief 

Secretary, in the 

SLAC every month.

NA NA NA
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No.

Items Current Status Desirable 

Levels

Gap 

Between 

the 

current 

status and 

desirable 

level

Timeline Current Status TPD Desirable 

Levels

Gap 

between 

current 

status 

and 

desirable 

level

Timeline 

ACTION PLAN FOR PLASTIC WASTE Odisha Tripura

16 Status of phasing out of 

manufacture and use of multi-

layered plastic which is non-

recyclable or non-energy 

recoverable or with no alternate 

use of plastic in two years’ time 

[Rule9-3]

Public Notice is issued vide 

letter No. 2634 dtd. 

19.02.2022

NA NA NA There are 3 nos multi-

layered plastic item 

manufacturi ng units 

operating currently in 

the State. However, 

many awareness 

programmes are being 

conducted on a 

regular basis for 

phasing out the use of 

multi layered plastic 

which is non 

recyclable or non 

energy recoverable.

NA NA NA

17 NA NA NA

a Details of Action taken to 

ensure that plastic waste is not 

burnt ( Rule-6(g))

GAP NA NA NA All types of burning of 

wastes is prohibited in 

the State of Tripura.

NA NA NA

b Details of Action taken w.r.t  

engagement of civil 

socities/groups with waste 

pickers ( Rule-6(f))

GAP Advertisement in the 

newspaper are being 

published to aware the 

local people/civil 

societies.

NA NA NA
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No.

Items Current Status Desirable 

Levels

Gap 

Between 

the 

current 

status and 

desirable 

level

Timeline Current Status TPD Desirable 

Levels

Gap 

between 

current 

status 

and 

desirable 

level

Timeline 

ACTION PLAN FOR PLASTIC WASTE Odisha Tripura

c Details of Action taken w.r.t. 

creating awarness among 

stakeholders ( Rule-6(e))

GAP 1. Online quiz 

competetion has been 

conducted among Eco 

Club students.  2. 

Awareness 

programme in schools 

are being conducted 

on regular basis. 3. 

Advertisement in 

newspaper are being 

publshed to aware the 

local people.

NA NA NA
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Serial 

No.

Items Current Status Desirabl

e Levels

Gap between 

the current 

status and 

desirable 

level

Timeline Current Status Desirabl

e Levels

Gap Between 

the current 

status and 

desirable level

Timeline

1 what is the quantity of plastic waste 

generated (Annual Report form VI pt. 

2,6) (TPD)

35.8 NA NA NA 35.06 NA NA NA

2(a) Number of registered plastic 

manufacturing units

20 120 100 3 months 3 GAP GAP GAP

2(b) Capacity of registered plastic 

manufacturing units (TPD)

GAP GAP GAP GAP 48 GAP GAP GAP

3(a) Total No of ULBs 5 NA NA NA 39 NA NA NA

3(b) Percentage of ULBs which have set-

up of plastic waste management 

system as per Rule 6(2)?

(including collection, segregation, 

channelization & processing of plastic 

waste)

100 100 0 NA 17 100 83 GAP

3(c) Percentage of ULBs having facilities 

for collection of segregated waste

100 100 0 NA 12 GAP GAP GAP

3(d) Percentage of ULBs Material 

Recovery Facility

100 100 0 NA 23 GAP GAP GAP

4(a) Total no. of Gram Panchayat 10 NA NA NA 19 Nil NA NA

4(b) Percentage of Gram Panchayat which 

have setup of plastic waste 

management system as per Rule 7

100 100 0 NA Nil Nil NA NA

4(c) Percentage of GPs having facilities for 

Collection of segregated waste

100 100 0 NA Nil Nil NA NA

ACTION PLAN FOR PLASTIC WASTE Puducherry Nagaland
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No.

Items Current Status Desirabl

e Levels

Gap between 

the current 

status and 

desirable 

level

Timeline Current Status Desirabl

e Levels

Gap Between 

the current 

status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Puducherry Nagaland

4(d) Percentage of GPs having Material 

Recovery Facility

100 100 0 NA Nil Nil NA NA

5(a) No. of registered Producers/brand 

owners/ importers as per Rules 9 & 

13 of PWM Rules?

20 20 0 NA Nil Nil NA NA

5(b) Percentage of 

Producers/Brandowners/Importers 

which have engaged with ULBs for 

PWM

20 100 80 6 months Nil GAP GAP GAP

5(c) Percentage of ULBs which have set 

up system for plastic waste 

management with assistance of 

producers been set -up?  Rule (6(3))?

20 100 80 6 months Nil GAP GAP GAP

6(a) Number of registered plastic waste 

recyclers

16 20 4 3 months 1 GAP GAP GAP

6(b) Capacity of recycler (TPD) 10.16 10.96 0.82 3 months 2 GAP GAP GAP

7 Status-of Utilization of plastic waste 

(Annual Report form VI pt.4)

2.58 2.74 0.16 3 months 700 GAP GAP GAP

7(a) Quantity of Plastic waste utilized in 

recycling (TPD)

10.16 10.96 0.79 6 months GAP GAP GAP GAP

7(b) Quantity of plastic waste utilized in 

recycling Road Construction

GAP 0.27 0.27 One year 700Kg GAP GAP GAP

7(c) Quantity of waste Co-processed in 

Plastic Waste in Cement kilns

2.5 2.74 0.16 6 months Nil GAP GAP GAP

7(d) Quantity of waste utilized in 

production of RDF

GAP 0.27 0.27 One year Nil GAP GAP GAP

7 ( e) Quantity of plastic waste used in 

production of Waste to oil

GAP GAP GAP GAP Nil GAP GAP GAP
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Serial 

No.

Items Current Status Desirabl

e Levels

Gap between 

the current 

status and 

desirable 

level

Timeline Current Status Desirabl

e Levels

Gap Between 

the current 

status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Puducherry Nagaland

7(f) Quantity of plastic waste used in other 

purpose (please specify)

GAP GAP GAP GAP Nil GAP GAP GAP

8(a) No. of Units registered manufacturing 

compostable plastic

4 5 1 3 months Nil GAP GAP GAP

8(b) Total Capacity of Units manufacturing 

compostable plastic

21 25 4 3 months Nil GAP GAP GAP

9(a) No. of unregistered plastic 

manufacturing or recycling units. 

(Annual Report format pt.7)

GAP GAP GAP GAP 0 NA NA NA

10 Whether local bodies have framed 

bye-laws [Rule6 (4)?

Yes NA NA NA Yes NA NA NA

11 Whether plastic carry bags & plastic 

sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Whether plastic carry bags & plastic 

sheet of

thickness < 50 micron banned or not 

[Rule4(c)?

Yes, Banned NA NA NA Yes NA NA NA

12 Has complete ban on plastic carry 

bags been imposed?  (Annual  Report 

format  pt. 3)

Yes NA NA NA Yes NA NA NA

13 Status of action taken on non-

compliance of PWM Rules (Annual 

Report format pt.9)

13 units closed NA NA NA Ban imposed NA NA NA

14 Status of marking & labelling on 

plastic carry bags & multi layered 

packaging.(Rule11)

Printing on MLP NA NA NA Ban imposed NA NA NA
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Serial 

No.

Items Current Status Desirabl

e Levels

Gap between 

the current 

status and 

desirable 

level

Timeline Current Status Desirabl

e Levels

Gap Between 

the current 

status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Puducherry Nagaland

15 Whether State Level Advisory 

Committee is constituted or not? [Rule 

16] If yes, details of number of 

meetings conducted in a year and 

implementation of suggestions of 

committee in the last 2 years

Yes. 4 meetings 

(Minutes of the 

meeting is 

enclosed)

NA NA NA Yes NA NA NA

16 Status of phasing out of manufacture 

and use of multi-layered plastic which 

is non-recyclable or non-energy 

recoverable or with no alternate use 

of plastic in two years’ time [Rule9-3]

All the MLP wastes 

are chanalized to Co-

processing process 

in cement kiln 

located in 

Tamilnadu.

NA NA NA There is no plastic 

manufacturers in 

Nagaland

NA NA NA

17 NA NA NA

a Details of Action taken to ensure that 

plastic waste is not burnt ( Rule-6(g))

Dierections were 

issued to Local 

bodies on.

NA NA NA NA NA NA NA

b Details of Action taken w.r.t  

engagement of civil socities/groups 

with waste pickers ( Rule-6(f))

Local bodies are 

involving Self Help 

Group in waste 

collection and 

segregation

NA NA NA One day interative & 

awareness programme 

was held at the NPCB 

Office on 28th Feb, 2019

NA NA NA

c Details of Action taken w.r.t. creating 

awarness among stakeholders ( Rule-

6(e))

Periodical meetings 

& 

seminars/workshops 

are being carried 

out.

NA NA NA One day interative & 

awareness programme 

was held at the NPCB 

Office on 28th Feb, 2019

NA NA NA
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Serial 

No.

Items Current Status Desirable 

Levels

Gap Between the 

current status and 

desirable level

Timeline

1 what is the quantity of plastic waste 

generated (Annual Report form VI pt. 2,6) 

(TPD)

51.08 NA NA NA

2(a) Number of registered plastic 

manufacturing units

7 GAP GAP GAP

2(b) Capacity of registered plastic 

manufacturing units (TPD)

1333 GAP GAP GAP

3(a) Total No of ULBs 100 NA NA NA

3(b) Percentage of ULBs which have set-up of 

plastic waste management system as per 

Rule 6(2)?

(including collection, segregation, 

channelization & processing of plastic 

waste)

0 100 GAP GAP

3(c) Percentage of ULBs having facilities for 

collection of segregated waste

88.88 100 11 June 2022

3(d) Percentage of ULBs Material Recovery 

Facility

3 100 97 GAP

4(a) Total no. of Gram Panchayat 7791 NA NA NA

4(b) Percentage of Gram Panchayat which 

have setup of plastic waste management 

system as per Rule 7

0 100 100 GAP

4(c) Percentage of GPs having facilities for 

Collection of segregated waste

25 100 75 GAP

4(d) Percentage of GPs having Material 

Recovery Facility

GAP GAP GAP GAP

ACTION PLAN FOR PLASTIC WASTE Uttarakhand
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Serial 

No.

Items Current Status Desirable 

Levels

Gap Between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Uttarakhand

5(a) No. of registered Producers/brand 

owners/ importers as per Rules 9 & 13 of 

PWM Rules?

38 GAP GAP GAP

5(b) Percentage of 

Producers/Brandowners/Importers which 

have engaged with ULBs for PWM

GAP 100 GAP GAP

5(c) Percentage of ULBs which have set up 

system for plastic waste management 

with assistance of producers been set -

up?  Rule (6(3))?

GAP GAP GAP GAP

6(a) Number of registered plastic waste 

recyclers

35 GAP GAP GAP

6(b) Capacity of recycler (TPD) 411.95 GAP GAP GAP

7 Status-of Utilization of plastic waste 

(Annual Report form VI pt.4)

GAP GAP GAP GAP

7(a) Quantity of Plastic waste utilized in 

recycling (TPD)

(1) As per return submitted by recyclers in 

form IV 171.38 MT/Day

(2) As per return submitted by WMA is 

5454.994 MT/Annum in year (2021-2022)

GAP GAP GAP

7(b) Quantity of plastic waste utilized in 

recycling Road Construction

GAP GAP GAP GAP

7(c) Quantity of waste Co-processed in Plastic 

Waste in Cement kilns

8.54 GAP GAP GAP

7(d) Quantity of waste utilized in production of 

RDF

24.816 GAP GAP GAP

7 ( e) Quantity of plastic waste used in 

production of Waste to oil

0 GAP GAP GAP

7(f) Quantity of plastic waste used in other 

purpose (please specify)

0 GAP GAP GAP
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No.

Items Current Status Desirable 

Levels

Gap Between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Uttarakhand

8(a) No. of Units registered manufacturing 

compostable plastic

1 GAP GAP GAP

8(b) Total Capacity of Units manufacturing 

compostable plastic

50 GAP GAP GAP

9(a) No. of unregistered plastic manufacturing 

or recycling units. (Annual Report format 

pt.7)

15 GAP GAP GAP

10 Whether local bodies have framed bye-

laws [Rule6 (4)?

Yes NA NA NA

11 Whether plastic carry bags & plastic sheet 

of

thickness < 50 micron banned or not 

[Rule4(c)?

Whether plastic carry bags & plastic sheet 

of

thickness < 50 micron banned or not 

[Rule4(c)?

Yes NA NA NA

12 Has complete ban on plastic carry bags 

been imposed?  (Annual  Report format  

pt. 3)

Yes NA NA NA

13 Status of action taken on non-compliance 

of PWM Rules (Annual Report format 

pt.9)

1.  Notice Send to 15 Unauthorised plastic 

waste recyclers.

2.   Issued direction to all district magistrate 

and director urban development for 

compliance of PWM rule 2016

NA NA NA

14 Status of marking & labelling on plastic 

carry bags & multi layered 

packaging.(Rule11)

Complying NA NA NA
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No.

Items Current Status Desirable 

Levels

Gap Between the 

current status and 

desirable level

Timeline

ACTION PLAN FOR PLASTIC WASTE Uttarakhand

15 Whether State Level Advisory Committee 

is constituted or not? [Rule 16] If yes, 

details of number of meetings conducted 

in a year and implementation of 

suggestions of committee in the last 2 

years

State level Advisory Committee is Constituted 

by State Govt. via Go/V(3)/2019-

12(Gen)/2017, Dated 03.07.2019.

NA NA NA

16 Status of phasing out of manufacture and 

use of multi-layered plastic which is non-

recyclable or non-energy recoverable or 

with no alternate use of plastic in two 

years’ time [Rule9-3]

Complying Direction issued to Multilayer 

Plastic Manufacturing unit to submit the 

Action plan.

NA NA NA

17 (1) State government already ban burning of 

solid waste via office order dated 29/12/2016 

(copy attach) Annx-1

(2) Urban development department directed 

to all ULBS to ban use of Plastic less than 50 

micron and spitting of Plastic bottles on dated 

23 march 2018 (Copy attach) annex

-2

NA NA NA

a Details of Action taken to ensure that 

plastic waste is not burnt ( Rule-6(g))

Local NGOs like waste worriers, Gati 

Foundation and UNDP are engaged.

NA NA NA

b Details of Action taken w.r.t  engagement 

of civil socities/groups with waste pickers ( 

Rule-6(f))

Urban Development directorate and local 

bodies are engaged in Various ICR activities 

and also held seminars to eliminate single 

use plastic in mission mode.

NA NA NA

c Details of Action taken w.r.t. creating 

awarness among stakeholders ( Rule-

6(e))

NA NA NA
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No.

Items Current Status TPD Desirable 

Levels

Gap between 

current status 

Timeline 

1 what is the quantity of plastic waste 

generated (Annual Report form VI pt. 2,6) 

(TPD)

1145 1645 1273 December, 2022

2(a) Number of registered plastic 

manufacturing units

2 GAP GAP GAP

2(b) Capacity of registered plastic 

manufacturing units (TPD)

8326 GAP GAP GAP

3(a) Total No of ULBs 125 NA NA NA

3(b) Percentage of ULBs which have set-up of 

plastic waste management system as per 

Rule 6(2)?

(including collection, segregation, 

channelization & processing of plastic 

waste)

2.5 100 97.5 March, 2023

3© Percentage of ULBs having facilities for 

collection of segregated waste

40 100 60 December, 2022

3(d) Percentage of ULBs Material Recovery 

Facility

1.5 100 98.5 March, 2023 On pilot basis 

recovery of material from 

dry waste has been 

started to a good numbers 

of ULBs

4(a) Total no. of Gram Panchayat 3339 NA NA NA

ACTION PLAN FOR PLASTIC WASTE West Bengal
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Items Current Status TPD Desirable 

Levels

Gap between 

current status 

Timeline 

ACTION PLAN FOR PLASTIC WASTE West Bengal

4(b) Percentage of Gram Panchayat which 

have setup of plastic waste management 

system as per Rule 7

3.89 100 96.11 GAP

4© Percentage of GPs having facilities for 

Collection of segregated waste

7.93 100 92.07 GAP

4(d) Percentage of GPs having Material 

Recovery Facility

3.89 100 96.11 GAP

5(a) No. of registered Producers/brand 

owners/ importers as per Rules 9 & 13 of 

PWM Rules?

445 GAP GAP GAP

5(b) Percentage of 

Producers/Brandowners/Importers which 

have engaged with ULBs for PWM

0.02 100 99.08 March, 2023

5© Percentage of ULBs which have set up 

system for plastic waste management 

with assistance of producers been set -

up?  Rule (6(3))?

0.02 100 99.08 March, 2023

6(a) Number of registered plastic waste 

recyclers

126 GAP GAP GAP

6(b) Capacity of recycler (TPD) 227.84 GAP GAP GAP

7 Status-of Utilization of plastic waste 

(Annual Report form VI pt.4)

WBPCB conducted inventorization of 

plastic waste in 2020-21 which 

reveals that a good number of 

recycling units are located in 

residential area. As per the records 

maintained and available the total 

quantity of plastic waste utilised is 

403.68 TPD

GAP GAP GAP

7(a) Quantity of Plastic waste utilized in 

recycling (TPD)

175.84 GAP GAP GAP

7(b) Quantity of plastic waste utilized in 

recycling Road Construction

GAP GAP GAP GAP
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Gap between 

current status 

Timeline 

ACTION PLAN FOR PLASTIC WASTE West Bengal

7© Quantity of waste Co-processed in Plastic 

Waste in Cement kilns

 227.84 (As per information available 

from Producers/Brand Owners in their 

Half-yearly Returns)

GAP GAP GAP

7(d) Quantity of waste utilized in production of 

RDF

Nil Does not 

arise

Does not arise Does not arise

7 ( e) Quantity of plastic waste used in 

production of Waste to oil

Nil GAP GAP GAP

7(f) Quantity of plastic waste used in other 

purpose (please specify)

2.5 GAP GAP GAP

8(a) No. of Units registered manufacturing 

compostable plastic

2 GAP GAP GAP

8(b) Total Capacity of Units manufacturing 

compostable plastic

GAP GAP GAP GAP

9(a) No. of unregistered plastic manufacturing 

or recycling units. (Annual Report format 

pt.7)

0 GAP GAP GAP

10 Whether local bodies have framed bye-

laws [Rule6 (4)?

Yes NA NA NA

11 Whether plastic carry bags & plastic sheet 

of

thickness < 50 micron banned or not 

[Rule4(c)?

Whether plastic carry bags & plastic sheet 

of

thickness < 50 micron banned or not 

[Rule4(c)?

Yes NA NA NA

12 Has complete ban on plastic carry bags 

been imposed?  (Annual  Report format  

pt. 3)

Initiatives are being taken on 

complete ban on plastic carry bags.

NA NA NA

13 Status of action taken on non-compliance 

of PWM Rules (Annual Report format 

pt.9)

Show-Cause letter issued & fine 

imposed

NA NA NA
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Items Current Status TPD Desirable 

Levels

Gap between 

current status 

Timeline 

ACTION PLAN FOR PLASTIC WASTE West Bengal

14 Status of marking & labelling on plastic 

carry bags & multi layered 

packaging.(Rule11)

Partially complied NA NA NA

15 Whether State Level Advisory Committee 

is constituted or not? [Rule 16] If yes, 

details of number of meetings conducted 

in a year and implementation of 

suggestions of committee in the last 2 

years

Yes. One meeting conducted. NA NA NA

16 Status of phasing out of manufacture and 

use of multi-layered plastic which is non-

recyclable or non-energy recoverable or 

with no alternate use of plastic in two 

years’ time [Rule9-3]

Initiatives are being taken. Public 

Notice is being issued.

GAP GAP GAP

17

a Details of Action taken to ensure that 

plastic waste is not burnt ( Rule-6(g))

Notification issued. NA NA NA

b Details of Action taken w.r.t  engagement 

of civil socities/groups with waste pickers ( 

Rule-6(f))

Actions are being taken by SUDA. NA NA NA

c Details of Action taken w.r.t. creating 

awarness among stakeholders ( Rule-

6(e))

40 nos. Awareness 

workshop/seminars conducted from 

WBPCB, SUDA, ULBS.

NA NA NA
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Details of  units producing 

restricted Single Use Plastic 

items S.No. Items Total No 

of units

Operatin

g Units ( 

No.) 

Capacity 

of 

operatin

g units ( 

TPD) 

Closed 

Units ( 

No.) 

Capacity 

of closed 

units ( 

TPD) 

1 Ear buds with plastic sticks nil NA NA NA NA

2 Plastic sticks for balloons nil NA NA NA NA

3 Plastic flags nil NA NA NA NA

4 Candy sticks nil NA NA NA NA

5 Ice-cream sticks nil NA NA NA NA

6 Polystyrene [Thermocol] for 

decoration

nil NA NA NA NA

7 Plates, cups, glasses, cutlery 

such as forks, spoons, knives, 

straw, trays, 

6 6 38 NA NA

8 Wrapping or

packing films around sweet 

boxes, invitation cards, and 

cigarette packets

nil NA NA NA NA

9 Plastic or

PVC banners less than 100 

micron, stirrers

nil NA NA NA NA

10 Plastic Sheets < 50 micron nil NA NA NA NA

11 Plastic Bags <  75 micron nil NA NA NA NA

Assam
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Details of  units producing 

restricted Single Use Plastic 

items S.No. Items

1 Ear buds with plastic sticks

2 Plastic sticks for balloons

3 Plastic flags

4 Candy sticks

5 Ice-cream sticks

6 Polystyrene [Thermocol] for 

decoration

7 Plates, cups, glasses, cutlery 

such as forks, spoons, knives, 

straw, trays, 

8 Wrapping or

packing films around sweet 

boxes, invitation cards, and 

cigarette packets

9 Plastic or

PVC banners less than 100 

micron, stirrers

10 Plastic Sheets < 50 micron 

11 Plastic Bags <  75 micron 

Total No 

of units

Operatin

g Units ( 

No.) 

 

Capacity 

of 

operatin

g units ( 

TPD) 

Closed 

Units ( 

No.) 

Capacity 

of 

closed 

units ( 

TPD) 

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

Chandigarh
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Details of  units producing 

restricted Single Use Plastic 

items S.No. Items

1 Ear buds with plastic sticks

2 Plastic sticks for balloons

3 Plastic flags

4 Candy sticks

5 Ice-cream sticks

6 Polystyrene [Thermocol] for 

decoration

7 Plates, cups, glasses, cutlery 

such as forks, spoons, knives, 

straw, trays, 

8 Wrapping or

packing films around sweet 

boxes, invitation cards, and 

cigarette packets

9 Plastic or

PVC banners less than 100 

micron, stirrers

10 Plastic Sheets < 50 micron 

11 Plastic Bags <  75 micron 

Total No 

of units

Operatin

g Units ( 

No.) 

 

Capacity 

of 

operatin

g units 

( TPD) 

Closed 

Units

 ( No.) 

Capacity 

of 

closed 

units ( 

TPD) 

NIL NIL NA NA NA

NIL NIL NA NA NA

NIL NIL NA NA NA

NIL NIL NA NA NA

NIL NIL NA NA NA

NIL NIL NA NA NA

NIL NIL NA NA NA

NIL NIL NA NA NA

NIL NIL NA NA NA

NIL NIL NA NA NA

NIL NIL NA NA NA

Mizoram
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Details of  units producing 

restricted Single Use Plastic 

items S.No. Items

1 Ear buds with plastic sticks

2 Plastic sticks for balloons

3 Plastic flags

4 Candy sticks

5 Ice-cream sticks

6 Polystyrene [Thermocol] for 

decoration

7 Plates, cups, glasses, cutlery 

such as forks, spoons, knives, 

straw, trays, 

8 Wrapping or

packing films around sweet 

boxes, invitation cards, and 

cigarette packets

9 Plastic or

PVC banners less than 100 

micron, stirrers

10 Plastic Sheets < 50 micron 

11 Plastic Bags <  75 micron 

Total No 

of units

Operatin

g Units ( 

No.) 

 

Capacity 

of 

operatin

g units ( 

TPD) 

Closed 

Units      

( No.) 

Capacity 

of 

closed 

units ( 

TPD) 

Nil NA NA NA NA

Nil NA NA NA NA

Nil NA NA NA NA

Nil NA NA NA NA

Nil NA NA NA NA

Nil NA NA NA NA

Plates 8 40 GAP Operatio

nal

Nil NA NA NA NA

Nil NA NA NA NA

Nil NA NA NA NA

22 GAP GAP 22 100 TPD 

closed

Puducherry
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Details of  units producing 

restricted Single Use Plastic 

items S.No. Items

1 Ear buds with plastic sticks

2 Plastic sticks for balloons

3 Plastic flags

4 Candy sticks

5 Ice-cream sticks

6 Polystyrene [Thermocol] for 

decoration

7 Plates, cups, glasses, cutlery 

such as forks, spoons, knives, 

straw, trays, 

8 Wrapping or

packing films around sweet 

boxes, invitation cards, and 

cigarette packets

9 Plastic or

PVC banners less than 100 

micron, stirrers

10 Plastic Sheets < 50 micron 

11 Plastic Bags <  75 micron 

Total No. 

of units

Operatin

g Units 

(No.)

Capacity 

of 

operatin

g units 

(TPD)

Closed 

Units 

(No.)

Capacity 

of 

closed 

units 

(TPD)

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

NIL NA NA NA NA

Sikkim
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Details of  units producing 

restricted Single Use Plastic 

items S.No. Items

1 Ear buds with plastic sticks

2 Plastic sticks for balloons

3 Plastic flags

4 Candy sticks

5 Ice-cream sticks

6 Polystyrene [Thermocol] for 

decoration

7 Plates, cups, glasses, cutlery 

such as forks, spoons, knives, 

straw, trays, 

8 Wrapping or

packing films around sweet 

boxes, invitation cards, and 

cigarette packets

9 Plastic or

PVC banners less than 100 

micron, stirrers

10 Plastic Sheets < 50 micron 

11 Plastic Bags <  75 micron 

Total No 

of Units

Operatin

g Units 

(No.)

Capacity 

of 

operatin

g units 

(TPD)

Closed 

Units 

(No.)

Capacity 

of 

closed 

units 

(TPD)

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

1 1 42.5 

MT/Mont

h

GAP GAP

9 9 368.7 

MT/Mont

h

GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

Uttarakhand
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Details of  units producing 

restricted Single Use Plastic 

items S.No. Items

1 Ear buds with plastic sticks

2 Plastic sticks for balloons

3 Plastic flags

4 Candy sticks

5 Ice-cream sticks

6 Polystyrene [Thermocol] for 

decoration

7 Plates, cups, glasses, cutlery 

such as forks, spoons, knives, 

straw, trays, 

8 Wrapping or

packing films around sweet 

boxes, invitation cards, and 

cigarette packets

9 Plastic or

PVC banners less than 100 

micron, stirrers

10 Plastic Sheets < 50 micron 

11 Plastic Bags <  75 micron 

Total No 

of Units

Operatin

g Units 

(No.)

Capacity 

of 

operatin

g units 

(TPD)

Closed 

Units 

(No.)

Capacity 

of 

closed 

units 

(TPD)

NA NA NA NA NA

NA NA NA NA NA

NA NA NA NA NA

NA NA NA NA NA

NA NA NA NA NA

NA NA NA NA NA

NA NA NA NA NA

NA NA NA NA NA

NA NA NA NA NA

NA NA NA NA NA

NA NA NA NA NA

Nagaland
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Details of  units producing 

restricted Single Use Plastic 

items S.No. Items

1 Ear buds with plastic sticks

2 Plastic sticks for balloons

3 Plastic flags

4 Candy sticks

5 Ice-cream sticks

6 Polystyrene [Thermocol] for 

decoration

7 Plates, cups, glasses, cutlery 

such as forks, spoons, knives, 

straw, trays, 

8 Wrapping or

packing films around sweet 

boxes, invitation cards, and 

cigarette packets

9 Plastic or

PVC banners less than 100 

micron, stirrers

10 Plastic Sheets < 50 micron 

11 Plastic Bags <  75 micron 

Total No 

of Units

Operatin

g Units 

(No.)

Capacity 

of 

operatin

g units 

(TPD)

Closed 

Units 

(No.)

Capacity 

of 

closed 

units 

(TPD)

0 0 0 0 0

0 0 0 0 0

0 0 0 0 0

0 0 0 0 0

0 0 0 0 0

0 0 0 0 0

0 0 0 0 0

1 0 0 1 0

0 0 0 0 0

0 0 0 11 11.5

0 0 0 13 6.5

Maharashtra
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Details of  units producing 

restricted Single Use Plastic 

items S.No. Items

1 Ear buds with plastic sticks

2 Plastic sticks for balloons

3 Plastic flags

4 Candy sticks

5 Ice-cream sticks

6 Polystyrene [Thermocol] for 

decoration

7 Plates, cups, glasses, cutlery 

such as forks, spoons, knives, 

straw, trays, 

8 Wrapping or

packing films around sweet 

boxes, invitation cards, and 

cigarette packets

9 Plastic or

PVC banners less than 100 

micron, stirrers

10 Plastic Sheets < 50 micron 

11 Plastic Bags <  75 micron 

Total No 

of units

Operatin

g Units  ( 

No.) 

 Capacity 

of 

operating 

units ( 

TPD) 

Closed 

Units  ( 

No.) 

Capacity 

of closed 

units 

(TPD) 

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

5 5 2.5 GAP GAP

GAP GAP GAP GAP GAP

4 4 0.06 - -

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

2 2 0.1 GAP GAP

191 191 GAP GAP GAP

238 230 376 GAP GAP

West Bengal
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Details of  units producing 

restricted Single Use Plastic 

items S.No. Items

1 Ear buds with plastic sticks

2 Plastic sticks for balloons

3 Plastic flags

4 Candy sticks

5 Ice-cream sticks

6 Polystyrene [Thermocol] for 

decoration

7 Plates, cups, glasses, cutlery 

such as forks, spoons, knives, 

straw, trays, 

8 Wrapping or

packing films around sweet 

boxes, invitation cards, and 

cigarette packets

9 Plastic or

PVC banners less than 100 

micron, stirrers

10 Plastic Sheets < 50 micron 

11 Plastic Bags <  75 micron 

Total No 

of units

Operatin

g Units  ( 

No.) 

 Capacity 

of 

operating 

units ( 

TPD) 

Closed 

Units  ( 

No.) 

Capacity 

of closed 

units 

(TPD) 

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

Odisha
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Details of  units producing 

restricted Single Use Plastic 

items S.No. Items

1 Ear buds with plastic sticks

2 Plastic sticks for balloons

3 Plastic flags

4 Candy sticks

5 Ice-cream sticks

6 Polystyrene [Thermocol] for 

decoration

7 Plates, cups, glasses, cutlery 

such as forks, spoons, knives, 

straw, trays, 

8 Wrapping or

packing films around sweet 

boxes, invitation cards, and 

cigarette packets

9 Plastic or

PVC banners less than 100 

micron, stirrers

10 Plastic Sheets < 50 micron 

11 Plastic Bags <  75 micron 

Total No 

of units

Operatin

g Units  ( 

No.) 

 Capacity 

of 

operating 

units ( 

TPD) 

Closed 

Units  ( 

No.) 

Capacity 

of closed 

units 

(TPD) 

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

GAP GAP GAP GAP GAP

Tripura
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S.No. Name of the  unit Capacity MLP/ Rigid/ 

Flexible/ 

Recycler/ Co-

processing/ 

Compostable / 

Others ( Please 

specify) 

Status 

(Operating/

Closed)

Production 

capacity ( 

TPD) 

1 M/s. Manjushree Innovations Pvt. Ltd., 

Vill.: Gauripur, Amingaon, Guwahati-

781031, Dist.: Kamrup (R) 

GAP MLP GAP 22

2 M/s. Bhuyan Associates Pvt. Ltd. MIE, 

Kalapahar, Guwahati-16, Dist.: 

Kamrup (M) 

GAP carrybags GAP 5

3 M/s. GD Tech India (P) Ltd. EPIP, 

Amingaon, Dist.: Kamrup (R) 

GAP carrybags GAP 75

4 M/s. Essel Propack Limited, NH-31, 

Baihata Chariali Road, Vill.: 

Katenipara, Madanpur Changsari, Pin-

781101, Dist.: Kamrup 

GAP flexible 

packaging

GAP

5 M/s. North East Granulators, 

Chaygaon, Chatabari, Pin-781123, 

Dist.: Kamrup 

GAP flexible 

packaging

GAP 10

6 M/s. North East Plastic Product, MIE, 

Kalapahar, Guwahati-16 Dist.: Kamrup 

(M) 

GAP flexible 

packaging

GAP 2

7 M/s. TCPL Packaging Limited, Plot 

No. 19, Chatabari, Pin – 781023, Dist.: 
Kamrup (R) 

GAP flexible 

packaging

GAP 55

8 M/s. Shree Binayale Polypack 

Industries, P.O.: Palashbari, Vill.: 

Parly, Dist.: Kamrup (R) 

GAP flexible 

packaging

GAP 3

9 M/s. Huhtamaki PPL Ltd., Vill.: 

Abhoypur, North Guwahati, Dist.: 

Kamrup (R) (Assam)

GAP MLP GAP 12

10 M/s. Synergy Films Pvt. Ltd., 

Kalapahar Industrial Area, Gopinath 

Nagar, Guwahati-16, Dist.: Kamrup 

(M) 

GAP MLP GAP 3

11 M/s. K.C. & Sons, IID Centre, 

Moranjana, Rangia, Dist.: Kamrup (R)

GAP carrybags GAP 1

12 M/s. Creative Polypack Ltd., 

Sindurighopa, Chowkigate, Changsari, 

Dist.: Kamrup (R) 

GAP MLP GAP 10

13 M/s. Manjushree Packaging, AK Deb 

Road, Datalpara, Guwahati-25, Dist.: 

Kamrup (M) 

GAP flexible 

packaging

GAP 6

Details of Registered Plastic Manufacturers  (Column 6)

Assam
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S.No. Name of the  unit Capacity MLP/ Rigid/ 

Flexible/ 

Recycler/ Co-

processing/ 

Compostable / 

Others ( Please 

specify) 

Status 

(Operating/

Closed)

Production 

capacity ( 

TPD) 

Details of Registered Plastic Manufacturers  (Column 6)

Assam

14 M/s. Manjushree Polypack Pvt. Ltd. 

AK Deb Road, Datalpara, Guwahati-

25

GAP flexible 

packaging

GAP 5

15 M/s. Prince Pack Industries, Near 

NECC Transport Godown, Fatasil, 

Guwahati-9

GAP flexible 

packaging

GAP 0.5

16 M/s. Excellent Gravure Industries 

Limited, Kalapahar Industrial Area 

(C.I.T.I. Campus) Gopinath Nagar, 

Guwahati-16 Dist.: Kamrup (M).

GAP carry bags GAP 3

17 M/s. Avichal Buildcon Private Limited 

Bonda Industrial Area, 

Birkuchi,Narengi, Guwahati-

781026,Dist.: Kamrup (M) (Assam).

GAP MLP GAP 13

18 M/s. Tirupati Diary Tech, EPIP, 

Amingaon, Guwahati-31, Dist.: 

Kamrup (R) 

GAP recycler GAP

19 M/s. Moonsoon Polymers (P) Ltd. 

CITI, Kalapahar Industrial Area, 

Guwahati-781016, Dist.: Kamrup (M) 

11 TPD recycler GAP

20 M/s. R.K. Hitech Plast, Lachitpur, 

Amingaon, Dist.: Kamrup (R) 

7.5 recycler GAP

21 M/s. Kusum Udyog, Vill.: Naukuchi, Moranj8 TPD recycler GAP

22 M/s. North East Plastic Product Unit-II, 

Milan Nagar, Guwahati-34, Dist.: 

Kamrup (M) 

13 TPD recycler GAP
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S.No. Name of the  unit Capacity MLP/ Rigid/ Flexible/ 

Recycler/ Co-

processing/ 

Compostable / 

Others ( Please 

specify) 

Status 

(Operating/Clo

sed)

Production 

capacity ( 

TPD) 

1 There is no 

manufacturing 

unit in 

Chandigarh.

NA NA NA NA

Details of Registered Plastic Manufacturers  (Column 6)

Chandigarh
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S.No. Name of the 

unit

Capacity MLP /Rigid/Flexible/ Recycler/Co- 

processing / Compostable /other 

(please specify

Status 

(Operating

/ Closed)

Production 

Capacity 

(TPD)

1 Yash Polymers 600 Air Bubble Film/Flexible Laminated 

Multilayer Plastic Rolls/bags for 

packaging of groceries and grain 

products (with printing)

Operational 1.64

2 Plastomatic 

Industries

1500 Multilayer Films, Stretch Films, Milk 

Pouch, Industrial Liner (more than 50 

microns and with printing)

Operational 4.11

3 Shri Radha 

Madhav 

Packaging Unit 

JLFPL

420 PVC Shrink Films, Stretch Films, Milk 

Puch, Industrial Liner (more than 50 

micron, Box Strap Patti)

Operational 1.15

4 Medispray 

Laboratories 

Pvt. Ltd.

44 Polybags for processing during 

medicines Manufacturing: 120000 

Nos./Y

PP Measuing Cups: 5000000 Nos/Y

PP Bottle Cpas: 5000000 Nos/Y

HDPE Bottles: 5000000 Nos./Y

Polyolefin film for final packing or 

medicine (Shrink Wrapping): 4 Ton/Y

PVC/PVDC film for primary packing of 

Tablets and capsules: 40 T/Y

Operational 0.12

5 Meditab 

Specialities Pvt. 

Ltd.

13 PET Bottles 19800000 Nos./Y

2 PP Measuing Cups: 18800000 

Nos./Y

3 Plastiic/CR Caps: 1500000 Nos/Y

4 Polybags for Processing during 

Medicines Manufacturing 13000 

Nos./Y

5 LDPE Shrink film 50 micron 430 

MM for final packing of medicine 

(Shrink Wrapping) 13 T/Y

Operational 0.04

6 Vasudeo 

Polymers

24 Polybags (Single layer and Multilayer 

Food grade packaging above 51 

microns) 2.00 MT/M

Operational 0.07

Details of Registered Plastic Manufacturers  (Column 6)

Maharashtra
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S.No. Name of 

the  unit

Capacity MLP/ Rigid/ Flexible/ Recycler/ 

Co-processing/ Compostable / 

Others (Please specify) 

Status 

(Operating/Clos

ed)

Production 

capacity ( 

TPD) 

1 NIL NA NA NA NA

Details of Registered Plastic Manufacturers  (Column 6)

Mizoram
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S.No. Name of the unit Capacity MLP /Rigid/Flexible/ 

Recycler/Co- 

processing / 

Compostable /other 

(please specify

Status 

(Operatin

g

/ Closed)

Production 

Capacity 

(TPD)

1 M/s. Northeast Polyplast 

Company, 3rd mile, Kohima 

Road, Opp. ARTC, 

Dimapur Nagaland

44-45 TPD Water Storage Tanks Operating 44-45

2 M/s. Nagaland Polymer 

Industrial Estate, New 

Complex, Dimapur, 

Nagaland

800-850 kgs Flower pots, Buckets 

Jugs & Mugs

Operating 1

3 M/s. Sri Maa Padamawati 

Plastic Industry, Industrial 

Estate, Old Complex, 

Dimapur, Nagaland

1 TPD Plastic pipes, Jerry 

Cans, Twines & Doors

Operating 2

Details of Registered Plastic Manufacturers  (Column 6)

Nagaland
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S.No. Name of the  

unit

Capacity MLP/ Rigid/ Flexible/ Recycler/ 

Co-processing/ Compostable / 

Others ( Please specify) 

Status 

(Operating/Cl

osed)

Production 

capacity 

(TPD) 

Details of Registered Plastic Manufacturers  (Column 6)

Odisha

GAP
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S.No. Name of the  unit MLP/Rigid/Flexible/ 

Recycler/CO-

processing/ 

Compostable/Others(

Please Specity)

Capacity Status 

(Operating/Cl

osed)

Production 

capacity 

(TPD) 

1 M/s. Poseidon 

Enterprises, Thuthipet, 

Puducherry

Compostable Bags 1500 TPA Operating 1500 TPA

2 5M/s. Rajaganapathy 

Bio Polymers, 

Puducherry

Compostable Bags 750 TPA Yet to 

Operate

750 TPA

3 M/s. 

RajaganapathyAgrobas

e Polymers, Puducherry

Compostable Bags 4500 TPA Yet to 

Operate

4500 TPA

4 M/s. FF Polymer

Plot. No.B-12, 13 & 14, 

PIPDIC Industrial 

Estate,    Sedrapet, 

Puducherry.

Recyclers 300 TPA Operating 300 TPA

5 M/s Priya Plastics,

250/3A,   50&51, 

Odiampet, Pondicherry 

Municipality, 

Puducherry.

Recyclers 110 TPA Operating 110 TPA

6 M/s Vasanth Poly 

industry 

75/2, Pillayarkuppam, 

VCP, Puducherry

Recyclers 300 TPA Closed 300 TPA

7 M/s. Padma Polymers 

R.S. No. 134/12, 

ThirubuvanaiPalayam, 

Thiruvandarkoil Post, 

Puducherry – 605 102.

Recyclers 600 TPA Operating 600 TPA

8 M/s Daniel Plastics 

Plot No. A-20, 

R.S.No.158/1, 

158/2,157, 

Kattukuppam Industrial 

Estate, Puducherry,

Recyclers 189.8 TPA Operating 189.8 TPA

Details of Registered Plastic Manufacturers  (Column 6)

Puducherry
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S.No. Name of the  unit MLP/Rigid/Flexible/ 

Recycler/CO-

processing/ 

Compostable/Others(

Please Specity)

Capacity Status 

(Operating/Cl

osed)

Production 

capacity 

(TPD) 

Details of Registered Plastic Manufacturers  (Column 6)

Puducherry

9 M/s. Sri Lakshmi 

Plastics 

Unit-II Plot  No. 37/2 & 

37/4, 4th Cross, PIPDIC 

Indl. Estate, Sedarapet, 

Puducherry – 605 111.

Recyclers 360 TPA Operating 360 TPA

10 M/s. J.J. Traders 

R.S.No.2/1, Plot No. 15 

& 16, II Cross, 

Kurumbapet, Villianur 

Commune Panchayat, 

Puducherry.

Recyclers 20 TPA Closed 20 TPA

11 M/s Meera Polymers 

R.S.No. 52/13,  Nallur 

Village, Pallinaliyanur 

Post, Mannadipet 

Commune, Puducherry.

Recyclers 600 TPA Operating 600 TPA

12 M/s Selva Ganapathy 

Traders  

PIPDIC Industrial 

Estate, 

R.S.No.108/8/9B, 

Kirumampakkam, 

Puducherry

Recyclers 170 TPA Operating 170 TPA

13 M/s. Poly Product 

Industries 

R.S. No.2, Plot No.125 

to 127, IInd Cross 

Street, Kurumbapet, 

VCP, Puducherry

Recyclers 60 TPA Operating 60 TPA

14 M/s. Diamond Polymers 

R.S.No.67/3, 

Thiruvandarkoil, 

Mannadipet Commune, 

Puducherry

Recyclers 360 TPA Closed 360 TPA
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S.No. Name of the  unit MLP/Rigid/Flexible/ 

Recycler/CO-

processing/ 

Compostable/Others(

Please Specity)

Capacity Status 

(Operating/Cl

osed)

Production 

capacity 

(TPD) 

Details of Registered Plastic Manufacturers  (Column 6)

Puducherry

15 M/s. Sri Balaji Plastics 

R.S.No.10/39, 

Thirukkanur Road, 

Vambupet, Puducherry-

605502

Recyclers 250 TPA Operating 250 TPA

16 M/s.Sakthi Ganapathy 

Polymers 

Shed No.A4, Rural 

Industrial Estate, 

Kattukuppam, 

Puducherry 

Recyclers 170 TPA Operating 170 TPA

17 M/s. Servo Packaging 

Limited 

88/1, CuddlorePondy 

Main Road, 

Kattukuppam, 

Puducherry

Recyclers 17 TPA Operating 17 TPA

18 M/s. Krishna Industries 

Plot 

No- A-3, Rural Industrial 

Estate, Kattukuppam, 

Puducherry

Recyclers 150 TPA Operating 150 TPA

19 M/s. MSR Plastics 

R.s. No. 124/4b/1, 

Pondy Main Road, 

Thiruvandarkoil, 

Mannadipet, 

Puducherry

Recyclers 140 TPA Operating 140 TPA

20 M/s. Servo Packaging 

Limited 

88/1, CuddlorePondy 

Main Road, 

Kattukuppam, 

Puducherry

Recyclers 17 TPA Operating 17 TPA

21 M/s. Krishna Industries 

Plot 

No- A-3, Rural Industrial 

Estate, Kattukuppam, 

Puducherry

Recyclers 150 TPA Operating 150 TPA
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S.No. Name of the  unit MLP/Rigid/Flexible/ 

Recycler/CO-

processing/ 

Compostable/Others(

Please Specity)

Capacity Status 

(Operating/Cl

osed)

Production 

capacity 

(TPD) 

Details of Registered Plastic Manufacturers  (Column 6)

Puducherry

22 M/s. MSR Plastics 

R.s. No. 124/4b/1, 

Pondy Main Road, 

Thiruvandarkoil, 

Mannadipet, 

Puducherry

Recyclers 140 TPA Operating 140 TPA

23 M/s. Amcor Flexibiles 

India Private Limited, 

R.S.No.151/4, 151/5, 

Kandanpet Village, 

Manapet P.O., Bahour 

Commune, Puducherry

MLP Manufacturers 1193.9 TPA Operating 1193.9 TPA

24 M/s. Rajalakshmy 

Packaging Private 

Limited, 

R.S.No.92/7, Plot No.14 

& 15, Sri Gokulam 

Nagar, Korukkumedu 

Road, Thavalakuppam, 

Puducherry

MLP Manufacturers 600 TPA Operating 600 TPA

25 M/s. Aparna Paper 

Processing Industry (P) 

Limited, 

R.S.No.17/3-5,7 & 10, 

Sedarapet, Puducherry-

605111 

MLP Manufacturers 4000 TPA Operating 4000 TPA

26 M/s. Aparna Paper 

Processing Industry (P) 

Limited-Unit II, 

R.S.No.15/2B, 3A, 3B & 

15/4, Sedarapet Village, 

Puducherry 

MLP Manufacturers 500 TPA Operating 500 TPA

27 M/s. Ecof Industries Pvt. 

Ltd., 

Villianur, Puducherry

MLP Manufacturers 36 TPA Operating 36 TPA

28 M/s. Sri SaiSrinivasa 

Polymers, 

Yanam

MLP Manufacturers 150 TPA Operating 150 TPA
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S.No. Name of 

the unit

Capacity MLP/Rigid/Flexible/ Recycler/CO-

processing/ 

Compostable/Others(Please Specity)

Status 

(Operating 

/Closed

Production 

capacity 

(TPD)

1 NIL NA There is no registered Plastic 

Manufacturers in the state of sikkim

NA NA

Details of Registered Plastic Manufacturers  (Column 6)

Sikkim
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S.No. Name of the  unit Capacity MLP/ Rigid/ Flexible/ 

Recycler/ Co-

processing/ 

Compostable / Others ( 

Please specify) 

Status 

(Operating/

Closed)

Production 

capacity (TPD) 

1 RND Polymers 25 T/month HDPE Operating 25 T/month

2 Progressive P-4 

International 

Industries

50 nos./day LLDPE 50 nos./day

3 Balaji Plastic 

Products

450kg/day Nursery bags, rubber 

collection cup

Operating 450 kg/day

4 Jagannath 200 

kg/month

Nursery bags, rubber 

collection cup, flower 

pot

Operating 200 kg/month

5 Joy Santoshi 

Plastic Works

160  nos/day Water storage tank Operating -

6 Sarada Plastic 

Industry

250 

kg/month

Baby toys & sports 

items

Operating 250 kg/month

7 Deep Poly 

Industries

7.96 MT/day Nursery bag, PVC pipe Operating -

8 National Plastic 30 QT/month Nursery bag Operating 30 QT/month

9 Radha Krishna 

Poly Industry

15 

pieces/day

Plastic pipe Operating 15 pieces/day

10 Tarasanakar 

Plastic Industries

150MT/mont

h

Table, chair, drum, 

stool etc.

Operating 17.4 MT/day

11 Agartala Plastics 

Pvt. Ltd.

17.4 MT/day UPVC pipe Operating 17.4 MT/day

12 Mina Plastic 

Factory

300 Nos./day Plastic balls, plastic 

bats

Operating 300 Nos./day

13 Prandeep Plasto 

Industries

552 

Tons/month

Bucket, Jug, Mug, 

Basin

Operating 552 Tons/month

14 Rotomec Industries 16 Nos/day LLDPE Operating 16 Nos/day

15 B.P. Enterprise 10 Nos/day PVC Door Operating 10 Nos/day

16 Seven Star Plastic 

Industries

400 

Nos/month

Water can, Poultry 

feed container

Operating 400 Nos/month

17 Calcutta Polymer 20 Nos/day LLDPE&HDPE Operating 20 Nos/day

18 Bengal Pv Pipe 

Industry

1 MT/day PVC Pipe Operating 1 MT/day

19 Maa Polipipe 

Industries

10 MT/month PVC Pipe Operating 10 MT/month

20 Renu Poly Udyog 3 MT/month PP, HM, LLDPE film Operating 3 MT/month

21 Pioner Plastic 

Industry, Agartala

5 MT/day HDPE pipe Operating 5 MT/day

Details of Registered Plastic Manufacturers  (Column 6)

Tripura
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S.No. Name of the  unit Capacity MLP/ Rigid/ Flexible/ 

Recycler/ Co-

processing/ 

Compostable / Others ( 

Please specify) 

Status 

(Operating/

Closed)

Production 

capacity (TPD) 

Details of Registered Plastic Manufacturers  (Column 6)

Tripura

22 PBS Royal Plastic 

Industries, 

Bodhjungnagar 

Industrial Estate, 

P.O: R.K. Nagar, 

West Tripura

5 MT/day PVC pipe Operating 5 MT/day

23 Star Vision, East 

Pratapnagar, 

Agaratala

200 

pieces/day

Plastic balls, plastic 

bats

Operating 200 pieces/day
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S.No. Name of the unit Capacity MLP /Rigid/Flexible/ 

Recycler/Co- processing / 

Compostable /other (please 

specify

Status 

(Operatin

g

/ Closed)

Production Capacity 

(TPD)

1 M/s Polyplex Corporation 

Limited Lohia Head Road 

Khatima, Udham Singh 

Nagar.

GAP 1.Ployster Chips 2.Polyster 

film

3.Metalized Pet/B.O.P. P 

film & Paper

GAP 1.Polyster Chips: - 50 

MT/Day

2. polyester film; - 

66.66MT/Day

3. Metalized Pet/B.O.P. 

P film & Paper: -

33.33 MT/Day

2 M/s Polyplex Corporatin 

Ltd.

(Bazpur) Banna kheraq 

Road village: - 

vikrampur, Tehsil Bazpur 

Distt: - Udham Singh 

Nagar

GAP 1.Pet Chips

2.B.O.P.P Film

3.B.O.P.P/B.O.Pet 

Metalized Film

4. B.O.Pet

Lacquer Coated BOPET 

and BOPP

GAP 1.Pet Chips: - 157.80 

MT/Day

2. B.O.P.P film: - 

131.50 MT/Day

3.B.O.P. P/B.O.Pet 

Metalized Film:- 29.58 

MT/Day

4.B.O.PET 95.34 

MT/Day

5. Lacquer Coated 

BOPET and BOPP fim 

(clear and Metallized): - 

15 MT/Day

3 M/s Ester Industries Ltd 

sohan Nagar, P.O 

Charubeta, Khatima, 

Udham Sinmgh Nagar.

GAP 1.Engineering plastic

2. Chips/ Speciality Polymer 

Chips

3. Polyester Film

4. Methanol /THF

GAP 1.Engineering Plastic 

33.33 MT/Day

2. Chips/ Speciality 

Polymer Chips: - 330

3. Polyester Film 150 

MT/Day

4. Methanol /THF 0.66 

MT/Day

4 M/s Ultimate Fexipack 

Ltd. Plot No. 12 Sector -

11, IIE Sidcul, Haridwar.

GAP Multi-Layered Plastic GAP Multi-layered Plastic 

1233.33 MT/day

5 M/s Ultimate felxipack 

Ltd., Plot No. 94 J and 

94 K, Sectore 6A, IIE 

Sidcul Haridwar.

GAP Multi -Layered Plastic GAP Multi -Layered Plastic: - 

720 MT/Day

6. M/s Siddi Packaging Plot 

No: - 134 gha to 141 ka- 

Mohebewlala Industrial 

Area, Dhradun.

GAP Compostable Bags, Plastic 

Film, Rolls & Bags

GAP Compostable Bags, 

Plastic Film, Rolls & 

Bags: - 1.66 T/Day

Details of Registered Plastic Manufacturers  (Column 6)

Uttarakhand
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S.No. Name of the  unit Capacity MLP/ Rigid/ Flexible/ Recycler/ 

Co-processing/ Compostable / 

Others ( Please specify) 

Status 

(Operating/

Closed)

Production 

capacity ( 

TPD) 

 01. M/s. Haldia 

Petrochemicals Ltd.

3039000 

MT/Year

HDPE, LLDP EF, PP, 

Ethylene, Propylene etc.

Operating 3039000 

MT/Year

 02. M/s. TVL Dhunseri 

Ptrochem Industries 

Pvt. Ltd.

600 TPD  PET Resin Operating 600 TPD

Details of Registered Plastic Manufacturers  (Column 6)

West Bengal 
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S.No State Name of the  unit Capacity MLP/ Rigid/ Flexible/ Recycler/ 

Co-processing/ Compostable / 

Others ( Please specify) 

Status 

(Operatin

g/Closed)

Production 

capacity ( 

TPD) 

Details of Action 

taken against the 

unregistered unit

1 Assam Assam

2 Chandigarh There is no 

manufacturing unit in 

Chandigarh.

NA NA NA NA NA

3 Mizoram Mizoram NA NA NA NA NA

4 Puducherry Puducherry Producers - 115 Reporcessor -19 

Dierected to obtain regisration 

under PWM Rules, 2016

5 Sikkim There is no 

Unregistered  

Manufacturers in the 

State of Sikkim 

0 0 0 0 0

6 Uttarakhand M/s SRF Limited Plot 

No -12, Rampura 

Ramnagar Road 

Kashipur, Udham 

Singh Nagar.

GAP 1.Polyester Film:

2.Polyester film for packaging:

GAP 1.Polyester 

Film: - 21.66 

T/Day 

2.Polyester 

film for 

packaging: - 

13.86 MT/Day

GAP

7 Nagland NA NA NA NA NA NA

8 Maharashtra There is no 

Unregistered  

Manufacturers in the 

State of Sikkim 

0 0 0 0 0

9 Odisha GAP GAP GAP GAP GAP GAP

10 West Bengal GAP GAP GAP GAP GAP GAP

Details of Unregistered Manufacturers  
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Sl. 

No.

Rule Provisions Violator Nature 

of 

Violation

Action Taken

1 4© Carry bag made of virgin or 

recycled plastic, shall not be less 

than fifty microns in thickness;

NA NA The Andaman & Nicobar Administration has imposed complete Ban on 

use, storage, import, manufacture, transportation, distribution or sale and 

disposal of plastic carry bags irrespective of thickness, size, colour& 

nature in the UT of Andaman & Nicobar Islands, Notified in the Andaman 

& Nicobar Gazette vide No.: 202, dated 02.08.2010. Subsequent 

amendment Notified  in Andaman & Nicobar Gazette Vide No.: 225, 

dated 24.09.2019, allowing 100% compostable/ biodegradable bags duly 

certified by CPCB, MoE&CC, GoI, allowed for usage, storage, imposrt, 

manufacture, transportation, distribution or sale and disposal in UT of 

Andaman & Nicobar Islands.

2 4(d) Plastic sheet or like, which is not 

an integral part of multi-layered 

packaging and cver made of 

plastic sheet used for packaging, 

wrapping the commudity shall not 

be less than fifty microns in 

thickness except where the 

thickness of such plastic sheets 

impair the functionality of the 

product

NA NA The Andaman & Nicobar Administration has imposed complete Ban on 

use, storage, import, manufacture, transportation, distribution or sale and 

disposal of plastic carry bags irrespective of thickness, size, colour& 

nature in the UT of Andaman & Nicobar Islands, Notified in the Andaman 

& Nicobar Gazette vide No.: 202, dated 02.08.2010. Subsequent 

amendment Notified  in Andaman & Nicobar Gazette Vide No.: 225, 

dated 24.09.2019, allowing 100% compostable/ biodegradable bags duly 

certified by CPCB, MoE&CC, GoI, allowed for usage, storage, imposrt, 

manufacture, transportation, distribution or sale and disposal in UT of 

Andaman & Nicobar Islands.

3 4(f) Sachets using plastic material 

shall not be used for storing, 

packing or selling gutkha, tobacco 

and pan masala;

NA NA There are no manufacturers of gutkha, tobacco, cigarette and pan 

masala in the A& N Islands.

Details  of violations & action taken on non-

compliance of 

provisions of PWM Rules, 2016, as amended, 

2018

A&N
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Sl. 

No.

Rule Provisions Violator Nature 

of 

Violation

Action Taken

Details  of violations & action taken on non-

compliance of 

provisions of PWM Rules, 2016, as amended, 

2018

A&N

4 4(h) Carry bags made from 

compostable plastics shall 

conform to the Indian Standard: IS 

17088:2008 titled as Specifications 

for Compostable Plastics, as 

amendedfrom time to time. The 

manufacturers or seller of 

compostable plastic carrybags 

shall obtain a certified from the 

Central Pollution Control Board 

before marketing or selling;

NIL NIL  ANPCC has issued the consent to establish to one no. of compostable 

plastic manufacturers unit namely M/s Greentech, Garacharma, Port Blair   

vide consent No 10-72/Gen-Consent/Bio-Degradable carry 

Bags/2019/226     dated 10-06-2020 having CPCB Certificate no. B-

17011/7/PWM(COMP)/2020(GT)1782

5 6(1) & 

(7)

Every local body shall be 

responsible for development and 

setting up of infrastructure for 

segregation, collection, storage, 

transportation, processing, and 

disposal of the plastic waste 

either on its own or by engaging 

agencies or producers.

NIL NIL 11 Nos. of Solid & Liquid Resource Management (SLRM) Centres have 

been constructed and made operational for dry wastes by Port Blair 

Municipal Council(PBMC).
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Sl. 

No.

Rule Provisions Violator Nature 

of 

Violation

Action Taken

Details  of violations & action taken on non-

compliance of 

provisions of PWM Rules, 2016, as amended, 

2018

A&N

6 6(2)(g

)&7©

Ensuring that open burning of 

plastic waste does not take place
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Sl. 

No.

Rule Provisions Violator Nature 

of 

Violation

Action Taken

Details  of violations & action taken on non-

compliance of 

provisions of PWM Rules, 2016, as amended, 

2018

A&N

7 8(1)(a

)

The waste generator shall take 

steps to minimise generation of 

plastic waste and segregate 

plastic waste at source

PBMC has started 100% surce segregation in all 24 wards, so far 

83.34% of total waste is either processed( composted, waste plastic used 

in road construction in compliance of EPR  commitments, etc) or 

transported to mainland for recycling. The waste being dumped earlier at 

Brookshabad has been stopped since 27.01.2020 and as on date, only 

the inert waste approximately 16.66% are being dumped. PBMC has 

authorised unorganised waste collectors/ dealers by issuing an Identity 

cards. They will be allowed to collect all type of waste at the door level of 

households & any establishments and also from the streets, etc.           

PBMC have authorised 21 Nos. of waste vendors for dealing with 

collection. segregation , pre-processing and recycling through mainland 

at PBMC's SLRM & Dry Resource centres. The Directorate of RD,PRI 

and ULD has authorised 01 No. of vendor for collection, storage and 

transportation to mainland from GP SWM clusters.                     

PBMC has identified 02 waste who have installed shredding units for 

supplying shreddded plastic waste to construction agencies within Port 

Blair city.                                                                                   For 

integration of informal workers, Port Blair Municipal Council started to 

engage the informal workers those were work ing on the compost yard, 

dry resource centre of PBMC  facility. PBMC started to Integrate them 

through orientation programme and registering themselves as  SHGs and 

get involved in the municipality activities 
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Sl. 

No.

Rule Provisions Violator Nature 

of 

Violation

Action Taken

Details  of violations & action taken on non-

compliance of 

provisions of PWM Rules, 2016, as amended, 

2018

A&N

8 8(1)(b

)

The waste generator shall not 

litter the plastic waste

In order to ensure the compliance of the Direction on ban on Single Use 

Plastics (SUPs) (Carry bags & Non-woven carry bags), the Secretary, 

PBMC formulated a committee comprising Revenue Officer Team vide 

No.: 36, dated 25.01.2019.

And, Sub-sequently the Sub-Divisional Magistrate/ Member Secretary, 

DLTFC (SA), A&N Administration vide No.: 51, dated 21st June, 2019, 

constituted a committee for effective implementation of SUPs Ban.
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Sl. 

No.

Rule Provisions Violator Nature 

of 

Violation

Action Taken

Details  of violations & action taken on non-

compliance of 

provisions of PWM Rules, 2016, as amended, 

2018

A&N

9 13(2) Every producer or band-owner 

shall, for the purpose of 

registration or for renewal of 

registration, make an application 

in Form-I to 

i. "The concerned State Pollution 

Control Board or Pollution Control 

Committee of the Union territory, 

if operating one or two States or 

Union Territories"; or 

ii. "The Central Pollution Control 

Board, if operating in more than 

two State or Union Territories".

NIL NIL Rule 9 of PWM Rules, 2016 – implementation of Extended Producers 
Responsibility (EPR)

o A Committee had been constituted vide Order No.69 dated 19.07.2019 

for examining the import of single use plastic items/packaging and to put 

in place Extended Producers Responsibility (EPR) modalities under Rule 

9 of The Plastic Waste Management Rules, 2016. 

o An EPR Policy was finalized by the Administration and Public Notice 

dated 13.12.2019 and a compliance undertaking was issued to all PIBOs 

wherein it was decided that conditional permission will be granted only to 

those who follow the EPR Policy (100% take back of waste plastic) and 

shipments of non-complying entities will be disallowed from February 

2020. 

o A&N Administration has developed Andaman & Nicobar Islands 

Extended Producers Responsibility (ANEPR) portal. The objective of this 

portal is the creation of a mechanism where the PIBOs and other 

stakeholders can themselves feed the data related to plastic waste for 

compliance of Extended Producers Responsibility in the A&N Islands.
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Sl. 

No.

Rule Provisions Violator Nature 

of 

Violation

Action Taken

Details  of violations & action taken on non-

compliance of 

provisions of PWM Rules, 2016, as amended, 

2018

A&N

10 13(3) Every person recycling or 

processing waste or proposing to 

recycle or process plastic waste 

shall make an application to the 

State Pollution Control Board or 

the Pollution Control Committee, 

for grant of registration or renewal 

of registration for the recycling 

unit, in Form II.

NIL NIL No plastic waste recycling units in ANI.

11 13(4) Every manufacturer engaged in 

manufacturer of plastic to be used 

as raw material by the producer 

shall make an application  to the 

State Pollution Control Board or 

the Pollution Control Committee, 

of the Union Territory concerned, 

for the grant of registration or 

renewal of registration for the 

recycling unit, in Form III.

NIL NIL No manufacturing units of plastic products.
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Sl. 

No.

Rule Provisions Violator Nature 

of 

Violation

Action Taken

Details  of violations & action taken on non-

compliance of 

provisions of PWM Rules, 2016, as amended, 

2018

A&N

12 14(1) Retailers or street vendors shall 

not sell or provide commodities to 

consumer in carry bags or plastic 

sheet or multi-layered packaging, 

which are not manufactured and 

labelled or marked, as per 

prescribed under these rules

NIL NIL The A&N Administration banned manufacture, storage, use, import, 

transportation, distribution and sale of single use plastic items vide 

Notification No.186 dated 05.09.2019. The ban is effective from 

05.11.2019

13 Any other (please specify) GAP GAP • Task force constituted vide order no. 22 dt. 27.04.21
• 1st meeting of Special Task Force (STF) convened on 27.04.21

• Meeting of core committee members held on 12.08.21                    • 
Draft Action Plan on phasing out of Single Use Plastic with inputs 

received from concerned departments has been prepared.
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Sl. 

No.

Rule Provisions Violator Nature 

of

Voilation

Action 

taken

Violator Nature 

of 

Violation

Action 

taken

1 4© Carry bag made of virgin or recycled plastic, 

shall not be less than fifty microns in 

thickness;

GAP GAP Notification issued by the 

State Government.

Single use 

plastic is 

banned in 

Kerala

2 4(d) Plastic sheet or like, which is not an integral 

part of multi-layered packaging and cver made 

of plastic sheet used for packaging, wrapping 

the commudity shall not be less than fifty 

microns in thickness except where the 

thickness of such plastic sheets impair the 

functionality of the product

GAP GAP Notification issued by 

Pasighat Municipal Council.

3 4(f) Sachets using plastic material shall not be 

used for storing, packing or selling gutkha, 

tobacco and pan masala;

GAP GAP One of the Municipal Council 

namely Pasighat Municipal 

Council has issued 

Notification in this regard.

Details  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018

Arunachal Pradesh Kerala

Single use plastic is banned in 

Kerala

Banned
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Sl. 

No.

Rule Provisions Violator Nature 

of

Voilation

Action 

taken

Violator Nature 

of 

Violation

Action 

taken

Details  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018

Arunachal Pradesh Kerala

4 4(h) Carry bags made from compostable plastics 

shall conform to the Indian Standard: IS 

17088:2008 titled as Specifications for 

Compostable Plastics, as amendedfrom time 

to time. The manufacturers or seller of 

compostable plastic carrybags shall obtain a 

certified from the Central Pollution Control 

Board before marketing or selling;

GAP GAP GAP

5 6(1) & 

(7)

Every local body shall be responsible for 

development and setting up of infrastructure 

for segregation, collection, storage, 

transportation, processing, and disposal of 

the plastic waste either on its own or by 

engaging agencies or producers.

GAP GAP One of the Municipal Council 

namely Pasighat Municipal 

Council has installed MRF.

6 6(2)(g

)&7©

Ensuring that open burning of plastic waste 

does not take place

GAP GAP Nil 

7 8(1)(a

)

The waste generator shall take steps to 

minimise generation of plastic waste and 

segregate plastic waste at source

GAP GAP One of the local body namely 

Longding has held 

awareness at Longding Town 

about source segregation.

950  Harithakarma senas, 997 

MCFs and178 RRFs 

Instruction given to localbodies

950  Harithakarma senas,  997 

MCFs and 178 RRFs 

Ban of compostable carry bag 

is subjected to judgement 

dated 06/02/2021 in 

WP(C)4291/2020.
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Sl. 

No.

Rule Provisions Violator Nature 

of

Voilation

Action 

taken

Violator Nature 

of 

Violation

Action 

taken

Details  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018

Arunachal Pradesh Kerala

8 8(1)(b

)

The waste generator shall not litter the plastic 

waste

GAP GAP One of the local body namely 

Longding has held 

awareness at Longding Town 

about source segregation.

950 Harithakarma senas, 997 

MCFs and 178 RRFs 
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Sl. 

No.

Rule Provisions Violator Nature 

of

Voilation

Action 

taken

Violator Nature 

of 

Violation

Action 

taken

Details  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018

Arunachal Pradesh Kerala

9 13(2) Every producer or band-owner shall, for the 

purpose of registration or for renewal of 

registration, make an application in Form-I to 

i. "The concerned State Pollution Control 

Board or Pollution Control Committee of the 

Union territory, if operating one or two States 

or Union Territories"; or 

ii. "The Central Pollution Control Board, if 

operating in more than two State or Union 

Territories".

GAP GAP As per Rule 13 (2)(ii) there 

are 10 (ten) registered PIBOs 

having its operational 

jurisdiction in Arunachal 

Pradesh. They are as 

follows:

1. M/s A.V. Thomas & Co. 

Ltd.

2. M/s Heritage Foods Ltd.

3. M/s PrayaghNutri Products 

Pvt. Ltd.

4. M/s Oriflame India Pvt. 

Ltd.

5. M/s Desai Foods Pvt. Ltd.

6. M/s Unibic Foods India 

Pvt. Ltd.

7. M/s Drums Food 

International Pvt. Ltd.

8. M/s Sheelpe Enterprises 

Pvt. Ltd.

9. M/s Pahal Foods Pvt. 

Limited

10. M/s Harsh Bakers.

However, none of the above 

have applied in Form-1 to 

SPCB.

The proposal for EPR under 

the consideration of 

Government
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Sl. 

No.

Rule Provisions Violator Nature 

of

Voilation

Action 

taken

Violator Nature 

of 

Violation

Action 

taken

Details  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018

Arunachal Pradesh Kerala

10 13(3) Every person recycling or processing waste or 

proposing to recycle or process plastic waste 

shall make an application to the State 

Pollution Control Board or the Pollution 

Control Committee, for grant of registration or 

renewal of registration for the recycling unit, 

in Form II.

GAP GAP Nil. There are no person 

recycling or processing waste 

or proposing to recycle or 

process plastic waste in the 

State. No application 

received in Form-II.

11 13(4) Every manufacturer engaged in manufacturer 

of plastic to be used as raw material by the 

producer shall make an application  to the 

State Pollution Control Board or the Pollution 

Control Committee, of the Union Territory 

concerned, for the grant of registration or 

renewal of registration for the recycling unit, 

in Form III.

GAP GAP Nil. No application received in 

Form-III.

12 14(1) Retailers or street vendors shall not sell or 

provide commodities to consumer in carry 

bags or plastic sheet or multi-layered 

packaging, which are not manufactured and 

labelled or marked, as per prescribed under 

these rules

GAP GAP ---

13 Any other (please specify) GAP GAP

Number of registered 

manufacturers/ producrers in 

the State-1348

Single use plastic is banned in 

Kerala

Nil

Number of registered recyclers 

in the State- 187
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Sl. No. Rule Provisions Violator Nature of

Voilation

Action 

taken

1 4© Carry bag made of virgin or recycled plastic, shall not 

be less than fifty microns in thickness;

violation not observed NA NA

2 4(d) Plastic sheet or like, which is not an integral part of 

multi-layered packaging and cver made of plastic sheet 

used for packaging, wrapping the commudity shall not 

be less than fifty microns in thickness except where 

the thickness of such plastic sheets impair the 

functionality of the product

violation not observed NA NA

3 4(f) Sachets using plastic material shall not be used for 

storing, packing or selling gutkha, tobacco and pan 

masala;

violation not observed NA NA

4 4(h) Carry bags made from compostable plastics shall 

conform to the Indian Standard: IS 17088:2008 titled as 

Specifications for Compostable Plastics, as 

amendedfrom time to time. The manufacturers or seller 

of compostable plastic carrybags shall obtain a 

certified from the Central Pollution Control Board 

before marketing or selling;

violation not observed NA NA

5 6(1) & 

(7)

Every local body shall be responsible for development 

and setting up of infrastructure for segregation, 

collection, storage, transportation, processing, and 

disposal of the plastic waste either on its own or by 

engaging agencies or producers.

no plastic waste 

processing facility set 

up by any ULBs

NA directions issued

6 6(2)(g

)&7©

Ensuring that open burning of plastic waste does not 

take place

GAP GAP challans issued by 

ULBs

Details  of violations & action taken on non-compliance of Assam
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Sl. No. Rule Provisions Violator Nature of

Voilation

Action 

taken

Details  of violations & action taken on non-compliance of Assam

7 8(1)(a

)

The waste generator shall take steps to minimise 

generation of plastic waste and segregate plastic waste 

at source

directions issued to 

ULBs

8 8(1)(b

)

The waste generator shall not litter the plastic waste action taken by ULBs challans issued by 

ULBs

9 13(2) Every producer or band-owner shall, for the purpose of 

registration or for renewal of registration, make an 

application in Form-I to 

i. "The concerned State Pollution Control Board or 

Pollution Control Committee of the Union territory, if 

operating one or two States or Union Territories"; or 

ii. "The Central Pollution Control Board, if operating in 

more than two State or Union Territories".

identification of 

violators under process

GAP public notice issued

10 13(3) Every person recycling or processing waste or 

proposing to recycle or process plastic waste shall 

make an application to the State Pollution Control 

Board or the Pollution Control Committee, for grant of 

registration or renewal of registration for the recycling 

unit, in Form II.

identification of 

violators under process

public notice issued

11 13(4) Every manufacturer engaged in manufacturer of plastic 

to be used as raw material by the producer shall make 

an application  to the State Pollution Control Board or 

the Pollution Control Committee, of the Union Territory 

concerned, for the grant of registration or renewal of 

registration for the recycling unit, in Form III.

no violations observed
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Sl. No. Rule Provisions Violator Nature of

Voilation

Action 

taken

Details  of violations & action taken on non-compliance of Assam

12 14(1) Retailers or street vendors shall not sell or provide 

commodities to consumer in carry bags or plastic 

sheet or multi-layered packaging, which are not 

manufactured and labelled or marked, as per 

prescribed under these rules

action taken by ULBs GAP challans issued

13 Any other (please specify) GAP
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Sl. 

No.

Rule Provisions Violator Nature of

Voilation

Action 

taken

Violator Nature of

Violation

Action 

taken

1 4© Carry bag made of virgin or recycled 

plastic, shall not be less than fifty 

microns in thickness;

 The Municipal 

Corporation Chandigarh 

has issued 961 nos. of 

challans issued to 

Defaulters/Violators (In 

Calender year 2021) 

General 

Plastic and 

SUP

EC has 

been 

imposed.

Data not provided 

by ULB 

and Urban Town

Data not

provided by ULB 

and Urban Town

N.A

2 4(d) Plastic sheet or like, which is not an 

integral part of multi-layered 

packaging and cver made of plastic 

sheet used for packaging, wrapping 

the commudity shall not be less than 

fifty microns in thickness except 

where the thickness of such plastic 

sheets impair the functionality of the 

product

 The Municipal 

Corporation Chandigarh 

has issued 961 nos. of 

challans issued to 

Defaulters/Violators (In 

Calender year 2021) 

General 

Plastic and 

SUP

EC has 

been 

imposed.

136 shops Using polythene 

less than 50 

microns for packing

Confiscate

d and fine 

imposed

3 4(f) Sachets using plastic material shall 

not be used for storing, packing or 

selling gutkha, tobacco and pan 

masala;

 The Municipal 

Corporation Chandigarh 

has issued 961 nos. of 

challans issued to 

Defaulters/Violators (In 

Calender year 2021) 

General 

Plastic and 

SUP

EC has 

been 

imposed.

Not applicable as 

there are

 no gutkha, 

tobacco and 

pan masala 

manufacturers

NA NA

Details  of violations & action taken on non- Chandigarh Mizoram
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Sl. 

No.

Rule Provisions Violator Nature of

Voilation

Action 

taken

Violator Nature of

Violation

Action 

taken

Details  of violations & action taken on non- Chandigarh Mizoram

4 4(h) Carry bags made from compostable 

plastics shall conform to the Indian 

Standard: IS 17088:2008 titled as 

Specifications for Compostable 

Plastics, as amendedfrom time to 

time. The manufacturers or seller of 

compostable plastic carrybags shall 

obtain a certified from the Central 

Pollution Control Board before 

marketing or selling;

Nil NA NA Not applicable as 

there are

 no compstable 

plastic 

manufacturers

NA NA

5 6(1) & 

(7)

Every local body shall be 

responsible for development and 

setting up of infrastructure for 

segregation, collection, storage, 

transportation, processing, and 

disposal of the plastic waste either 

on its own or by engaging agencies 

or producers.

Nil NA NA Data not provided 

by AMC/UD&PA

NA NA

6 6(2)(g)

&7©

Ensuring that open burning of 

plastic waste does not take place

Nil NA NA 1 open burning of 

mixed solid wastes

Fined by 

Mizoram 

PCB
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Sl. 

No.

Rule Provisions Violator Nature of

Voilation

Action 

taken

Violator Nature of

Violation

Action 

taken

Details  of violations & action taken on non- Chandigarh Mizoram

7 8(1)(a) The waste generator shall take steps 

to minimise generation of plastic 

waste and segregate plastic waste at 

source

Nil NA NA No records Improper 

segragation

Refuse to 

collect 

mixed 

wastes 

and 

directed 

generators 

to 

desegrega

te

8 8(1)(b) The waste generator shall not litter 

the plastic waste

Nil NA NA Report not 

provided by the 

AMC/UD&PA

9 13(2) Every producer or band-owner shall, 

for the purpose of registration or for 

renewal of registration, make an 

application in Form-I to 

i. "The concerned State Pollution 

Control Board or Pollution Control 

Committee of the Union territory, if 

operating one or two States or Union 

Territories"; or 

ii. "The Central Pollution Control 

Board, if operating in more than two 

State or Union Territories".

Nil NA NA 4 Invalid registration Direction 

served
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Sl. 

No.

Rule Provisions Violator Nature of

Voilation

Action 

taken

Violator Nature of

Violation

Action 

taken

Details  of violations & action taken on non- Chandigarh Mizoram

10 13(3) Every person recycling or 

processing waste or proposing to 

recycle or process plastic waste 

shall make an application to the 

State Pollution Control Board or the 

Pollution Control Committee, for 

grant of registration or renewal of 

registration for the recycling unit, in 

Form II.

Nil NA NA NIL

11 13(4) Every manufacturer engaged in 

manufacturer of plastic to be used 

as raw material by the producer 

shall make an application  to the 

State Pollution Control Board or the 

Pollution Control Committee, of the 

Union Territory concerned, for the 

grant of registration or renewal of 

registration for the recycling unit, in 

Form III.

Nil NA NA NIL

12 14(1) Retailers or street vendors shall not 

sell or provide commodities to 

consumer in carry bags or plastic 

sheet or multi-layered packaging, 

which are not manufactured and 

labelled or marked, as per 

prescribed under these rules

See Note 1 NA NA Data not provided 

by the 

AMC/UD&PA

NA NA

13 Any other (please specify) Nil NA NA NA NA NA

Annexure III G280



Sl. 

No.

Rule Provisions Violator Nature of 

Violation

Action Taken Violator Nature of 

Violation

Action  taken

1 4© Carry bag made of virgin or recycled 

plastic, shall not be less than fifty 

microns in thickness;

70 Manufacturing 

banned plastic 

carry bags

CD issued to 

industries & 

closed down their 

activities & 

dismantled plant 

and machinery

GAP GAP Fine is being 

imposed by 

ULBs under the 

guidance of 

SUDA and 

Direction from 

WBPCB.  

2 4(d) Plastic sheet or like, which is not an 

integral part of multi-layered packaging 

and cver made of plastic sheet used for 

packaging, wrapping the commudity 

shall not be less than fifty microns in 

thickness except where the thickness of 

such plastic sheets impair the 

functionality of the product

Nil Nil Nil GAP GAP Fine is being 

imposed by 

ULBs under the 

guidance of 

SUDA and 

Direction from 

WBPCB.  

3 4(f) Sachets using plastic material shall not 

be used for storing, packing or selling 

gutkha, tobacco and pan masala;

Nil Nil Nil GAP GAP GAP

4 4(h) Carry bags made from compostable 

plastics shall conform to the Indian 

Standard: IS 17088:2008 titled as 

Specifications for Compostable Plastics, 

as amendedfrom time to time. The 

manufacturers or seller of compostable 

plastic carrybags shall obtain a certified 

from the Central Pollution Control Board 

before marketing or selling;

Nil Nil Nil GAP GAP GAP

Details  of violations & action taken on non-compliance Maharashtra Odisha
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Sl. 

No.

Rule Provisions Violator Nature of 

Violation

Action Taken Violator Nature of 

Violation

Action  taken

Details  of violations & action taken on non-compliance Maharashtra Odisha

5 6(1) & 

(7)

Every local body shall be responsible for 

development and setting up of 

infrastructure for segregation, collection, 

storage, transportation, processing, and 

disposal of the plastic waste either on its 

own or by engaging agencies or 

producers.

Nil Nil Nil GAP GAP GAP

6 6(2)(g

)&7©

Ensuring that open burning of plastic 

waste does not take place

Nil Nil Nil GAP GAP Direction has 

been issued. 

7 8(1)(a

)

The waste generator shall take steps to 

minimise generation of plastic waste and 

segregate plastic waste at source

Nil Nil Nil GAP GAP Awareness 

workshops are 

being organised 

to sensitize 

people. Bins are 

being provided 

from ULBs to 

households.

8 8(1)(b

)

The waste generator shall not litter the 

plastic waste

Nil Nil Nil GAP GAP  -
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Sl. 

No.

Rule Provisions Violator Nature of 

Violation

Action Taken Violator Nature of 

Violation

Action  taken

Details  of violations & action taken on non-compliance Maharashtra Odisha

9 13(2) Every producer or band-owner shall, for 

the purpose of registration or for renewal 

of registration, make an application in 

Form-I to 

i. "The concerned State Pollution Control 

Board or Pollution Control Committee of 

the Union territory, if operating one or 

two States or Union Territories"; or 

ii. "The Central Pollution Control Board, if 

operating in more than two State or 

Union Territories".

Nil Nil Nil GAP GAP Show-cause 

notices have 

been issued.

10 13(3) Every person recycling or processing 

waste or proposing to recycle or process 

plastic waste shall make an application 

to the State Pollution Control Board or 

the Pollution Control Committee, for 

grant of registration or renewal of 

registration for the recycling unit, in 

Form II.

Nil Nil Nil GAP GAP Actions are 

being taken in 

accordance with 

the rules. 
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Sl. 

No.

Rule Provisions Violator Nature of 

Violation

Action Taken Violator Nature of 

Violation

Action  taken

Details  of violations & action taken on non-compliance Maharashtra Odisha

11 13(4) Every manufacturer engaged in 

manufacturer of plastic to be used as raw 

material by the producer shall make an 

application  to the State Pollution Control 

Board or the Pollution Control 

Committee, of the Union Territory 

concerned, for the grant of registration or 

renewal of registration for the recycling 

unit, in Form III.

Nil Nil Nil GAP GAP Complied 

12 14(1) Retailers or street vendors shall not sell 

or provide commodities to consumer in 

carry bags or plastic sheet or multi-

layered packaging, which are not 

manufactured and labelled or marked, as 

per prescribed under these rules

Nil Nil Nil GAP GAP  Action are 

being taken in 

accordance with 

PWM Rules , 

2016 (as 

amended)

13 Any other (please specify) Nil Nil Nil GAP GAP GAP
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Sl. 

No.

Rule Provisions Violator Nature of Violation Action taken

1 4© Carry bag made of virgin or recycled plastic, 

shall not be less than fifty microns in 

thickness;

15 Selling sub-standard and non-

labelling plastic carry bags.

Item seized and utilized in 

Road construction.

2 4(d) Plastic sheet or like, which is not an integral 

part of multi-layered packaging and cver made 

of plastic sheet used for packaging, wrapping 

the commudity shall not be less than fifty 

microns in thickness except where the 

thickness of such plastic sheets impair the 

functionality of the product

8 Selling and storing of plastic sheet 

or like which is<50 microns in 

thickness.

Item seized and utilized in 

Road construction.

3 4(f) Sachets using plastic material shall not be used 

for storing, packing or selling gutkha, tobacco 

and pan masala;

GAP GAP GAP

4 4(h) Carry bags made from compostable plastics 

shall conform to the Indian Standard: IS 

17088:2008 titled as Specifications for 

Compostable Plastics, as amendedfrom time to 

time. The manufacturers or seller of 

compostable plastic carrybags shall obtain a 

certified from the Central Pollution Control 

Board before marketing or selling;

Nil Nil Nil

Details  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018

Manipur
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Sl. 

No.

Rule Provisions Violator Nature of Violation Action taken

Details  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018

Manipur

5 6(1) & 

(7)

Every local body shall be responsible for 

development and setting up of infrastructure 

for segregation, collection, storage, 

transportation, processing, and disposal of the 

plastic waste either on its own or by engaging 

agencies or producers.

6 6(2)(g

)&7©

Ensuring that open burning of plastic waste 

does not take place

7 8(1)(a

)

The waste generator shall take steps to 

minimise generation of plastic waste and 

segregate plastic waste at source

8 8(1)(b

)

The waste generator shall not litter the plastic 

waste

9 13(2) Every producer or band-owner shall, for the 

purpose of registration or for renewal of 

registration, make an application in Form-I to 

i. "The concerned State Pollution Control Board 

or Pollution Control Committee of the Union 

territory, if operating one or two States or 

Union Territories"; or 

ii. "The Central Pollution Control Board, if 

operating in more than two State or Union 

Territories".
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Sl. 

No.

Rule Provisions Violator Nature of Violation Action taken

Details  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018

Manipur

10 13(3) Every person recycling or processing waste or 

proposing to recycle or process plastic waste 

shall make an application to the State Pollution 

Control Board or the Pollution Control 

Committee, for grant of registration or renewal 

of registration for the recycling unit, in Form II.

11 13(4) Every manufacturer engaged in manufacturer of 

plastic to be used as raw material by the 

producer shall make an application  to the State 

Pollution Control Board or the Pollution Control 

Committee, of the Union Territory concerned, 

for the grant of registration or renewal of 

registration for the recycling unit, in Form III.

12 14(1) Retailers or street vendors shall not sell or 

provide commodities to consumer in carry bags 

or plastic sheet or multi-layered packaging, 

which are not manufactured and labelled or 

marked, as per prescribed under these rules

13 Any other (please specify)
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Sl. 

No.

Rule Provisions Violator Nature of 

Violation

Action taken

1 4© Carry bag made of virgin or 

recycled plastic, shall not be 

less than fifty microns in 

thickness;

GAP NA The Govt. of Nagaland had vide notification no. UDD/7-GEN-07-

PWM/2018 dated 17th June, 2019 banned all the Single use plastics in 

Nagaland, namely:

1. All Plastic carry bags, with or without handles, irrespective of thickness 

and size;

2. Plastic cutlery including plates, plastic cups, straws, stirrers etc.

3. Cutlery and other decorative made of Styrofoam (Thermocol)

4. Polythene

5. Nylon

6. Poly-Vinyl-Carbohydrates (PVC)

7. Poly-Propylene

8. Poly-Styrene

2 4(d) Plastic sheet or like, which is 

not an integral part of multi-

layered packaging and cver 

made of plastic sheet used 

for packaging, wrapping the 

commudity shall not be less 

than fifty microns in 

thickness except where the 

thickness of such plastic 

sheets impair the 

functionality of the product

GAP NA The Govt. of Nagaland had vide notification no. UDD/7-GEN-07-

PWM/2018 dated 17th June, 2019 banned all the Single use plastics in 

Nagaland, namely:

1. All Plastic carry bags, with or without handles, irrespective of thickness 

and size;

2. Plastic cutlery including plates, plastic cups, straws, stirrers etc.

3. Cutlery and other decorative made of Styrofoam (Thermocol)

4. Polythene

5. Nylon

6. Poly-Vinyl-Carbohydrates (PVC)

7. Poly-Propylene

8. Poly-Styrene

3 4(f) Sachets using plastic 

material shall not be used for 

storing, packing or selling 

gutkha, tobacco and pan 

masala;

GAP NA GAP

Details  of violations & action taken on Nagland
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Sl. 

No.

Rule Provisions Violator Nature of 

Violation

Action taken

Details  of violations & action taken on Nagland

4 4(h) Carry bags made from 

compostable plastics shall 

conform to the Indian 

Standard: IS 17088:2008 

titled as Specifications for 

Compostable Plastics, as 

amendedfrom time to time. 

The manufacturers or seller 

of compostable plastic 

carrybags shall obtain a 

certified from the Central 

Pollution Control Board 

before marketing or selling;

GAP NA GAP

5 6(1) & 

(7)

Every local body shall be 

responsible for development 

and setting up of 

infrastructure for 

segregation, collection, 

storage, transportation, 

processing, and disposal of 

the plastic waste either on 

its own or by engaging 

agencies or producers.

GAP NA GAP

6 6(2)(g

)&7©

Ensuring that open burning 

of plastic waste does not 

take place

GAP NA GAP
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Sl. 

No.

Rule Provisions Violator Nature of 

Violation

Action taken

Details  of violations & action taken on Nagland

7 8(1)(a

)

The waste generator shall 

take steps to minimise 

generation of plastic waste 

and segregate plastic waste 

at source

GAP NA GAP

8 8(1)(b

)

The waste generator shall 

not litter the plastic waste

GAP NA

9 13(2) Every producer or band-

owner shall, for the purpose 

of registration or for renewal 

of registration, make an 

application in Form-I to 

i. "The concerned State 

Pollution Control Board or 

Pollution Control Committee 

of the Union territory, if 

operating one or two States 

or Union Territories"; or 

ii. "The Central Pollution 

Control Board, if operating in 

more than two State or 

Union Territories".

GAP NA GAP
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Sl. 

No.

Rule Provisions Violator Nature of 

Violation

Action taken

Details  of violations & action taken on Nagland

10 13(3) Every person recycling or 

processing waste or 

proposing to recycle or 

process plastic waste shall 

make an application to the 

State Pollution Control 

Board or the Pollution 

Control Committee, for grant 

of registration or renewal of 

registration for the recycling 

unit, in Form II.

GAP NA GAP

11 13(4) Every manufacturer engaged 

in manufacturer of plastic to 

be used as raw material by 

the producer shall make an 

application  to the State 

Pollution Control Board or 

the Pollution Control 

Committee, of the Union 

Territory concerned, for the 

grant of registration or 

renewal of registration for 

the recycling unit, in Form III.

GAP NA GAP
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Sl. 

No.

Rule Provisions Violator Nature of 

Violation

Action taken

Details  of violations & action taken on Nagland

12 14(1) Retailers or street vendors 

shall not sell or provide 

commodities to consumer in 

carry bags or plastic sheet or 

multi-layered packaging, 

which are not manufactured 

and labelled or marked, as 

per prescribed under these 

rules

GAP NA GAP

13 Any other (please specify) GAP NA The Govt. of Nagaland had vide notification no. UDD/7-GEN-07-

PWM/2018 dated 17th June, 2019 banned all the Single use plastics in 

Nagaland, namely:

1. All Plastic carry bags, with or without handles, irrespective of thickness 

and size;

2. Plastic cutlery including plates, plastic cups, straws, stirrers etc.

3. Cutlery and other decorative made of Styrofoam (Thermocol)

4. Polythene

5. Nylon

6. Poly-Vinyl-Carbohydrates (PVC)

7. Poly-Propylene

8. Poly-Styrene
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Sl. 

No.

Rule Provisions Violator Nature of

Voilation

Action 

taken

Violator Nature of Action 

taken

Remarks

1 4© Carry bag made of virgin or recycled 

plastic, shall not be less than fifty 

microns in thickness;

10 <50 microns closed Nil Nil NA There is no 

manufacturing unit in 

the state of Sikkim

2 4(d) Plastic sheet or like, which is not an 

integral part of multi-layered packaging 

and cver made of plastic sheet used for 

packaging, wrapping the commudity 

shall not be less than fifty microns in 

thickness except where the thickness of 

such plastic sheets impair the 

functionality of the product

3 <50 microns closed Nil Nil NA Banned under Sikkim 

Trade Licence and 

Miscellaneous 

Provision Rules, 1985 

vide notification No. 

GOS/UD&HD/97-

98/6(85) dated 4th 

June 1998

3 4(f) Sachets using plastic material shall not 

be used for storing, packing or selling 

gutkha, tobacco and pan masala;

NA NA NA Nil Nil NA There is no 

manufacturing unit in 

the state of Sikkim

4 4(h) Carry bags made from compostable 

plastics shall conform to the Indian 

Standard: IS 17088:2008 titled as 

Specifications for Compostable Plastics, 

as amendedfrom time to time. The 

manufacturers or seller of compostable 

plastic carrybags shall obtain a certified 

from the Central Pollution Control Board 

before marketing or selling;

Yes NA NA Nil Nil NA There is no 

manufacturing unit in 

the state of Sikkim

Details  of violations & action taken on non- Puducherry Sikkim
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Sl. 

No.

Rule Provisions Violator Nature of

Voilation

Action 

taken

Violator Nature of Action 

taken

Remarks

Details  of violations & action taken on non- Puducherry Sikkim

5 6(1) & 

(7)

Every local body shall be responsible for 

development and setting up of 

infrastructure for segregation, collection, 

storage, transportation, processing, and 

disposal of the plastic waste either on its 

own or by engaging agencies or 

producers.

Yes NA NA Nil Nil NA   All ULBs are 

sensitized in this 

issues and matter 

under process

6 6(2)(g

)&7©

Ensuring that open burning of plastic 

waste does not take place

Yes NA NA Nil Nil NA Buring of agricultural 

waste, leaves, 

litter,paper wastes and 

garbage within the 

State of Sikkim is 

banned vide 

notification 

vide.196/FEWMD 

dated 05.01.2015

7 8(1)(a

)

The waste generator shall take steps to 

minimise generation of plastic waste and 

segregate plastic waste at source

Yes NA NA Nil Nil NA GAP

8 8(1)(b

)

The waste generator shall not litter the 

plastic waste

Yes NA NA Nil Nil NA As per notification 

No.5/UD HD dated  

29.04.2019 in Bye law 

No. 4.1  Littering any 

waste imposed fine of 

Rs200
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Sl. 

No.

Rule Provisions Violator Nature of

Voilation

Action 

taken

Violator Nature of Action 

taken

Remarks

Details  of violations & action taken on non- Puducherry Sikkim

9 13(2) Every producer or band-owner shall, for 

the purpose of registration or for 

renewal of registration, make an 

application in Form-I to 

i. "The concerned State Pollution Control 

Board or Pollution Control Committee of 

the Union territory, if operating one or 

two States or Union Territories"; or 

ii. "The Central Pollution Control Board, 

if operating in more than two State or 

Union Territories".

Yes NA NA Nil Nil NA

10 13(3) Every person recycling or processing 

waste or proposing to recycle or process 

plastic waste shall make an application 

to the State Pollution Control Board or 

the Pollution Control Committee, for 

grant of registration or renewal of 

registration for the recycling unit, in 

Form II.

Yes NA NA Nil Nil NA There is no recycling 

or processing waste or 

proposing to recycle 

unit in the state of 

Sikkim
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Sl. 

No.

Rule Provisions Violator Nature of

Voilation

Action 

taken

Violator Nature of Action 

taken

Remarks

Details  of violations & action taken on non- Puducherry Sikkim

11 13(4) Every manufacturer engaged in 

manufacturer of plastic to be used as 

raw material by the producer shall make 

an application  to the State Pollution 

Control Board or the Pollution Control 

Committee, of the Union Territory 

concerned, for the grant of registration 

or renewal of registration for the 

recycling unit, in Form III.

GAP NA NA Nil Nil NA There is no 

manufacturing unit in 

the state of Sikkim

12 14(1) Retailers or street vendors shall not sell 

or provide commodities to consumer in 

carry bags or plastic sheet or multi-

layered packaging, which are not 

manufactured and labelled or marked, as 

per prescribed under these rules

GAP NA NA Nil Nil NA Sikkim Trade Licence 

and Miscellaneous 

Provision Rules, 1985 

has banned through 

notification No. 

GOS/UD&HD/97-

98/6(85) dated 4th 

June 1998

13 Any other (please specify) GAP NA NA
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Sl. No. Rule Provisions Violator Nature of 

Violation

Action taken

1 4© Carry bag made of virgin or recycled plastic, shall not be less than 

fifty microns in thickness;

15214 

Challans

Use of ban 

Plastic

Total fine collected 126.18 

Lakh

2 4(d) Plastic sheet or like, which is not an integral part of multi-layered 

packaging and cver made of plastic sheet used for packaging, 

wrapping the commudity shall not be less than fifty microns in 

thickness except where the thickness of such plastic sheets 

impair the functionality of the product

NA NA NA

3 4(f) Sachets using plastic material shall not be used for storing, 

packing or selling gutkha, tobacco and pan masala;

NA NA NA

4 4(h) Carry bags made from compostable plastics shall conform to the 

Indian Standard: IS 17088:2008 titled as Specifications for 

Compostable Plastics, as amendedfrom time to time. The 

manufacturers or seller of compostable plastic carrybags shall 

obtain a certified from the Central Pollution Control Board before 

marketing or selling;

NA NA NA

5 6(1) & 

(7)

Every local body shall be responsible for development and setting 

up of infrastructure for segregation, collection, storage, 

transportation, processing, and disposal of the plastic waste 

either on its own or by engaging agencies or producers.

NA NA Direction issue to all ULBs 

and District magistrate

6 6(2)(g)&

7©

Ensuring that open burning of plastic waste does not take place NA NA Data yet to Collected

7 8(1)(a) The waste generator shall take steps to minimise generation of 

plastic waste and segregate plastic waste at source

GAP GAP Workshop done to above 

topics

8 8(1)(b) The waste generator shall not litter the plastic waste _ _ _

Details  of violations & action taken on non-compliance of Uttarakhand
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Sl. No. Rule Provisions Violator Nature of 

Violation

Action taken

Details  of violations & action taken on non-compliance of Uttarakhand

9 13(2) Every producer or band-owner shall, for the purpose of 

registration or for renewal of registration, make an application in 

Form-I to 

i. "The concerned State Pollution Control Board or Pollution 

Control Committee of the Union territory, if operating one or two 

States or Union Territories"; or 

ii. "The Central Pollution Control Board, if operating in more than 

two State or Union Territories".

_ _ Direction issue

10 13(3) Every person recycling or processing waste or proposing to 

recycle or process plastic waste shall make an application to the 

State Pollution Control Board or the Pollution Control Committee, 

for grant of registration or renewal of registration for the recycling 

unit, in Form II.

GAP GAP Direction issue

11 13(4) Every manufacturer engaged in manufacturer of plastic to be used 

as raw material by the producer shall make an application  to the 

State Pollution Control Board or the Pollution Control Committee, 

of the Union Territory concerned, for the grant of registration or 

renewal of registration for the recycling unit, in Form III.

GAP GAP Direction issue

12 14(1) Retailers or street vendors shall not sell or provide commodities 

to consumer in carry bags or plastic sheet or multi-layered 

packaging, which are not manufactured and labelled or marked, 

as per prescribed under these rules

GAP GAP GAP

13 Any other (please specify)
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Sl. No. Rule Provisions Violator Nature of Violation Action taken Violator Nature of 

Violation

Action  

taken

1 4© Carry bag made of virgin or recycled plastic, 

shall not be less than fifty microns in 

thickness;

 52 Thickness of plastic 

carry bags less than 

50 micron. 

Fine is being 

imposed by ULBs 

under the guidance 

of SUDA and 

Direction from 

WBPCB.

Nil NA NA

2 4(d) Plastic sheet or like, which is not an integral 

part of multi-layered packaging and cver made 

of plastic sheet used for packaging, wrapping 

the commudity shall not be less than fifty 

microns in thickness except where the 

thickness of such plastic sheets impair the 

functionality of the product

GAP GAP NA Nil NA NA

3 4(f) Sachets using plastic material shall not be 

used for storing, packing or selling gutkha, 

tobacco and pan masala;

GAP GAP NA Nil NA NA

4 4(h) Carry bags made from compostable plastics 

shall conform to the Indian Standard: IS 

17088:2008 titled as Specifications for 

Compostable Plastics, as amendedfrom time 

to time. The manufacturers or seller of 

compostable plastic carrybags shall obtain a 

certified from the Central Pollution Control 

Board before marketing or selling;

GAP GAP NA Nil NA NA

West Bengal TripuraDetails  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018
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Sl. No. Rule Provisions Violator Nature of Violation Action taken Violator Nature of 

Violation

Action  

taken

West Bengal TripuraDetails  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018

5 6(1) & 

(7)

Every local body shall be responsible for 

development and setting up of infrastructure 

for segregation, collection, storage, 

transportation, processing, and disposal of 

the plastic waste either on its own or by 

engaging agencies or producers.

GAP GAP A good numbers of 

ULBs have already 

started 100 % 

source segregation 

and management of 

plastic waste as per 

guileline of CPCB. 

SUDA has already 

directed all ULBs to 

install MRFs for 

effective 

management of 

plastic wastes. 

Nil NA NA

6 6(2)(g

)&7©

Ensuring that open burning of plastic waste 

does not take place

GAP GAP Direction has been 

issued. 

Nil NA NA

7 8(1)(a

)

The waste generator shall take steps to 

minimise generation of plastic waste and 

segregate plastic waste at source

GAP GAP Awareness 

workshops are being 

organised to 

sensitize people. 

Bins are being 

provided from ULBs 

to households.

Nil NA NA
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Sl. No. Rule Provisions Violator Nature of Violation Action taken Violator Nature of 

Violation

Action  

taken

West Bengal TripuraDetails  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018

8 8(1)(b

)

The waste generator shall not litter the plastic 

waste

GAP GAP Nil NA NA

9 13(2) Every producer or band-owner shall, for the 

purpose of registration or for renewal of 

registration, make an application in Form-I to 

i. "The concerned State Pollution Control 

Board or Pollution Control Committee of the 

Union territory, if operating one or two States 

or Union Territories"; or 

ii. "The Central Pollution Control Board, if 

operating in more than two State or Union 

Territories".

GAP GAP Show-cause notices 

have been issued

Nil NA NA

10 13(3) Every person recycling or processing waste or 

proposing to recycle or process plastic waste 

shall make an application to the State 

Pollution Control Board or the Pollution 

Control Committee, for grant of registration or 

renewal of registration for the recycling unit, 

in Form II.

GAP GAP Actions are being 

taken in accordance 

with the rules. 

Nil NA NA
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Sl. No. Rule Provisions Violator Nature of Violation Action taken Violator Nature of 

Violation

Action  

taken

West Bengal TripuraDetails  of violations & action taken on non-compliance of 

provisions of PWM Rules, 2016, as amended, 2018

11 13(4) Every manufacturer engaged in manufacturer 

of plastic to be used as raw material by the 

producer shall make an application  to the 

State Pollution Control Board or the Pollution 

Control Committee, of the Union Territory 

concerned, for the grant of registration or 

renewal of registration for the recycling unit, 

in Form III.

GAP GAP Complied Nil NA NA

12 14(1) Retailers or street vendors shall not sell or 

provide commodities to consumer in carry 

bags or plastic sheet or multi-layered 

packaging, which are not manufactured and 

labelled or marked, as per prescribed under 

these rules

GAP GAP Action are being 

taken in accordance 

with PWM Rules , 

2016 (as amended)

45 Jont 

raids 

were 

conducte

d in 2020-

21 jointly 

with 

ULBs, 

SDM, 

Police

NA NA

13 Any other (please specify) GAP GAP NA Nil NA NA
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Assam Chandigarh Mizoram Puducherry Sikkim

Sl. No. Item No. No. No. No. No.

1 Total No. ULBs 96 1 ULB : 1 (Aizawl Municipal 

Corporation)

Urban Towns : 22 (under UD&PA 

Deptt)

5 7

a Total NO. of ULBs which have provided 

complete Annual Report

45 1 ULB : 1 (Aizawl Municipal 

Corporation)

Urban Towns : 16 (under UD&PA 

Deptt)

3 7

2 Total No. GPs 0 155 Village Councils in Urban 

Towns

10 16

a Total No. of GPs which have provided 

complete Annual Report

nil 0 141 Village Councils 7 0

3 Any other local bodies (please specify) GAP 0 NIL GAP 0

a Any other local bodies which have provided 

complete Annual Report

GAP 0 NA GAP 0

Status of submission of Annual Report by 

ULBs/VPs  to SPCB/PCC
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Sl. No. Item

1 Total No. ULBs

a Total NO. of ULBs which have provided 

complete Annual Report

2 Total No. GPs

a Total No. of GPs which have provided 

complete Annual Report

3 Any other local bodies (please specify)

a Any other local bodies which have provided 

complete Annual Report

Status of submission of Annual Report by 

ULBs/VPs  to SPCB/PCC

Uttarakhand Nagaland Odisha Maharashtr

a

West 

Bengal

Tripura

No. No. No. No. No. No.

100 39 114 403 125 20

67 39 114 394 125 20

7791 19 NA 27,891 3339 591

Nil NA NA GAP Nil GAP

GAP None NA GAP Nil GAP

GAP None NA GAP Nil GAP
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Sl. No ITEMS NUMBER

A Overview of Waste management 25

1

Per Capita PW generation (TPD) 10

5: <2000 TPA

4: 2000-5000

3: 5000-10000 TPA

2: 10000-150000 TPA

1: >15000 TPA

2

% of ULB submitted the information 5

 (5: 100%-80%; 4: 80-60%; 

3: 60-40%; 2:40%-20%; 1: 

<20%)

3 Unregistered plastic units (Y/N) 5

4
Provision for Marking & Leveling implemented 

(Y/N) 5

B Action Plan 50

8 Action Plan Provided (Y/N) 10

9
% of ULBs which have set-up of plastic waste 

management system as per Rule 6(2)? 10

10 % of processed waste 10

11 waste processed through recycling  3

waste processed through co-processing  3

waste processed through waste to energy 3

12 waste processed through Waste to oil 3

13 waste processed through road making 3

% of ULB engaged with Producers/Brand Owners / 

Importers  for PWM.

5(5: 100%-80%; 4: 80-60%; 

3: 60-40%; 2:40%-20%; 1: 

<20%)

C Compostable plastic 15

14
Manufacturing Units of compostable plastic exist 

(Y/N) 5

15
% generation of compostable plastic  vs total 

generation of PW

10(0-30%:5,30-70%:7, 70-

100%:10)

D Best Practices 10

Rating  of States / UTs  under PWM
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S.No. ITEMS Marks distribution A&N Islands Andhra 

Pradesh

Arunachal 

Pradesh 

Assam Bihar

total waste generation 492.34 39626.45 3755.9 58765 74263.69

Popullation 614287.415 54975720.73 1380124.815 34199449.1 109461851

1 Per capita PW generation 

(gram/year)

10

5: <2000 TPA

4: 2000-5000

3: 5000-10000 TPA

2: 10000-150000 TPA

1: >15000 TPA

801.481502 720.7990995 2721.420525 1718.302533 678.4435791

Marks obtained 5 5 4 5 5

2 % of ULB submitted the 

information

5

 (5: 100%-80%; 4: 80-60%; 3: 

60-40%; 2:40%-20%; 1: 

<20%)

100 100 GAP 46.875 100

Marks obtained 5 5 0 3 5

3 Unregistered plastic units 

(Y/N)

Y-0

N-5

No No No No Yes

Marks obtained 5 5 5 5 0

4 Provision of Marking & 

Labeling implemented 

(Y/N)

Y-5

N-0

Yes Yes Yes Yes Yes

Marks obtained 5 5 5 5 5

B Action Plan 50

5 Action Plan Provided 

(Y/N)

10

10- Y(Complete)

5-Y(Partial)

0-Not submitted

Yes No No Yes No

Marks obtained 5 0 0 10 0

6 % of ULBs which have 

set-up of plastic waste 

management as per Rule 

6(2)

10 100 100 70 67 GAP

Marks obtained 10 10 10 10 0

7 % of processed waste 10

100-90%-10

90-80%-9

17.00037779 0 3.993716553 16.14906832 10.3329098

A
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S.No. ITEMS Marks distribution A&N Islands Andhra 

Pradesh

Arunachal 

Pradesh 

Assam Bihar

Marks obtained 2 0 1 2 2

8 waste processed through 

recycling (TPD)

3 GAP GAP 0.24 GAP 21

Marks obtained 0 0 3 0 3

9 waste processing through 

co-processing

3 GAP GAP GAP 26 GAP

Marks obtained 0 0 0 3 0

10 waste processsed 

through waste to 

energy/RDF

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

11 waste processed though 

waste to oil

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

12 waste processed through 

road making

3 0.22 GAP 0.16 GAP GAP

Marks obtained 3 0 3 0 0

13 % of ULB engaged with 

Producers/Brand 

Owners/Importers for 

PWM

5(5: 100%-80%; 4: 80-60%; 

3: 60-40%; 2:40%-20%; 1: 

<20%)

There are no 

registered  

Producers/band

owners/importer

s of plastic 

produects. 

GAP 0 0 GAP

Marks obtained 5 0 0 0 0

C Compostable Plastic 15

14 Manufacutring Units of 

compostable plastic exist 

(Y/N)

5-Y

0-N

Yes Yes No No No

Marks obtained 5 5 0 0 0

15 % generation of 

compostable plastic vs 

total generation of PW

10(0-30%:5,30-70%:7, 70-

100%:10)

3.046675062 0.79 0 0 0

Marks obtained 5 5 0 0 0

D Best Practices 10
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S.No. ITEMS Marks distribution Chandigarh Chhattisgarh Daman Delhi Goa

total waste generation 13107.15 47450 4726 345000 29441

Popullation 2220357.002 27353011.57 920010.7656 24490464.69 2224326.878

1 Per capita PW generation 

(gram/year)

10

5: <2000 TPA

4: 2000-5000

3: 5000-10000 TPA

2: 10000-150000 TPA

1: >15000 TPA

5903.172322 1734.726718 5136.896411 14087.11531 13235.91433

Marks obtained 3 5 3 2 2

2 % of ULB submitted the 

information

5

 (5: 100%-80%; 4: 80-60%; 3: 

60-40%; 2:40%-20%; 1: 

<20%)

100 100 100 100 GAP

Marks obtained 5 5 5 5 0

3 Unregistered plastic units 

(Y/N)

Y-0

N-5

No No GAP No No

Marks obtained 5 5 0 5 5

4 Provision of Marking & 

Labeling implemented 

(Y/N)

Y-5

N-0

Yes Yes GAP GAP Yes

Marks obtained 5 5 0 0 5

B Action Plan 50

5 Action Plan Provided 

(Y/N)

10

10- Y(Complete)

5-Y(Partial)

0-Not submitted

Yes No No No No

Marks obtained 10 0 0 0 0

6 % of ULBs which have 

set-up of plastic waste 

management as per Rule 

6(2)

10 100 GAP GAP GAP GAP

Marks obtained 10 0 0 0 0

7 % of processed waste 10

100-90%-10

90-80%-9

11.78097451 0 GAP 0.333333333 0

A
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S.No. ITEMS Marks distribution Chandigarh Chhattisgarh Daman Delhi Goa

Marks obtained 2 0 0 1 0

8 waste processed through 

recycling (TPD)

3 GAP GAP GAP 3.1 GAP

Marks obtained 0 0 0 3 0

9 waste processing through 

co-processing

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

10 waste processsed 

through waste to 

energy/RDF

3 4.23 GAP GAP GAP GAP

Marks obtained 3 0 0 0 0

11 waste processed though 

waste to oil

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

12 waste processed through 

road making

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

13 % of ULB engaged with 

Producers/Brand 

Owners/Importers for 

PWM

5(5: 100%-80%; 4: 80-60%; 

3: 60-40%; 2:40%-20%; 1: 

<20%)

0 GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

C Compostable Plastic 15

14 Manufacutring Units of 

compostable plastic exist 

(Y/N)

5-Y

0-N

No Yes Yes Yes Yes

Marks obtained 0 5 5 5 5

15 % generation of 

compostable plastic vs 

total generation of PW

10(0-30%:5,30-70%:7, 70-

100%:10)

0 2.3 1671 0.904927536 1.834176828

Marks obtained 0 5 10 5 5

D Best Practices 10

Marks obtained 7 8 4 7 8
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S.No. ITEMS Marks distribution Gujarat Haryana Himachal 

Pradesh

Jammu & 

Kashmir 

Jharkhand

total waste generation 337693.96 185168 6206.78 51710.6 20263.45

Popullation 65532000 29377807.41 7363372.503 12996912.68 35673382.18

1 Per capita PW generation 

(gram/year)

10

5: <2000 TPA

4: 2000-5000

3: 5000-10000 TPA

2: 10000-150000 TPA

1: >15000 TPA

5153.115425 6302.989104 842.9262539 3978.683345 568.027161

Marks obtained 3 3 5 4 5

2 % of ULB submitted the 

information

5

 (5: 100%-80%; 4: 80-60%; 3: 

60-40%; 2:40%-20%; 1: 

<20%)

GAP 100 GAP 100 100

Marks obtained 0 5 0 5 5

3 Unregistered plastic units 

(Y/N)

Y-0

N-5

No No No No No

Marks obtained 5 5 5 5 5

4 Provision of Marking & 

Labeling implemented 

(Y/N)

Y-5

N-0

Yes Yes Yes Yes Yes

Marks obtained 5 5 5 5 5

B Action Plan 50

5 Action Plan Provided 

(Y/N)

10

10- Y(Complete)

5-Y(Partial)

0-Not submitted

No No No No No

Marks obtained 0 0 0 0 0

6 % of ULBs which have 

set-up of plastic waste 

management as per Rule 

6(2)

10 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

7 % of processed waste 10

100-90%-10

90-80%-9

19.37257036 0.396936836 13.34991305 0 45.32891171

A
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S.No. ITEMS Marks distribution Gujarat Haryana Himachal 

Pradesh

Jammu & 

Kashmir 

Jharkhand

Marks obtained 2 1 2 0 5

8 waste processed through 

recycling (TPD)

3 GAP GAP 2.3 GAP 25.16

Marks obtained 0 0 3 0 3

9 waste processing through 

co-processing

3 179.23 GAP GAP GAP GAP

Marks obtained 3 0 0 0 0

10 waste processsed 

through waste to 

energy/RDF

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

11 waste processed though 

waste to oil

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

12 waste processed through 

road making

3 GAP 2.01 GAP GAP GAP

Marks obtained 0 3 0 0 0

13 % of ULB engaged with 

Producers/Brand 

Owners/Importers for 

PWM

5(5: 100%-80%; 4: 80-60%; 

3: 60-40%; 2:40%-20%; 1: 

<20%)

GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

C Compostable Plastic 15

14 Manufacutring Units of 

compostable plastic exist 

(Y/N)

5-Y

0-N

Yes Yes Yes Yes No

Marks obtained 5 5 5 5 0

15 % generation of 

compostable plastic vs 

total generation of PW

10(0-30%:5,30-70%:7, 70-

100%:10)

5.44 1.35 17.07809847 0 0

Marks obtained 5 5 5 0 0

D Best Practices 10

Marks obtained 8 8 8 6 8
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S.No. ITEMS Marks distribution Karnataka Kerala Lakshadweep Madhya 

Pradesh

Maharashtra

total waste generation 368080 120063.87 531 138483.58 311254

Popullation 64887514.08 36579788.09 86011.90476 83180157.53 127111429

1 Per capita PW generation 

(gram/year)

10

5: <2000 TPA

4: 2000-5000

3: 5000-10000 TPA

2: 10000-150000 TPA

1: >15000 TPA

5672.58594 3282.246188 6173.564014 1664.863161 2448.67045

Marks obtained 3 4 3 5 4

2 % of ULB submitted the 

information

5

 (5: 100%-80%; 4: 80-60%; 3: 

60-40%; 2:40%-20%; 1: 

<20%)

100 70.96774194 GAP 99.47780679 97.76674938

Marks obtained 5 4 5 5 5

3 Unregistered plastic units 

(Y/N)

Y-0

N-5

No Yes No No No

Marks obtained 5 0 5 5 5

4 Provision of Marking & 

Labeling implemented 

(Y/N)

Y-5

N-0

GAP Yes GAP Yes Yes

Marks obtained 0 5 0 5 5

B Action Plan 50

5 Action Plan Provided 

(Y/N)

10

10- Y(Complete)

5-Y(Partial)

0-Not submitted

No Yes (Ann. I-III) No No Yes

Marks obtained 0 5 0 0 10

6 % of ULBs which have 

set-up of plastic waste 

management as per Rule 

6(2)

10 GAP 98.9 GAP GAP 95

Marks obtained 0 10 0 0 10

7 % of processed waste 10

100-90%-10

90-80%-9

3.912193002 62.64623779 0 85.9225693 62.1518117

A
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S.No. ITEMS Marks distribution Karnataka Kerala Lakshadweep Madhya 

Pradesh

Maharashtra

Marks obtained 1 7 0 9 7

8 waste processed through 

recycling (TPD)

3 29.5 200 GAP 173.7 81

Marks obtained 3 3 0 3 3

9 waste processing through 

co-processing

3 9.86 3.56 GAP 151.19 70

Marks obtained 3 3 0 3 3

10 waste processsed 

through waste to 

energy/RDF

3 GAP GAP GAP GAP 342

Marks obtained 0 0 0 0 3

11 waste processed though 

waste to oil

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

12 waste processed through 

road making

3 GAP 2.51 GAP 1.11 37

Marks obtained 0 3 0 3 3

13 % of ULB engaged with 

Producers/Brand 

Owners/Importers for 

PWM

5(5: 100%-80%; 4: 80-60%; 

3: 60-40%; 2:40%-20%; 1: 

<20%)

GAP 0 GAP GAP GAP

Marks obtained 0 0 0 0 0

C Compostable Plastic 15

14 Manufacutring Units of 

compostable plastic exist 

(Y/N)

5-Y

0-N

Yes Yes No Yes Yes

Marks obtained 5 5 0 5 5

15 % generation of 

compostable plastic vs 

total generation of PW

10(0-30%:5,30-70%:7, 70-

100%:10)

2.79 1.767392639 0 0.350944134 13.5

Marks obtained 5 5 0 5 5

D Best Practices 10

Marks obtained 5 8 5 8 9
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S.No. ITEMS Marks distribution Manipur Meghalaya Mizoram Nagaland Odisha

total waste generation 10303 191.34 1514.51 4785.94 51267.9

Popullation 2723233.82 2914254.895 1116091.241 2500215.566 44076240.37

1 Per capita PW generation 

(gram/year)

10

5: <2000 TPA

4: 2000-5000

3: 5000-10000 TPA

2: 10000-150000 TPA

1: >15000 TPA

3783.369583 65.65657668 1356.976871 1914.210944 1163.16409

Marks obtained 4 5 5 5 5

2 % of ULB submitted the 

information

5

 (5: 100%-80%; 4: 80-60%; 3: 

60-40%; 2:40%-20%; 1: 

<20%)

100 100 73.91304348 100 100

Marks obtained 5 5 4 5 5

3 Unregistered plastic units 

(Y/N)

Y-0

N-5

No No No No No

Marks obtained 5 5 5 5 5

4 Provision of Marking & 

Labeling implemented 

(Y/N)

Y-5

N-0

Yes Yes Yes Yes No

Marks obtained 5 5 5 5 0

B Action Plan 50

5 Action Plan Provided 

(Y/N)

10

10- Y(Complete)

5-Y(Partial)

0-Not submitted

Yes (Ann. I-III) No Yes Yes Yes

Marks obtained 5 0 10 10 10

6 % of ULBs which have 

set-up of plastic waste 

management as per Rule 

6(2)

10 81 GAP 0 17 100

Marks obtained 10 0 0 10 10

7 % of processed waste 10

100-90%-10

90-80%-9

1.771328739 0 0.446216928 0.014626176 94.68518565

A
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S.No. ITEMS Marks distribution Manipur Meghalaya Mizoram Nagaland Odisha

Marks obtained 1 0 1 1 10

8 waste processed through 

recycling (TPD)

3 0.5 GAP 0 GAP 121

Marks obtained 3 0 0 0 3

9 waste processing through 

co-processing

3 GAP GAP 0.02 GAP 12

Marks obtained 0 0 3 0 3

10 waste processsed 

through waste to 

energy/RDF

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

11 waste processed though 

waste to oil

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

12 waste processed through 

road making

3 GAP GAP GAP 0 GAP

Marks obtained 0 0 0 0 0

13 % of ULB engaged with 

Producers/Brand 

Owners/Importers for 

PWM

5(5: 100%-80%; 4: 80-60%; 

3: 60-40%; 2:40%-20%; 1: 

<20%)

100 GAP 0 0 0

Marks obtained 5 0 0 0 0

C Compostable Plastic 15

14 Manufacutring Units of 

compostable plastic exist 

(Y/N)

5-Y

0-N

No No No No Yes

Marks obtained 0 0 0 0 5

15 % generation of 

compostable plastic vs 

total generation of PW

10(0-30%:5,30-70%:7, 70-

100%:10)

0 0 0 0 0.071194646

Marks obtained 0 0 0 0 5

D Best Practices 10

Marks obtained 7 7 8 8 8
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S.No. ITEMS Marks distribution Puducherry Punjab Rajasthan Sikkim Tamil Nadu

total waste generation 12754 108332.06 66324.57 82.75 430107

Popullation 2023092.077 30335817.63 77701430.62 679053.973 70891059.49

1 Per capita PW generation 

(gram/year)

10

5: <2000 TPA

4: 2000-5000

3: 5000-10000 TPA

2: 10000-150000 TPA

1: >15000 TPA

6304.211333 3571.094121 853.5823533 121.8607111 6067.15435

Marks obtained 3 4 5 5 3

2 % of ULB submitted the 

information

5

 (5: 100%-80%; 4: 80-60%; 3: 

60-40%; 2:40%-20%; 1: 

<20%)

60 100 100 100 100

Marks obtained 4 5 5 5 5

3 Unregistered plastic units 

(Y/N)

Y-0

N-5

No Yes No No No

Marks obtained 5 0 5 5 5

4 Provision of Marking & 

Labeling implemented 

(Y/N)

Y-5

N-0

Yes Yes Yes Yes Yes

Marks obtained 5 5 5 5 5

B Action Plan 50

5 Action Plan Provided 

(Y/N)

10

10- Y(Complete)

5-Y(Partial)

0-Not submitted

Yes No No Yes No

Marks obtained 10 0 0 10 0

6 % of ULBs which have 

set-up of plastic waste 

management as per Rule 

6(2)

10 100 GAP GAP GAP GAP

Marks obtained 10 0 0 0 0

7 % of processed waste 10

100-90%-10

90-80%-9

37.72933981 0 0.400816771 0 88.94461146

A
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S.No. ITEMS Marks distribution Puducherry Punjab Rajasthan Sikkim Tamil Nadu

Marks obtained 4 0 1 0 9

8 waste processed through 

recycling (TPD)

3 10.6 GAP GAP GAP 809.5

Marks obtained 3 0 0 0 3

9 waste processing through 

co-processing

3 2.58 GAP 0.73 GAP 195

Marks obtained 3 0 3 0 3

10 waste processsed 

through waste to 

energy/RDF

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

11 waste processed though 

waste to oil

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

12 waste processed through 

road making

3 GAP GAP GAP GAP 43.4

Marks obtained 0 0 0 0 3

13 % of ULB engaged with 

Producers/Brand 

Owners/Importers for 

PWM

5(5: 100%-80%; 4: 80-60%; 

3: 60-40%; 2:40%-20%; 1: 

<20%)

20 GAP GAP 0 GAP

Marks obtained 2 0 0 0 0

C Compostable Plastic 15

14 Manufacutring Units of 

compostable plastic exist 

(Y/N)

5-Y

0-N

Yes Yes Yes No Yes

Marks obtained 5 5 5 0 5

15 % generation of 

compostable plastic vs 

total generation of PW

10(0-30%:5,30-70%:7, 70-

100%:10)

19.60169359 5.53760355 4.05 0 7.18

Marks obtained 5 5 5 0 5

D Best Practices 10

Marks obtained 8 7 7 7 9
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S.No. ITEMS Marks distribution Telangana Tripura Uttarakhand Uttar Pradesh West Bengal

total waste generation 472675 61.65 375950 18647.75 417925

Popullation 41111818.93 4020346.934 234744953.5 11249286.19 97396992.84

1 Per capita PW generation 

(gram/year)

10

5: <2000 TPA

4: 2000-5000

3: 5000-10000 TPA

2: 10000-150000 TPA

1: >15000 TPA

11497.30205 15.3344975 1601.525377 1657.682957 2144.626809

Marks obtained 2 5 5 5 4

2 % of ULB submitted the 

information

5

 (5: 100%-80%; 4: 80-60%; 3: 

60-40%; 2:40%-20%; 1: 

<20%)

GAP 100 67 100 100

Marks obtained 0 5 4 5 5

3 Unregistered plastic units 

(Y/N)

Y-0

N-5

No No Yes No No

Marks obtained 5 5 0 5 5

4 Provision of Marking & 

Labeling implemented 

(Y/N)

Y-5

N-0

Yes GAP GAP Yes Yes

Marks obtained 5 0 0 5 5

B Action Plan 50

5 Action Plan Provided 

(Y/N)

10

10- Y(Complete)

5-Y(Partial)

0-Not submitted

No No Yes No Yes

Marks obtained 0 0 10 0 10

6 % of ULBs which have 

set-up of plastic waste 

management as per Rule 

6(2)

10 GAP 100 0 GAP 2.5

Marks obtained 0 10 0 0 10

7 % of processed waste 10

100-90%-10

90-80%-9

0 93.26845093 2.7 65.2 35.19

A

Annexure V
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S.No. ITEMS Marks distribution Telangana Tripura Uttarakhand Uttar Pradesh West Bengal

Marks obtained 0 10 1 7 4

8 waste processed through 

recycling (TPD)

3 GAP 0.15 0 GAP 175.8

Marks obtained 0 3 0 0 3

9 waste processing through 

co-processing

3 GAP GAP 8.53 28 GAP

Marks obtained 0 0 3 3 0

10 waste processsed 

through waste to 

energy/RDF

3 GAP GAP 24.8 GAP GAP

Marks obtained 0 0 3 0 0

11 waste processed though 

waste to oil

3 GAP GAP GAP GAP GAP

Marks obtained 0 0 0 0 0

12 waste processed through 

road making

3 GAP 0.01 GAP GAP GAP

Marks obtained 0 3 0 0 0

13 % of ULB engaged with 

Producers/Brand 

Owners/Importers for 

PWM

5(5: 100%-80%; 4: 80-60%; 

3: 60-40%; 2:40%-20%; 1: 

<20%)

GAP 0 1 GAP 0.02

Marks obtained 0 0 1 0 1

C Compostable Plastic 15

14 Manufacutring Units of 

compostable plastic exist 

(Y/N)

5-Y

0-N

Yes No Yes Yes Yes

Marks obtained 5 0 5 5 5

15 % generation of 

compostable plastic vs 

total generation of PW

10(0-30%:5,30-70%:7, 70-

100%:10)

16.42 0 1.108392073 12.16232521 1.793372452

Marks obtained 5 0 5 5 5

D Best Practices 10

Marks obtained 8 7 8 8 6

Annexure V
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No.7 1212022-SBM-Ill (C.No.9 1 283 79)
Government of India

Ministry of Housing and Urban Affairs
(SBM & PHE Division)

*r<r(

Nirman Bhawan, New Delhi
Dated: 23'd Decemb er, 2024

To,
(i)The Principal Secretary, Urban Development Department, all
States/UTs
(ii)State Mission Director (SBM-U), all States/UTs

Subject: Policy guidelines on use of inert material in construction
of National Highways-regarding.

Sir,

I am directed to refer to Ministry of Road Transport & Highways
(MoRTH) Circular No. RWAIH-3304412712024iS&R (P&B) (Comp.
No. 243038) dated 23'd September, 2024 (copy attached) on the above
mentioned subject and to inform that MoRTH has taken up large scale

development of highways including green field projects across the
country. The construction of embankment of highways requires huge

amount of soil which at time is required to be procured from
agriculture field. There is a need for sustainable construction of
highways which have minimum impact on environment and ecology
in procurement of materials. In this background, MoRTH is in process

of formulating policy for utilization of processed urban solid waste,
plastic waste, steel slag and other industrial wastes. As a part of
proposed policy, utilization of such materials would have to be

necessarily explored and soil from borow areas can be utilized only
after such options/ quantity are exhausted. As a first step in this

{, direction, policy guidelines for utilization of urban solid waste have
been finalized.

1
YZ The disposal of solid waste generated on daily basis is a major

0"' environmental challenge being faced in urban areas across country. As
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perrough assessment, around 1000() Ha land is locked in dump sites.

Due to limited land availability, these land fill sites are on verge to
attain maximum capacity and pose serious environmental and Health
Hazards.

3. In order to resolve the problen, of disposal of urban solid waste

and mounting requirement of earth for construction of embankment,
MoRTH through NHAI has unclertaken trvo pilot projects for
utilization of Inert Material which is one of the maior component of
municipal solid waste. The first pilot project has been carried out in
Delhi- NCR on Urban Extension road and DND Sohna spur of Delhi-
Mumbai Expressway. In 2"d pilot project, Inert Solid Waste material

has been used on Ahmedabad-Dholera Expressway. In both the cases,

construction of embankment has been carried out as per laid down
procedure with strict quality control.

4. In view of successful utilisation of Inert Material in construction
of embankment MoRTH has decided to plan alternative use of this
generated solid waste in highwal/road projects in compliance to Solid
Waste Management Rules vide Gazette Notification 1357(E) dated

08.04.2016, Hon'ble NGT order dated 17.07.2019 in OA no. 51912019'& OA no. 38612019 and other relevant
order/guidelines/rules/amendments/ addendums by Hon'ble Court,
Hon'ble NGT, MoEF&CC or any concemed department. The State

Government may take appropriate steps to promote the use of Inert
Materials in construction of State roads.

5. Ministry of Housing and Urban Affairs (MoHUA) under Swachh

Bharat Mission- Urban 2.0 (SBM-U 2.0) has launched a scheme for
providing funds to local bodies to take up processing of Urban solid
waste. Under SBM 2.0, solid waste sites and availability of material
has been mapped and is available at MoHUA's SBM-U
website https://sbmurban.org (lrlission Progress) as per the

assessment about 1700 lakh ton rvaste is accumulated across 2304

dump sites in the country. The inerl material available from these

processing sites can be potentially utilized in construction of
embankment for National Highways and state roads. Keeping in view
principles of Gati Shakti, it has now been decided to dovetail
Highways construction with SBM-IJ 2.0.
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6. The major component of' solid waste is inert soil which is
generated by bio- remediation and bio-mining of legacy waste. Study
has been conducted by MoRTH through CRRI and it established that
the generated inert soil can be utilised in embankment of highways.

7. The brief methodology' 1br laying of inert material in
embankment is as under:

(a) Inert Material received at site shall be subiected to sampling and
testing as per MoRTH Specifications (Section-305 refers).Required
tests to be conducted at the Field QC Laboratory as well as Third
Party Laboratory to ascertain its suitability for the usage in
Embankment of the project highway.

(b) The material to be spread in layers of 250 mm each for the width
available at site.

(c)The moisture content on receipt of the Inert Material to be checked.
If moisture content found to be on the higher side, then the material
shall be first spread out and left exposed to surface dry under the
sunlight for 5 to 7 days. Deleterious materials, if any, such as

paper/polythene/glass etc. may be removed at site.

(d)Each layer shall be subsequently rolled and compacted to achieve
the required field density/compaction of 95o/o. MoRTH Tables 300.1
& 300.2 has to be followed.

(e) However, the Inert Material supplied may not be utilised in earthen
shoulder/ vergesibackfi ll.

8. In order to promote the use of inert soil, following is proposed:

(a) For the project which is under DPR stage: DPR Consultant would
examine availability of land-fill sile on Gati Shakti portal where a

layer of such sites is available. In case, any site is located in the
vicinity of top 25 dumpsites of the country (list attached at Annexure-
II) or in the vicinity of 100 km of any dumpsite, Concerned RO/PIU
shall inform the Municipal Corporation/other department regarding
the upcoming Express/highway pi'oject and the amount of inert
material potentially usable in the project. In case, Municipal
Corporation/other department is ready to supply the inert material, a
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Tripartite MoU may be signed between (i) Urban localized Body
(UlB)Avlunicipal Corporation/other department, (ii) NHAI/MoRTH
contractor and (iii) Dumpsite remediation proiect contractor with
terms and conditions as provided in .Annexure-1.

(b) Enabling provision may be nrade in the Technical Schedule
mandating use of inert soil in the construction of embankment of
highway/roads whoever it is provided on site by local bodies.
However, in case specified quantiq' of inen material (in cum) is not
supplied, the contractor should be allowed to use soil/ suitable
material without any additional cost to the Authority.

(c)For the project which is under bidding stage & construction stage:

The Contractor/Concessionaire appointed shall explore the availability
of land-fill site in the vicinity of project stretch. In case any site is
located in the nearby vicinity, concerned RO/PU shall inform the

Municipal Corporation/other department regarding the upcoming
road,/highway project and the amount of inert material required in the
project. In case, Municipal Corporation/other department is ready to
supply the inert material as per required quantum, a Tripartite MoU
may be signed [Between (i) Urban localized Body (UlB)/Municipal
Corporation/other department, (ii) NHAI/MoRTH contractor and (iii)
Dumpsite remediation project contractor] with terms and conditions as

provided in Annexure-1.

9. In cases where local bodies have not set up facilities for bio-
remediation and bio- mining, Highway contractors may set up such

facilities in consultation with urban localized bodies (ULB). The
machines purchased for this putpose would also be considered for
mobilisation advance within overall ceiling, at applicable rates, under
respective contract documents.

10. lt may be mentioned that for successful implementation of this
scheme, Municipal Bodies need to expedite setting up facilities for
bio-mining of Municipal solid waste. As local bodies are being given
funds by MoHUA, Director (SBM) would be Nodal Officer for
resolving issues relating to availability of material. The States and
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UTs Govt. are also requested to appoint nodal officers at the State/UT

level to expedite its implementation.

11. It is requested that the contents of the circular may be brought
into the notice of all concerned for irnmediate needful compliance.

12. This has been issued with approval of the Competent Authority.

Encls: as above

t> \
(Pappu Kumar 111

Under Secretary to the Govt. f India
Tel. No. 23 61437

Copy for information to:-
(i)PS to Hon'ble HUAM,
(ii)PS to Secretary GUA),
(iii)Sr. PPS to JS (SBM),
(iv)Director (SBM & PHE)
(v)Advisor I/c, CPHEEO,
(vi)Asst. Executive Engineer, S&R Zone, MoRTH - w.r.t. the MoRTH
Circular dated 23 I 09 12024.
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Fite No Rw/ NH-33044i 27 /2024 t S&.R (P&B) (Comp. No

Government of lndia
Ministry of Road Transport & Highways

(S&R (P&B/New TechnologY) Zone)

243038)

Transp ort Bhawan, 1 , Partiament Street, New Dethi- 1 10001

Dated: 23'n Septe 24

{r' he Secretary, Minis of Housing

CIRCULAR

and Urban Affairs of lndia.

To

Mr
F,",
0)'

1t

ftr\T}

2. The nes a[[ the State Governments/ UTs.

3. The Principal Secretaries/ Secretaries of at] States/ UTs Pubtic Works Department/

Road Construction Department/ Highways DePartment (deating with National

Highways and other centralty sponsored schemes).

The Chairman, Nationat Highways Authority of lndia, G'5 & 6, Sector-10, Dwarka,

New Dethi-l10 075.

The Managing Director, NHIDCL, Wortd Trade Centre, New Dethi-110029.

The Director General (Border Roads), Seema Sadak Bhawan, Ring Road, New Dethi'

110 010.

w.*
5

6

7. Att Engineers-in-chief and chief Engineers of Pubtic works Department of states/

uTs/ Road construction Department/ Highways Departments (deating with National

Highways and other centralty sponsored schemes).

8. The Secretary Generat, lndian Roads Congress

U
eil

v)
9. The Director, IAHE, Noida, UP

10. The Director, CRRI.

11. Att CE-ROS, ROs and ELOs of the Ministry.

subject: Policy guideliner on$e of irgamaterial in construglion of-Natignat Highways

-reg.

Madam/ 5ir,

MoRTH has taken up large scate devetopment of highways inctuding green

fietd projects across the country. The construction of embankment of highways requires

huge amount of soit which at time is required to be procured from agriculture fietd. There

is i need for sustainabte construction of highways which have minimum impact on

environment and ecotogy in procurement of materiats. ln this background, Ministry is in l
process of formutating poticy for utilization of processed urban solid waste, ptastic waste., 

i
steet stag and other lndustriat wastes. As a part of proposed poticy, utitization of such 

I

materiatiwoutd have to be necessarity explored and soit from borrow areas can be utitized 
I

onty after such options/ quantity are exhausted. As a first step in this direction, poticy '

guidetines for utilization of urban sotid waste have been finatized'

,r"hs\92--
Page l lT
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2. The disposat of sotid waste generated on da'ity basis is a major environmentaI
chattenge being faced in urban areas across country. As per rough assessment, around
10000 Ha (and is tocked in dump sites. Due to [imited tand avaitabitity, these land fi[[ sites
are on verge to attain maximum capacity and pose serious environmenta[ and Health
Haza rds.

3. ln order to resotve the prob[em of disposal of urban sotid waste and mounting
requirement of earth for construction of embankment, MoRTH through NHAI has

undertaken two pitot projects for utitization of lnert Materiat which is one of the major
component of municipat sotid waste. The first pitot project has been carried out in Dethi'
NCR on Urban Extension road and DND Sohna spur of Dethi'Mumbai Expressway. ln 2"d pitot
project, lnert Sotid waste materia[ has been used on Ahmedabad'Dhotera Expressway. ln

both the cases, construction of embankment has been carried out as per taid down
procedure with strict quatity controt.

4 ln view of successfut utitisation of lnert Material in construction of embankment

MoRT&H has decided to ptan atternative use of this generated solid waste in highway/road,

projects in compliance to Sotid Waste Management Rutes vide Gazette Notification 1357(E)

dated 08.04.2016, Hon'bte NGT order dated 17.07.2019 in oA no. 519/2019 & OA no'

386/2019 and other relevant order/ guidetines/ rutes/amendments/ addendums by Hon'bte

court, Hon'ble NGT, MoEF&CC or any concerned department. The state Government may

take appropriate steps to promote the use of lnert Materia[s in construction of State

roads.

5. Mjn.istry of Housing and urban Affairs (MoHUA) under Swatch Bharat Mission Urban

2.0 (SBM2.O) has launched a scheme for providing funds to [oca[ bodies to take up

processing of Urban sotid waste. under sBM 2.0, sotid waste sites and avaitability of
materjat has been mapped and is avaitabte at their website https: / / sbmurban.orglswach-

bharat- mission.progress as per their assessment about 1700 lakh ton waste is accumulated

across 2304 dump sites in the country. The inert materiat avaitable from these processing

sires can be potentialty utilized in construction of embankment for NHs and state roads.

Keeping in view pnnciples of Gati shakti, it has now been decided to dovetail Highways

construction with SBM2.0.

6. The major component of sotid waste 'is inert soil which is generated by bio'

remediation and bio-mining of this tegacy waste. Study has been conducted by MoRTH

though CRRI and it estabtished that the generated inert soil can be utilised in embankment

of highway.

7. The brief methodotogy for taying of inert material in embankment is as under:

a. lnert Materiat received at site sha[[ be subjected to sampting and testing as per

MoRTH Specifications (section-305 refers). Required tests to be conducted at the

Fietd QC Laboratory as wett as Third Party Laboratory to ascertain its suitabitity for
the usage in Embankment of the project highway.

b. The maleriat to be spread in layers of 250 mm each for the width avaitabte at site.
c. The moisture content on receipt of the lnert Material to be checked. lf moisture

content found to be on higher side, then the material shatt be first sPread out and

teft exposed to surface dry under the suntight for 5 to 7 days. Deteterious
materiats, if any, such as paper / potythene/glass etc. mav be removed at site rtdy ue ttsutuvsu ". ",.". ,rbu_

Pagezl T
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d. Each tayer shatl be subsequentty rotted and compacted to achieve the required
fietd density/compaction of 95%. MoRTH Tabtes 300.1 & 300.2 has to be fottowed.

e. However, the lnert Materiat supptied may not be utitised in earthen shoutder/
verges / backfitt.

8. ln order to promote the use of inert soit, fottowing is proposed:

For the project which are under DPR stage: DPR Consuttant woutd examine
avaitab'itity of tand-fitt site on Gati Shakti portal where a tayer of such sites is
avaitabte. ln case, any site is tocated in the vicinity of top 25 dumpsites of the
country ([ist attached at Annexure-ll) or in the vicinity of 100 km of any dumpsite,
Concerned RO/PlU shatt inform the MunicipaI Corporation/other department
regarding the upcoming Express/highway project and the amount of inert material
potentiatty usabte in the project. In case, Municipal Corporation /other department
is ready to supply the inert materiat, a Tripartite MoU may be signed [Between 1.

Urban tocalized Body (ULB)/Municipat Corporation /other department, 2.

NHAI/MoRTH contractor and 3. Dumpsite remediation project contractor] with

a

b. Enabting provision may be made in the Technicat Schedute mandating use of inert
soit in the construction of embankment of highway/roads whoever it is provided on

site by tocaI bodies. However, in case specified quantity of inert materiat (in cum)

is not supptied, contractor shoutd be attowed to use soit/ suitabte materiat without
any additional cost to Authority.

c. For the project which are under bidding stage & construction stage: The

contractor/concessionaire appointed shalt explore the avaitabitity of tand'fitt site
in the vicinity of project stretch. ln case any site is [ocated in the nearby vicinity,
concerned Ro/PlU shatt inform the Municipat corporation /other department
regarding the upcoming road/highway project and the amount of inert material
required-in the project. ln case, MunicipaI corporation /other department is ready

to suppty the inert material as per required quantum, a Tripartite MoU may be

stgned IBetween 1. Urban tocatized Body (ULB)i MunicipaI Corporation/other
departmlnt, 2. NHAI/MoRTH contractor and 3. Dumpsite remediation project
contractorl with terms and conditions as provided in Annexure-|.

9. ln cases where tocal bodies have not set up facitities for bio-remediation and bio'

mining, Highway contractors may set up such facitities in consu[tation with Urban localized

soay (uLg). The machines purchased for this purpose woutd also be cons'idered for

mobitisation advance within overalt ceiting of mobitisation advance, at appticabte rates,

under respective contract documents.

terms and conditions as proYided in Annexure-1.

10. It may be mentioned that for successfut imptementation of this scheme, Municipal

Bodies need to exPedite setting up facitities for bio'm'ining of Municipal sotid waste. As

tocat bodies are being given funds by Ministry of Housing and Urban Affairs, Director

sBM2.0), woutd be nod a-[ officer for resotving issues retdting to availabitity of materiat.

The state Govt. are
it's implementation

atso requested to appoint nodat officer at the State tevel to expedite

11. lt is requested that the contents of the circutar may be brought into the notice of

alt concerned for immediate needfu[ comptiance., 
,rr" fryb-
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12. This has been issued with approvat of Competent Authority on File No.: RW/NH-
74036 I 66 / 2023-BP&SP (Com No.: 229787).

Yours sincerely,

4$n\lq6"t''9-

Copy to:

1. Att CEs in the Ministry of Road Transport &, Highways

2. Att ROs of the Ministry of Road Transport & Highways

3. The Secretary Generat, lndian Roads Congress

4. Technicat circutar fite of seR (P&B) Section

5. NIC-for uptoading on Ministry's website under "What's new"

Copy for krnd information to:

1. PS to Hon'ble Minister (RT&H)

2. PS to Hon'bte MOS (RT&,H)

3. PSO to Secretary (RT&H)

4 PSo to DG (RD) e SS

5. Sr. PPS/ PPS to AS&FA/Addt. Secretary
ADG(SC)/ADG(BKs)/ADG(RS)/ADG(OPS)

6 Sr. PPS/ PPS to J5(Highways)/JS(EAP)/Js(Logistics)/CE(BP&SP)

(Tutsa Ram)

Asst. Executive Engineer, 5&R Zone

For Director Genera[ (Road Devetopment) & Speciat Secretary

(Road Safety)/

Page4lT
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Annexure-l

1. Municipat Corporation shatI carry out segregation, physical separation, toading &

transportation of inert material in the covered Trucks, Dumpers as per the
approved guidelines of concerned State,icentrat Pouution Controt Board to the
construction site of road/highway project to authorized Contractor/ Concessionaire

of NHAI/MoRTH in comptiance of Sotid waste Management Rules vide Gazette

Notificarion 1357(E) dated 08.04.2016, Hon'bte NGT order dated 17.07.2019 in OA

no. 519/2019 I 0A no. 38611019 and other retevant
order/ guidetines/ rutes /amendments/addendums by Hon'bte Court, Hon'ble NGT,

MoEF&'CC or any concerned department.

2. Municipat Corporation shatt suppty the materiat at the designated location to be

decided in discussion with Contractor/Concessionaire of NHAI/ MoRTH /construction

agency.

3. Municipat Corporation shatl carryout strict quatity contro[ at tand'fitt site through

NABL accredited labs/government agencies such as CRRI, llT's, NIT's etc. and

testing certificate shall be shared with every [ot for verification and record purpose

of Authority/ lndependent Engineer engaged by NHAI/MoRTH. The frequency for
testing of every lot shatl be fixed based on quantum of lnert separated and stored

at the site.

4. NHAI/MoRTH shatl inform to Municipal Corporation for their (i) totat requirement of
inert materja[ for the project (compacted volume which shatt be with more than

95% MDD without any muttiplication factor) (ii) schedute of construction ptan atong

with location and (iii) monthty requirement of compacted quantity of inert
material at that site so that necessary arrangements witt be made by Municipal

Corporation for suppty of inert materiat.

5. Method of Measurement of Quantity of inert material & Terms of Payment

Payment towards reimbursement of cost shatt be based on the compacted inert
materiat volume measurement of embankment of the fitt area by the contractor

to Locat Bodies/ supptying lnert Materiat. Further, this compacted inert
material volume shall be as measured and duty certified by supeMsion

consuItant.

6. The rate for providing .inert material witt be l0% tess than the rate of earth

corresponding to component of compensation of earth taken from private land in

Item 2.03 of MoRTH standard databook, prevaiting at the time of payment'

Municipat corporation shatt be futty responsibte for loading/ unloading of inert

materiat at its own cost.

7. The rote of NHAI/MoRTH shatt be timited to bear the cost of inert materiat

equivatent to reptaced good earth. This would be directly paid by contractor to

locat body.

dPqo
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8. The excavation, segregation, toading, transportation in an environment friendty
manner to the construction site shat[ be the responsibitity of Municipat
Corporation.

9. "ln order to ensure comptiance of environment / safety norms while excavation,

segregation, toading, transportation and un[oading of inert materiat, suitable
provisions wi[[ be made in the contractor of authorized agency / contractor by

Municipat Corporation for making him solety responsible for compliance".

10. Municipal Corporation shatt be responsible for any suppty of inert materiaI as per

quatity/construction norms set by NHAI/MoRTH for embankment construction by

their Road Contractor/ Concessionaire. NHAI/MoRTH shatl ensure that Govt' rules &

regutatron, tocat bye-taws, environment norms/ stiputations etc. for construction of
road project are adhered to.

11.In case materiat is not supptied as per agreed schedute, contractor woutd be free

to utitize borrow earth/other suitable materia[.
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List of top 25 dumpsite cities

Sr. No. City
Legacy waste Quantum

(Lakh MT)

1 Dethi Municipal Corporation 273.0

2 Greater Mumbai 260.0

3 Ahmedabad 141.7

4 Bruhat Bengaturu Mahanagara Patike 97.8

5 Chennai 9'1.0

6 Pune 53.7

7 Kotkata (M Corp. ) 40.0

8 Thanagazi (M) 31.6

9 Gurgaon 30.0

10 Pimpri Chinchwad 23.0
'tl Ludhiana 21.0

12 Bhubaneswar 19.4

1l Ranchi 18.0

14 Margao 16.2

15 Guwahati 15.0

16 Vasai Virar 15.0

17 Coimbatore 15.0

18 Patna 14.1

19 South Dumdum (M) 14.0

70 Nagpur 13.0

21 Aurangabad 12.0

27 Jaipur Greater (l'|\c) 1 1.9

23 Thane 11.5

24 Amritsar 10.0

75 Howrah (M Corp)
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